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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 334/2023

IN THE MATTER OF:

NARESH CHAUDHARY ...Applicant
VYersus

UNION OF INDIA & ORS ...Respondent(s)

STATUS REPORT OF THE JOINT COMMITTEE CONSTITUTED
BY THE HON’BLE NGT IN O.A. NO. 334/2023

MOST RESPECTFULLY SHOWETH:-

At the outset, it is most respectfully and humbly stated that all the members
of the Joint Committee constituted vide order dated 09.05.2023 passed by
the Hon’ble National Green Tribunal in this present matter have the utmost
regard and respect for the majesty of this Hon’ble Court and as in the past,
as also the present instance done and will continue to do everything in its

power to ensure compliance of the directions issued by this Hon’ble Court.

That the present OA has been filed making allegations regarding violation
of environmental norms in constructions at 6 Flag Staff Road and 45-47

Rajpur Road, New Delhi by PWD, Delhi. It was, inter-alia, alleged that:

(i) conditions for grant of permissions for cutting of trees required
planting of 280 saplings. However, only 83 trees were planted and
thus, cutting of trees is in violation of conditions of permission. Such
cutting is illegal for which accountability of the person responsible

should be fixed as per law.

(ii) permissions for tree cutting were taken by manipulation and
circumvention of order dated 10.02.2009. Instead of disclosing that 28
trees were to be cut in which permission of higher authority was

required, permissions were taken in instalments of less than 10 trees;
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(iii) the said constructidn was raised illegally, ignoring the observations of
DUAC for increasing the green area which ipso facto is violation of
Delhi Municipal Corporation Act, 1957 requiring valid approval for

construction. Such violations are to the detriment of environment.

That the present affidavit is being filed in compliance of the order of this
Hon’ble Court dated 30.10.2023 read with orders dated 20.07.2023 (as
corrected on 27.07.2023) and dated 09.05.2023 in O.A. No. 334/2023. It is
submitted that a Joint Committee was constituted by this Hon’ble Tribunal
vide order dated 09.05.2023 (refer para 8) in this present matter. The
Operative part of the Order is reproduced hereunder:

8. In view of above averments and significance of requirement of
compliance for cutting trees and providing green belt as a condition
Jfor constructions in congested and polluted city of Delhi, we
consider it necessary to ascertain the factual position by constituting
a joint Committee comprising Chief Secretary, Delhi, Principal
Secretary (Environment & Forest), Delhi, nominee of Delhi Urban
Art Commission and District Magistrate of the area (District
Magistrate, North). Meeting of the Committee may be held within
one week and report may be furnished within three weeks from today
by e-mail at judicial-ngt@gov.in preferably in the form of
searchable PDF/ OCR Support PDF and not in the form of Image
PDEF. The Committee will be free to interact with any other
Department or Authority and undertake visit to the site. It may meet

online or offline as may be found viable. If any violations are found,

the Committee may take remedial action in coordination with the

concerned_statutory authorities, in accordance with law. It may

give a copy of its report to alleged violators for response before this

Tribunal, if any, before the next date.

Actions taken and findings of the Joint Committee w.r.t. allegation

mentioned in paras 2(i) and 2(ii) above regarding failure to undertake

compensatory plantation and violation of order dated 10.02.2009
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That the Joint Committee observed that allegation mentioned in para 2(i)

above relates to following five permissions for tree transplantation / felling

given for construction at 6, Flag Staff Road / 45-47, Rajpur Road:

S | Fileno. & No. of trees Compensator Status as per inspection dated

L Date of involved y Plantation 01.05.2023

N | permission supposed to Observations Observations

0. be taken up related to regarding

by PWD as transplanted compensatory
per terms & trees plantation and
conditions of trees
the approval transplantation

1. | F. No. Total 9 nos. of 90 treestobe | Mango-4, Amla-2 | Out of 19 trees,
09/NFD/ trees (Mango-3, planted at trees, which were | only Bargad-1
TC/Felling/ | Amla-2, Citrus-2, | Green belt at transplanted, have | tree found in
2020- 21 Kadipatta-2) for | Metcalfe been found dead | healthy
dated transplantation House, DRDO | & dry on ground. | condition. Other
10.11.2020 | from 6 Flag Staff | Complex. No numbers have | 11 trees were in
- Offline Road, Civil Lines been found on|dead & dry

tree. condition.

2. | F.No. Total 2 nos. of 20 treestobe | No mango tree on | Remaining 7
19/NFD/TC | mangpo trees for planted at transplantation trees were not
[Felling/ transplantation Green beltat | site have been | found on
20-21 from 6 Flag Staff | Metcalfe found. ground.
dated Road, Civil Lines | House, DRDO
04.01.2021 Complex. Only 83 Pilkhan
- Offline (Ficus  Wrens)

3. | F. No. Total 6 nos. of 60 treesto be | -- trees have been
13/NFD/TC | bottle palm trees | planted at found planted
[Felling/ for felling at 6, Green belt at out of 280 at
2021-22 Flag Staff Road, | Metcalfe proposed  CP
dated Civil Lines House, DRDO site. There were
17.08.2021 Complex 60 pits having
- Online no sign of plant
App.ID there (might
No. 3440 have died).

4. | F.No. Total 06 nos. of | 60treestobe | Only 1 Bargad | There has been
44/CFDITC | trees at 45- 47, planted at tree has been|no sign of
/online/ Rajpur road: Greenbeltat | found on ground | planting of 137
Felling/ 21- | (1) Transplant-4 | Metcalfe with no. 99 on | tree saplings at




49

22 dated (Ashok - 3; House, DRDO | trunk the same site.
28.02.2022 Bargad - 1); Complex.
- Online and
App.ID (2) Felling-2
No. 6288 (Ficus
benjamina —
1; Lasoda -
1.

5. | F.No. Total 05 nos. of 50 trees to be | Ashok-3, Neem-
05/CFD/TC | trees at 45-47 planted at 1, Jamun-1 found
Felling/ Rajpur road: Green belt at at transplantation
online ID (1) Transplant—4 | Metcalfe - site in dead & dry
6483/22-23 (Ashok - 3, House, DRDO | condition.
dated Jamun - 1); Complex
12.04.2022 and 4 trees, which
- Online (2) Felling -1 were transplanted,
App. ID no. (Neem - 1) have been found
6483 dead & dry at site.

No numbers have
been found on
tree.

In this regard, the following has been observed by the Joint Committee from

the official records made available to it:

Date

Event

28.10.2020

Sh. Vinay Chaudhary, Executive Engineer (Central & New
Delhi Building), PWD applied to the then DCF (Central) for

permission of transplantation / removal of 9 trees from 6,

Flag Staff Road (Annexure — ‘A?)

09.11.2020

A reminder was sent by Sh. Vinay Chaudhary, Executive
Engineer (Central & New Delhi Building), PWD to the then
DCF (Central) for permission of transplantation / removal of

9 trees from 6, Flag Staff Road (Annexure — ‘B?)

09.11.2020

The then DCF (Central) Sh. Adtiya Madanpotra asked
Executive Engineer (Central & New Delhi Building), PWD
to submit security deposit of Rs.5,13,000/- (Annexure — ‘C?)

10.11.2020

Sh. Vinay Chaudhary, Executive Engineer (Central & New
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Delhi Building), PWD deposited Rs.5,13,000/- with O/o
DCF (Central) (Annexure — ‘D*)

10.11.2020

Permission granted by the then DCF (Central) Sh. Adtiya
Madanpotra to the Executive Engineer (Central & New Delhi
Building), PWD for transplantation of 9 trees from 6, Flag
Staff Road and also to undertake compensatory plantation of

90 trees & maintain them for a period of 7 years. (Annexure
_ ‘E’)

15.12.2020

In continuation to earlier letter dated 10.11.2020, Sh. Vinay
Chaudhary, Executive Engineer (Central & New Delhi
Building), PWD applied to the then DCF (Central) for
permission of transplantation / removal of 2 trees from 6,

Flag Staff Road. (Annexure — ‘F?)

28.12.2020

The then DCF (Central) Sh. Adtiya Madanpotra asked
Executive Engineer (Central & New Delhi Building), PWD

to submit security deposit of Rs.1,14,000/- (Annexure —
‘G’)

30.12.2020

Sh. Vinay Chaudhary, Executive Engineer (Central & New
Delhi Building), PWD deposited Rs.1,14,000/- with O/o
DCF (Central) (Annexure — ‘H?)

04.01.2021

Permission granted by the then DCF (Central) Sh. Adtiya
Madanpotra to the Executive Engineer (Central & New Delhi
Building), PWD for transplantation of 2 trees from 6, Flag
Staff Road and also to undertake compensatory plantation of
20 trees and maintain them for a period of 7 years.

(Annexure — ‘I”)

It is observed that Proviso to section 9(3) of the Delhi
Preservation of Trees Act, 1994 provides that two application
in a year can be entertained from a person for the same area.
Therefore, it is observed that the said application dated
15.12.2020 was admissible in terms of Proviso to section

9(3) of the Delhi Preservation of Trees Act, 1994.

The order No. F.8(207)/CF/HQ/ DPTA/07-08/5983-87 dated
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10.02.2009 (Annexure — ‘J’) provides that applications
seeking permission for felling of trees numbering 10 to 20
and more than 20 trees under the Delhi Preservation of Trees
Act, 1994, be processed and submitted to the Conservator of
Forests and Secretary (E&F), Govt. of NCT of Delhi,
respectively, before granting such permission. It is observed
that the application dated 15.12.2020 was not a fresh
application but an application made in continuation of the
permission dated 10.11.2020 (as categorically mentioned by
the applicant / PWD in the said application dated
15.12.2020). In such case, since the total nos. of trees to be
fallen / transplanted became more than 10 (as earlier
application dated 28.10.2020 was for 9 trees and this
application dated 15.12.2020 was for 2 trees, thus totalling to
11 nos. of trees), therefore, this application was required to
be placed before the Conservator of Forests. This order dated
10.02.2009 used the words “...applications seeking
permission for felling of trees numbering 10 to 20...” which
means that all applications from a person for same area, and
does not allow splitting of the applications by individual
applicants to bypass the scrutiny of the Conservator of
Forests. However, the then DCF (Central) Sh. Adtiya
Madanpotra did not obtained approval of the Conservator of
Forests but approved this application at his own on
04.01.2020 (copy of notings is at Annexure — ‘K’), in
violation of above said order dated 10.02.2009.

03.08.2021

Sh. Vinay Chaudhary, Executive Engineer (Central & New
Delhi Building), PWD applied to the then DCF (Central) for
permission of removal of 6 trees from 6, Flag Staff Road.

(Annexure — ‘L’)

12.08.2021

The then DCF (Central) Sh. Adtiya Madanpotra asked
Executive Engineer (Central & New Delhi Building), PWD

to submit security deposit of Rs.3,42,000/- (Annexure —
‘M,)

13.08.2021

Sh. Vinay Chaudhary, Executive Engineer (Central & New
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Delhi Building), PWD deposited Rs.3,42,000/- with O/o
DCF (Central) (Annexure — ‘N)

17.08.2021

Permission granted by the then DCF (Central) Sh. Adtiya
Madanpotra to the Executive Engineer (Central & New Delhi
Building), PWD for felling of 6 trees from 6, Flag Staff Road
and also to undertake compensatory plantation of 60 trees

and maintain them for a period of 7 years. (Annexure — ‘0°)

18.02.2022

Letter was sent by the then DCF (Central) Sh. Adtiya
Madanpotra to the Executive Engineer (Central & New Delhi
Building), PWD for non-fulfilling conditions of permission
granted on 17.08.2021. (Annexure — ‘P?)

23.02.2022

Sh. Vinay Chaudhary, Executive Engineer (Central & New
Delhi Building), PWD vide letter darted 23.02.2022
(Annexure — ‘Q’) applied to the then DCF (Central) for
permission of removal of 6 trees from 45-47, Rajpur Road.

Sh. Vinay Chaudhary, Executive Engineer (Central & New

| Delhi Building), PWD did not disclose that the said plot 45-

47, Rajpur Road was amalgamated in the 6, Flag Staff Road.

The online application No. 6288 (Annexure — ‘R’) was filed
by Sh. Israr Ahmed, Executive Engineer, Health
Maintenance Department, Lok Nayak Hospital, New Delhi
(email:  eepwddelhib231@gmail.com) (Mobile No.
9717455493) with name of property owner as “Vinay
Chaudhary”.

25.02.2022

In pursuance to the application dated 23.02.2022, an
inspection of plot 45-47, Rajpur Road was undertaken on
25.02.2022 (Annexure — ‘S’) by the official of O/o DCF

wherein the following violations were noticed:

“Pldo SHILAT Maintenance Department lok Nayak
Hospital, New Delhi - 2, & I GIge] G 45, 47
TTYY WIS Ido H &9 O V8 $T Frafad 7 arer
BIeT Y6 06 9&il @1 Fie &1 sigald A 61 el &1
13307 Fv1 35 GRTT Grr @12 SfE] 1 B
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1 §g 1 97 1 78IST 57 géll & Ury Te¥] Garg &1
5 8 o gt &1 15T &1 g7 g9 & 8 e}
Gars 517 & PRI G& IR G 81

/T G4 BT Rl 3% 5T I3 TElay Sfad GHs)
ar grefl @1 FeT TRT B BT o §arr of
THAT 6! T Jga el &1 wic) Ruid g 81

28.02.2022

Permission granted by the then DCF (Central) Sh. Adtiya
Madanpotra to the Executive Engineer, PWD, M-323, A
Block, 1% Floor, Vikas Bhawan-II, Near Metcalf House,
Upper Bola Road, Delhi — 110 054 for transplantation of 4
trees and felling of 2 trees from 45-47, Rajpur Road and also
to undertake compensatory plantation of 60 trees and

maintain them for a period of 7 years. (Annexure — ‘T?)

28.02.2022

Notice F. No. /DCF(C)/DPTA/Offence/21-22/7551 dated
28.02.2022 (Annexure — ‘U’) was issued by the then DCF
(Central) Sh. Adtiya Madanpotra for tree offence (exposing
roots of 6 trees) at 45-47, Rajpur Road to the Executive
Engineer, Maintenance Department, Lok Nayak Hospital,
New Delhi — 02.

It is observed that the then DCF (Central) Sh. Adtiya
Madanpotra while issued the permission letter at the right
address (viz. Executive Engineer, PWD, M-323, A Block, 1%
Floor, Vikas Bhawan-II, Near Metcalf House, Upper Bola
Road, Delhi — 110 054) on 28.02.2022 however issued Tree
Offence Notice to a wrong address (viz. Ex. Engg.
Maintenance Department, Lok Nayak Hospital, New Delhi -
02) on the same day, despite the fact that inspection report
categorically mentions that the inspection was done pursuant
to application for felling of 6 trees at 45, 47 Rajpur Road.
This was done when the mobile number (9717455493) as
well as email id (eepwddelhib231@gmail.com) was
available on the application No. 6288.

(R
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Such act on the same day cannot be treated as an inadvertent
mistake but prima-facie it was a deliberate misconduct on
part of the then DCF (Central) Sh. Adtiya Madanpotra. His
future conduct also establishes the same as he neither
ensured that the notice has been delivered nor he took any

subsequent action pursuant to the said notice.

16.03.2022

Sh. Vinay Chaudhary, Executive Engineer (Central & New
Delhi Building), PWD applied vide letter dated 16.03.2023
(Annexure — ‘V”) to the then DCF (Central) for permission
of removal of 5 trees from 45-47, Rajpur Road. Sh. Vinay
Chaudhary, Executive Engineer (Central & New Delhi
Building), PWD did not disclose that the said plot 45-47,
Rajpur Road was amalgamated in the 6, Flag Staff Road.

It is observed that three applications were made by the Sh.
Vinay Chaudhary, Executive Engineer (Central & New Delhi
Building), PWD on 03.08.2021 (in name of 6, Flag Staff
Road), 23.02.2022 (in name of 45-47, Rajpur Road) and
16.03.2022 (in name of 45-47, Rajpur Road), without
disclosing the fact that the said plot 45-47, Rajpur Road was
amalgamated in the 6, Flag Staff Road.

It seems that non-disclosure of amalgamation of plot 45-47,
Rajpur Road was amalgamated in the 6, Flag Staff Road was
done with malafide intentions to bypass the limitations of
maximum two applications for same area in a year in terms
of Proviso to Section 9(3) of the Delhi Preservation of Trees
Act, 1994 which provides that two application in a year can

be entertained from a person for the same area.

01.04.2022

The said application dated 16.03.2022 was not processed by
the O/o DCF (Central) in the year 2021-22, and processed
immediately on first day of the year 2022-23 ie. on
01.04.2022 (copy of noﬁngs is at Annexure — ‘W?”) which

raises serious doubts as to whether such delay was done to
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bypass the limitations of maximum two applications for
same area in a year in terms of Proviso to Section 9(3) of the
Delhi Preservation of Trees Act, 1994 which provides that
two application in a year can be entertained from a person for

the same area.

Further, unlike previously when the then DCF (Central) Sh.
Adtiya Madanpotra approved the permission for
transplantation of 2 trees on 04.01.2021 (in continuation of
transplantation of 9 trees permitted on 10.11.2021) submitted
the file to the Conservator of Forests for approval in terms of
Order dated 10.02.2009, which establishes that the then DCF
(Central) Sh. Adtiya Madanpotra failed to seek such approval
/ clearance from Conservator of Forests while issuing

permission on 04.01.2022 at his own level.

12.04.2022

Permission granted by the then DCF (Central) Sh. Adtiya
Madanpotra to the Executive Engineer (Central & New Delhi
Building), PWD for transplantation of 4 trees and felling of 1
tree from 45-47, Rajpur Road and also to undertake
compensatory plantation of 50 trees and maintain them for a

period of 7 years. (Annexure — *X)

It is observed that such permission was accorded by the then
DCF (Central) Sh. Adtiya Madanpotra on the basis of written
advice of an officer subordinate to the then DCF (P&M)

[as the file was marked by such subordinate officer to the
DCF (P&M), which was not signed by him] that “As
discussed with CF, the said permission may be given by DCF
(Central) / Tree Officer (less than 10 trees). In view of the
above, if approved, the file may be returned to DCF

(Central) for necessary action at their end.”

Such noting dated 05.04.2022 of an officer subordinate to the
then DCF (P&M) was not even endorsed by the then DCF
(P&M).
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It is observed that the then DCF (Central) Sh. Adtiya
Madanpotra with aid of an officer subordinate to the then
DCF (P&M) issued the permission at his own level, without
obtaining instructions / clarification from the Conservator of
Forests in this matter, which was required as per Order dated

10.02.2009 (copy of notings is at Annexure — ‘Y?).

That explanation of the then DCF (Central) Sh. Adtiya Madanpotra (tenure
from 06.08.2020 to 21.06.2022) was called vide memorandum dated
06.06.2023 (Annexure — ‘Z’) by the Pr. Chief Conservator of Forests,
Department of Forests & Wildlife (GNCTD), pursuant to which the then
DCF (Central) Sh. Adtiya Madanpotra submitted a reply dated 10.06.2023
(Annexure — ‘AA”).

Pr. Chief Conservator of Forests, Department of Forests & Wildlife
(GNCTD) vide letter dated 06.06.2023 (Annexure — ‘AB”) asked Engineer-
in-Chief, PWD, GNCTD to provide the explanation of concerned officers of
PWD in this matter, to which a reply dated 14.06.2023 (Annexure — ‘AC?)
was received from the Pr. Chief Engineer (M&F), PWD, GNCTD.

In this regard, the following has been observed by the Joint Committee from

the official records made available to it:

Date Event

28.02.2022 | A notice (Annexure — ‘U’) was issued at ‘wrong address’ by
the then DCF (Central) Sh. Adtiya Madanpotra for tree
violations at 45-47, Rajpur Road pursuant to inspection
report dated 25.02.2022. This was done even when mobile
number as well as email id of the applicant was available in

the Application No. 6288.

21.06.2022 | Pursuant to order dated 01.06.2022 (Annexure — ‘AD’), the
then DCF (Central) Sh. Adtiya Madanpotra transferred from
Delhi to Ladakh.

06.07.2022 | Pursuant to order dated 01.06.2022 (Annexure — ‘AD’), Ms.
Cheshta Singh joined NCT of Delhi from Arunachal

%
B
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Pradesh, and posted as DCF (Central), GNCTD.

02.11.2022

The new DCF (Central) Ms. Cheshta Singh in mechanical
manner sent reminder notice dated 02.11.2022 (Annexure —
‘AE’) to wrong address viz. “Executive Engineer,
Maintenance Department, Lok Nayak Hospital, New Delhi —
02" without checking about the correctness of this address
and without ensuring delivering of the same. She also did not

followed-up this matter.

Last week of

April, 2023

Reports were published in the national media about
expenditure of crores of rupees on renovation on bungalow
of Hon’ble Chief Minister of Delhi (i.e. 6, Flag Staff Road /
45-47, Rajpur Road) (Annexure — ‘AF?)

01.05.2023

An inspection was undertaken by Dy. Forest Ranger, Central
Forest Division to ascertain the compensatory plantation of
280 trees to be undertaken by the PWD pursuant to the
above-mentioned 5 tree felling / transplantation permissions,
as well as about the status of 19 transplanted trees. It was
observed in the inspection report (Annexure — ‘AG”) that
out of 280 trees to be planted by PWD, only 83 Pilkhan trees
were found at compensatory plantation sites, and that 60 pits
were there with no sign of plants (might have died) and that
these was no sign of plantation of 137 tree saplings at the
compensatory plantation sites. It was further mentioned in
the said inspection report that out of 19 transplanted trees,
only 1 Bargad tree was found in health condition, 11 trees

were dead and 7 trees were not found at ground.

02.05.2023

DCF (Central) Ms. Cheshta Singh in mechanical manner
again (second time) sent a reminder notice dated 02.05.2023
(Annexure — ‘AH’) to wrong address viz. “Executive
Engineer, Maintenance Department, Lok Nayak Hospital,'
New Delhi — 02" without checking about the correctness of

this address and without ensuring delivering of the same.

03.05.2023

News of missing plantation was also widely covered by
national media, in continuation of their coverage of

expenditure of crores of rupees on renovation on bungalow

[
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of Hon’ble Chief Minister of Delhi (i.e. 6, Flag Staff Road /
45-47, Rajpur Road) (Annexure — ‘A"

04.05.2023

DCF (Central) Ms. Cheshta Singh issued a letter (Annexure
— ‘AJ’) to Executive Engineer, PWD asking him to plant 90
tree saplings (height of 15 ft and at least 5 inch diameter) of
indigenous species (like Neem, Pipal, Arjun, Pilkhan,
Jamun) in lieu of 18 transplanted trees (11 dead and 7 not

located at site).

04.05.2023

DCF (Central) Ms. Cheshta Singh issued a letter (Annexure
— ‘AK’) to Executive Engineer, PWD informing him that
since only 83 Pilkhan trees were found at compensatory
plantation sites against 280 plants, therefore, security deposit
for the remaining 197 plants stands forfeited, and the
remaining plantation would be carried out by the Forest

Department for completing the Compensatory Plantation.

09.05.2023

Hon’ble NGT passed order dated 09.05.2023 in the present
O.A.

12.05.2023

DCF (Central) Ms. Cheshta Singh in mechanical manner
(third time) again sent a reminder notice dated 12.05.2023
(Annexure — ‘AL’) to wrong address viz. “Executive
Engineer, Maintenance Department, Lok Nayak Hospital,
New Delhi — 02” without checking about the correctness of

this address and without ensuring delivering of the same.

31.05.2023

DCF (Central) Ms. Cheshta Singh ordered (Annexure —
‘AM’) Range Officer, Central Forest Officer to undertake

compensatory plantation of remaining 197 tree saplings.

06.06.2023

Explanation of DCF (Central) Ms. Cheshta Singh was sought
by the Pr. Chief Conservator of Forests (Annexure — ‘AN’)

06.06.2023

Pr. Chief Conservator of Forests asked Engineer-in-Chief,
PWD, GNCTD to provide the explanation of concerned
officers of PWD in this matter (Annexure — ‘AB’)

09.06.2023

DCF (Central) Ms. Cheshta Singh submitted her reply to the
memorandum dated 06.06.2023 (Annexure — ‘AO?)

14.06.2023

Pr. Chief Engineer (M&F), PWD, GNCTD submitted a reply

N
;(A'
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(along with reply of the Executive Engineer (C&ND
Building, M-323, PWD) (Annexure — ‘AC?)

22.06.2023

Range Officer, Central Forest Division, Department of
Forests and Wildlife, GNCTD informed (Annexure — ‘AP’)
DCF (Central) that plantation of 200 trees of different
varieties (40 nos. Amaltas, 15 nos. Gulmohar, 15 nos.
Jakranda, 65 nos. Jamun and 65 nos. Pilkhan) has been
carried out at Green Belt, Metcalf House, DRDO Complex
pursuant to order dated 31.05.2023.

04.07.2023

Pursuance to tree violations observed w.r.t. 6 trees (roots
exposed due to digging) at 45-47, Rajpur Road during
inspection done on 25.02.2022, and notices dated
28.02.2022, 02.11.2022, 02.05.2023 and 12.05.2023, and
hearing held on 16.06.2023 wherein photos of tree violations
were shown, Sh. Vinay Chaudhary, Executive Engineer
(C&ND), PWD and Sh. Rajat Kant accepted that they have
exposed the roots of the concerned trees. Accordingly, DCF
(Central) Ms. Cheshta Singh vide order dated 04.07.2023
(Annexure — ‘AQ’) imposed a penalty of Rs.60,000/- upon
Sh. Vinay Chaudhary, Executive Engineer (C&ND), PWD.

19.07.2023

Sh. Vinay Chaudhary, Executive Engineer (C&ND), PWD
deposited (Annexure — ‘AR’”) penalty amount of Rs.60,000/-
vide DD No. 895671 dated 18.07.2023 with the O/o DCF
(Central) in compliance of order dated 04.07.2023.

04.08.2023

Executive Engineer (C&ND), PWD informed (Annexure —
‘AS’) DCF (Central) that in pursuance of order dated
04.05.2023 of DCF(Central) 90 trees of Pilkhan have been
planted at outer ring road (Chanding Ram Akhada to Majnu

Ka Tilla) near Chandrawal as compensatory plantation.

Actions taken and findings of the Joint Committee w.r.t. allegation

mentioned in para 2(iii) above regarding violation of observations of

DUAC

It is submitted that on 24.08.2023 at 02:00 P.M. a meeting of the Joint
Committee was held at the worthy Chief Secretary’s conference room. The
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Joint Committee meeting was chaired by the worthy Chief Secretary
(GNCTD) and was attended by (1) The Principal Secretary (Environment &
Forest, GNCTD); (2). Smt. Nivedita Pande (Nominee on behalf of Delhi
Urban Arts Commission); (3) Additional District Magistrate (Central)
[nominee on behalf of District Magistrate (North)].

It is submitted that Nominee on behalf of Delhi Urban Arts Commission
(DUAC) being a member of the Joint Committee had submitted comments/
observations on behalf of DUAC before the Joint Committee vide e-mail
dated 28.08.2023 (Annexure — °‘AT’), providing that the proposal
pertaining to the construction at 6 Flag Staff Road, Civil Lines was
considered by DUAC for the first time at its 1564" meeting held on
06.11.2020 (Annexure — ‘AU’) and the same was not approved. Thereafter
a revised proposal was received and reconsidered by DUAC at its 1569%
meeting held on 11.12.2020 (Annexure — ‘AV’) which was not approved
again. Subsequently based on further revisions made, the proposal was
considered for the last time by DUAC at its 1570" meeting held on
18.12.2020 (Annexure — ‘AW?’) where the proposal was approved, with

observations.

That PWD, GNCTD vide its Office Memorandum No. T 31¥./eflo Mo
fdos 3@/313[ . 3{1./3420 dated 26.07.2017 (Annexure — ‘AX”) has issued the
following order w.r.t. ‘Exception for Government building from operation
of Municipal Laws to erect their erection’:
“The North DMC vide their letter No. D-02/C.E.(Bldg.)/HQ/2017 d.
18.05.2017 has exempted the PWD projects, to be used for public
purpose, from seeking sanction of building plan from the local
bodies as per provision of section-3 of Govt. Building Act 1899,
subject to adherence to the norms of UBBL-2016/MPD-2021, as
amended up-to-date as well as other rules/ regulations/ Acts/
notification as applicable. However, they shall give reasonable
notice to the local bodies i.e. concerned Zonal Building Deptt. as per
provision to Section 3 of the act before erection of the Govt.

Buildings.

AR
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In view of above, it has been decided to set up the following
committee fo examine all the drawings for PWD Projects to be used

Jor Public Purposes under the Chairmanship of Sr. Architect, PWD:-
I Sh. Ashok Kumar Sharma, Sr. Architect

Chairman
2. Sh. Narender Chandu Patla, Architect Member
Concerned Executive Engineer (C) Member
4. Concerned Executive Engineer (E) Member

The above committee will examine all the drawings

prepared and to_certify that the buildings plans conform to the

building by-laws, after assessing all the requirements of Electric

Load, water-supply, sewerage and horticulture, based on input
provided by the concerned Executive Engineer (Civil) & Executive
Engineer (Elect). The concerned Executive Engineer (Civil) will
submit the proposal in complete shape to respective local bodies
about proposed construction and all the records shall be maintained

by concerned Executive Engineer (Civil). The Committee will

secure_all necessary approval from Fire Department, DUAC and

other concerned applicable authorities like Airport Authority of
India, National Monument Authority, Heritage Committee,

Environment Clearance, etc.” (emphasis added)

The Joint Committee further observed that composition of the Building
Committee of PWD was changed vide order dated 21.01.2020 (Annexure —
‘AY’) and then vide order dated 01.02.2021 (Annexure — ‘AZ’), and the
composition of the Building Committee of PWD is as under:

L Senior Architect (Projects), PWD Chairman

2 Sh. Tushar Kanta Giri, Architect (East) Member
3. Concerned Executive Engineer (Civil) Member
4 Concerned Executive Engineer (Elect.) Member

The Joint Committee observed that the ‘Building Committee of PWD?,
which is to certify that the building plans conform to the Unified Building
Bye-Laws (UBBL) for Delhi, 2016, has not accorded sanction for building

e

@
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plans addition / alteration in plot No. 6, Flag Staff Road, Civil Lines, Delhi
till date and no sanction plans has been made available for this new
residential complex (on record, it is mentioned as addition/ alteration). From
the Building Committee of PWD’s letter No. SA(Project)/BC/07/281 dated
07.12.2021 (Annexure — ‘BA’), it is observed that the building plan for
addition / alteration in plot No. 6, Flag Staff Road, Civil Lines, Delhi were
rejected online on 10.02.2021 and that the Executive Engineer (Civil),
C&ND Building of PWD was asked to observe online compliance of
shortcomings indicated in this letter dated 07.12.2021. It becomes more so

important that such plans were rejected by the Building Committee PWD on

110.02.2021 i.e. a date even after the building plans were approved by the

DUAC in its 1570" meeting held on 18.12.2020, with observations.

Even after approval of the building plans were approved by the DUAC in its
1570" meeting held on 18.12.2020, it is observed that the profile of the
building at 6, Flag Staff Road / 45-47, Rajpur Road has been changed
through 3" Addition / Alteration by an extra area of 508 sq. m. for which no
approval of the DUAC has been obtained so far.

Findings and Recommendations of the Joint Committee

That the officers of PWD:

(i) did not challenge the order dated 04.05.2023 of the DCF (Central) for
plantation of 90 trees in lieu of 18 transplanted trees (11 trees were
found dead and 7 trees were not found at designated locations), and

even complied with the same as per PWD’s letter dated 04.08.2023;

(ii) did not challenge forfeiture of security deposit for 197 tree saplings
vide order dated 04.05.2023 of the DCF (Central), as out of
compensatory plantation of 280 tree saplings, only 83 were found at

designated compensatory plantation sites;

This establishes that the findings recorded in the inspection report
dated 01.05.2023, as reproduced in para 3 of the order dated 09.05.2023 of
this Hon’ble Tribunal in the instant matter, were factually correct, and

officers of PWD as well as D/o Forests and Wildlife, GNCTD failed to
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ensure compliance of terms and conditions of the five tree felling /
transplantation permitted by the then DCF (Central) for 6, Flag Staff Road /
45-47, Rajpur Road.

That it was observed that while disciplinary action against officers / officials
of PWD has already been recommended by Directorate of Vigilance of
GNCTD, including their suspension (matter of Group A officers lying
pending with Hon’ble Chief Minister of Delhi since long, being the
chairperson of the National Capital Civil Service Authority), however, no
action has been taken against the officers of the D/o Forests and Wildlife,
GNCTD. The Committee observed that while Ms. Cheshta Singh, DCF
(Central) dealt the matter casually initially, however, subsequently she has
rectified the shortcomings, therefore, she may be advised by his
administrative authorities to be more careful in future while dealing with

official matters.

The 'Committee observed that the then DCF (Central) Sh. Adtiya
Madanpotra (IFS: 2016) (from 06.08.2020 to 21.06.2022) failed to perform
his official duties as he (i) issued the permission dated 04.01.2021 without
obtaining approval of the Conservator of Forests in terms of Order dated
10.02.2009; (ii) issued notice dated 28.02.2022 at wrong address
deliberately despite availability of email id and mobile number of the
applicant, when he issued the tree felling permission for the same applicant
to the right address on same day; (iii) issued permission on 12.04.2022 with
aid of an officer subordinate to DCF (P&M) without obtaining approval /
clearance from the Conservator of Forests; and therefore necessary
disciplinary action may be considered to be initiated against him by his

Disciplinary Authority.

To ensure safety and security of the Hon’ble Chief Minister of Delhi, the
Committee also recommends that Building Committee of the PWD,
GNCTD be directed to place before the Hon’ble Tribunal the certified
building plan(s) of the 6, Flag Staff Road as well as 45-47, Rajpur Road
(which are being used as residence by the Hon’ble Chief Minister of Delhi)

>
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before the Hon’ble Tribunal to ensure that the residence of Hon’ble Chief

Minister is safe and secure, in accordance with UBBL, 2016.

The allegations made by the Applicant in the present O.A. are prima-facie

substantiated by the records made available to the Joint Committee.

The Joint Committee noted that CBI has already registered a Preliminary
Enquiry (PE) No. 0032023 A0006 in this matter.

It is humbly submitted that all the members of the Joint Committee have
highest respect and regard for the orders of this Hon’ble Court. The Present
affidavit along with its annexures is being placed before this Hon’ble Court

for its consideration by the Joint Committee.

Novedilelorde (i dde —  Desy

Smt. Nivedita Pande District Magistrate Principal Secretary
(Nominee of DUAC) (Central) GNCTD (E&F) GNCTD

Chief Secretary
GNCTD
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Gy OFFICE OF THE DCF/TREE OFFICER ~ , 3
..,'. oo q . . FORM ‘B’ o ; ‘
T SUB RULE (1) OF RULE (4) !

Tb’:\ :. . ' * . .

¢« The Tree ffice
Mya A
.......... N]\T ‘ Ptm{%

L e e——————— .
) .
P

. W for’ ant of permissi ; felling tree/s located in the proporiyéz'tt:ated in the
vﬂlage é) '
o

Q.\.\l' P}’ﬁ% & District . e < MR i
furnish below &e ollowgng detaﬂs insu rit' of my %pphcauon CH \/&%h «& !@\Il

1. Applicant’s name & address : (\-7( &% V g ‘(:-M
(In block letters) | CRMD - gf . 002)

. 2. Name & address of the owner of the property : [E) fﬁaﬁ %%‘QQ%E‘V"Q ’& V& merl_:(‘

(I d1fferent from applicant)

3. Title of the applicant i.e. whether

. )
owner/occupant of the property etc.

an
. 5.Total area of the property with

description of the boundaries

---------------------------------------------------

6. Total no. of trees (species-wise) whose
trunk or body is not less than 5 cmin dia

ata ht, of 30 cm from the ground & whose ht.

q N T o VI

. . \1
L R Y Y R YW R R R I AR Y TP Y TN \
]

is not less than 01 mts. from the ground
7. The exact area (in sq, mtrs.) from which

felling of trees for which permit is sought | ‘

(description of the boundaries) : | \ 9:-} ‘(\'EA’M

...........
---------------------------------------

8. Tf:tal no. c;f trees to be felled : O\ND%-TXM .

9. Trees to be felled are numerically numbered in paints, (heir girth measured at a &, of 1%

mizs. from ground level & their details species aye :



-8, No. . Tree No. Species
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Girth (y\\/

4

---------
-------------------------------------

trees are intended

11. Intended use of felled trees (e.g) R

........
-----------------------------------------------

for sale for domesHc use etc.

12, Intended use of land after - ., ‘ | L w
L Romevig.f QNAT

felling of trees
13. No. of species of trees intended to
be planted after felling (give details

of arrangements for raising, planting

' & protecting trees)

14. Name/s & address/es of"thg__ . \ (\ \{
owners/occupants adjoining - AN U .
property/ies. ' S e, ¢ @MD e Y%U%%\{)’QU\?; '

I am enclosing an affidavit & below mentioned-papers in stpport of my application.

DECLARATION

_ Ihereby declare that I shall fully satisfy & abide by such terms & conditions of the perymdfi;D

as may be specified fHETelfy ™ ~ ~ -~ memn | Lo R0
' g ApplicantéSighafugneer
) pftF‘?—: D, CRMD M-323 -

’ &t Floor, A-Wing Vikas Bhawan-li
Place: Delhi116054
Date:

Attested copies of:
1. Property/occupancy documents

2. Plan of the property showing the khasra number

* 3. Enumeration list (list signed by the applicant)

4. Latest jamabandi of land record issued by the Tehsildar
5. No Objection Certificate” from the concerned local bod '

' y (e.g. NDMC/MCD
6, Boundary list (duly signed by the applicant) o8 / /PDA)
7." No Objection Certificate” from the adjoinin

g property owners,

8. Rs. 5/- Court fee stamp. ey owmers :
9. Photographs of trees. '

(To be signed on a stamped paper in the presence of Magistrto

purpose) or avthority approved for fhe

DA R K
M wr ‘

?
N

" 10. Purpose for which the felling of the - : n iy
“ : HWQW&hw%&4,¢%@ﬂ&%:

Com > © o
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A Draft language of the Affidavit to be subnjitted.az th /B’ Form . ‘
_“,\f‘\\(\ﬂj Chaldhagy AU o - -

RAM YA IeSidentOf P P YT TR T LIS R waassrane Jesavacsune

an

oo d N TR (beres
village k. \Qﬁﬂy afﬁgn %(1 Virvite/ sg-\\,{ daughter of ..c.eeeens e ceererenes

kit

~

,'neréqccljy,an\t 6f the private propexty known as” situated
e :

1. That I jam the, legal 4 e

o td%&&% @:?- X -'v;,il'lgge: .................... feeiesesrrertesenansarrestrnestes bearing
Khasta no(/.... A «b\!\g,‘b .G L{ ..... OF cvemsvennennens TP UPUTUURURPINO S ST EL
boundaries' of which are as follows: : A -
East : :
‘North : N/@'ﬂh" M‘& — 4 .
West : _ . . ) aD A) 1\10}@ ) 9’/@0 . ‘
South : W ‘Y/BYV]AV 'W;o o

2. ThatIhaye applied to fig Trge Officep, .. ivedpszoprerseseesecssansansereees evererran for permission h
to fell ‘%No?l)?’g@ﬁ\( B M bV’ % from the aforesaid property. All the trees l )
have been numbered with paint. P . '

That there is no other owner/occupant of this property of the forest produce of this property -
and I hereby solemnly affirm and declare that I shall be solely responsible and answerable for
any claim and litigaﬁon: If any, that may arise at any fme in future regarding the
ownership/occupancy of the said property or the foxest produce from the said property.

(oM ABNDD &

H
e A TR T Y

i
DERQMNENginser &

» PWD., CBM.D. M-323 £

Verification {st Floor, A-Wing Vikas Bhawan-1t %
' . Deihi-110054 ;
I hereby solemnly declare and affirm that to the best of my knowledge and belief the \t;

. s : T

contents of my above affidavit are correct and true and that no material has been concealed or L
omitted there from. . . !
Verified at ....ovvrverrvsinren this oo daysof .c..oveviciiiitiniiineininnn 2014. E

. DER@NHgineer
PW.D., C.BM.D. M-323 '
1st Floor, A-Wing Vikas Bhawan-t!
Delti-116054

OUESLE
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 AFFIDAVIT

L : !
1, Vinay Chaudhary, Executive Engineer, PWD, at 6, BMD-M-321, PWD, Flat |
Staff Road,Civil Lines, Delh1-110054- do hereby solemnly affirm and declare as |

under:

1. That I'am the legal owner/occupant of the private property known as 6, Flat
Staff Road,Civil Linee, Delhi-110054 B boundaries of which are as follng:* ‘
Eas‘t' : |
North : B North Delhi
West : >
South :

2. That I have applied to the Tree Officer, for removing of 9 Nos. Tree to fel?
fof permission to Removing of 9 Nos. Trees from the aforesaid property.

3. That there is no other owner/occupant of this property of the forest pl:dduce
of this property and I hereby solemnly affirm and declare that I 'shall be
solely responsible and answerable for any claim and litigation if any, that
may arise at any time in later regarding theé ownership/ occupancy of the said

: N ST 2.0
Ay 89
' | ' - DEPONENT,- s u@
VERIFICATION o S .
' ’ . ' . . vt t—l .‘,ﬁ: Nu..\mas Bl’\a\ﬁlaty

‘s"\l oot

property or the forest produce from the said property.

I hereby solemnly declare and affirm that to the best of my knowledge and
belief the contents of my above affidavit are correct and true and that no materxal
has been concealed or omitted there from.

Verified at New Delhi this 27t day of October, 2020. ', . S
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- PUBLIC WORKS DEPARTMENT,

AN BRATE A DFFICE OF EXECLITTVE memasn 3

BU-Area Civil Lme. Delhi

(G Regardmg Transplant / Removlng pf 9 Nos. Trees.
Ref, N..- This office !ett:er No. 23(26/!)/DB/CBMD M~323/2020-21/1500 dt, 28/10/2020

|
1
|
5
i are ooy fe, foeddh ke | PUBLIC WORKS DEPARTMAENT
; IR 7 ﬁﬁﬁ 5,  CENTRAL 8 NEW DELHI BUILDING
R, e TR, AT a1} o g . ABLOCK, 4" FLOOR, VIKAS BHAWAN-Il

T, o AR, it so0s, 'NEAR METCALF HOUSE, UPPER BELA ROAD DELH1-110054,
)‘ B 11-23813979 Fax--01:1-23813997 Nawi-:-man i eepw:ldelhlmaza@xmull.com
| JJ 23(CMR)/M /%Fm e T} feel A m—azs)/ 1372 L8 SR IES
| . j e
‘\ o -\%T ﬁ"

| The Deputy ConsarVator of Forest,

Kemld Nehru Ridge, . C e

|
f

With reference to above subject & rcference you are requested to accord required
permission urgentfy to txangplant/ remaval of trees from residence of Hon’ble C. M., 6~
Flag Staff Road, Clvil Lme, Delhi as the constructzon of New Block has been started in |
o the campus-of 6-Flag Staff Raad, Delhi.

This may e treated as MOST URGENT.
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GOVT. OF NCT OF DELHI g?l L ‘.
DEPARTMENT OF FOREST AND WILD LIFE :
OFFICE QF THE DEPUTY CONSERVATOR OF FOREST @
NORTEH FOREST DIVISION, KAMLA NEHRU RIDGE,

DELHI-110007(PEHL.: "3853561)

F. No. 09 /NFD/TC/Felling/20-21/ 487-88 pate: 03[1[ 2020
To,

The Executive Engmeex p
Central & New Delhi Building (M-323),

Public Work Department, D/ AT “./ C”
A-Block, 1st Floor, Vikas Bhawan-II, | /

Nr. Metoalf House, Upper Bela Road,

Delhi—'llOOSéL '

Sub:-. Requirement of payment of security deposit agamsL felhng/tmnsplant of 09 nos, of
trees at R/o Hon’ble C.M,, 6 l"lag Staff Road, Civil Lines, Delhi
Sir,

Kindly re,fer above the mentioned application dated 28.10.2020 f91 cutting/ transplant of
09 nos. of trees at R/o Hon'ble C.M., 6 Flag Staff Rqad, Civil Lines, Delhi.

During the inspection it was found that 09 trees cap be transplant. As per Delhi
Preservation of Trees Act, 1994 ten (10) nos, treds are to be planted in lieu of each tree proposed
to be felled/ transplantecl. In this case a cqmpensatory plantgtion of 90 tree saplings (l.e. 9X10
=90), of tall size, of species such as Ar]tm, Jamun, Guloy, Ptpal Pillchan, Neem, Amltash,
Bargard, Desi Kikar and dther native sps. shall be carried out by the applicant at the site
identified for purpose i.e. at Ring Road(Side Verge) along with DRDO Complex boundary Near ™
Metcalf House and RingiRoad Mall Road, Near Wazirabad Flyover, Delhi and the :
transplantation of all the 09 trees will be camed out at PWD* SLOJ e/ office, Khyber Pass, Kamla -

Nehru Ridge, Civil Lines, Delhi-07 and shall maintain them fol 7 years to ensure the bl.lJ.Vchll of
planted saplmas !

In order to ensure such conmensat{ory plantation in lieu of the felled/transplant trees,
the applicant is required to depositia security amount of Rs. 57,000/- per tree
cutting/ tl'ulsplcll'lted You are, therefore, requusted to deposit an amount of Rs. 5,13,000/- i.e.
(Rs. Five Lakh and Thirteen Thousand OnIy) as|Security Deposit in the form of the Demand

Draft issued from any Nationalized Bank, payable at Delhi in favor of DDO, DCF (Noxth),
KNR, Delhi-07. :

After completion of creation of the plamatlon and successful maintenance of such plants
for 7 yearg by the applicant, relevant anjount o{ the security deposit shall be refunded on
submissian of related records alongwith Photeg;aphs of thgp compensatory plantation, The

refund of security deposit will be made only after vu.lln.auon of plantation by Tree Officer after
completion of 7 years. .

A

Dy, Conservator of Forests
North Forest Division

1
1
.

Copy to:
1. Sh. Ravinder Kumar, LO for info

mation and n/a.
2. Cashier, Account Branch. :

‘ ~ Dy. Conservator of Forests
‘ | : North Forest Division

oo
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GOVT.OFNCTOFDELHI . .= = @@ fc/f .
*__ DEPARTMENT OF BOREST AND WILD LIFE - : :
OFFICE OF THE DEPUTY CONSERVATOR OF FOREST
NORTH FOREST DIVISION, KAMLA NEHRU RIDGE,
E N DELHI-110007(PH.:-23853561)
T. No. 09 /NFD/T CFelling/20-21/ 467 -8 Date: 09 [ y Z nonp
o]

r

[ IR YN TR PR

/

The Executive Engineer,

Central & New Delhi Building (M-323),

Public Work Department, ‘

A-Block, ¢t Floor, Vikas Bhawan-1I,

Nr. Metcalf House, Upper Bela Road,

Delhi-110054. :
Sub:- Requiremenf of p;;yl'nent of s‘ecurify deposit against fe,l}ing/traymplant of 0
- trees at R/o Hon'ble C.M,, 6 Flag Staff Road, Civil Lines, Delhi.

9 nos. of

Sir, ! ' T . .
Kindly refer above the mentioried application dated 28.10.2020 for cutting/ transplant of
09 nos. of trees at R/o Hon'ble CM.,, 6 Flag Staff Road, Civil Ljﬁes, Delhi.

. ; ; : o .
During the inspection it was foupd that 09 trees gan be transplant. As per Delhf} j
Preservation of Trees Act, 1994 ten (10) nos, trees are to be plaizj‘t;ed in lieu of each tree P_IOPOSiO P
to be felled/transplanted. Ij this case a compensatory plant: 1.}1?11 of 90 tree saphr;gs (ie. 9X. 0 ¢
=90), of tall size, of species such as Arjun, Janumn, Gular, Pipal, P'!Zlchwli, 1_\Te€m, .(lmlta.s'h, .
Bargard, Desi Kikar ?zvzd other native sp:s. shall be carried. put by the applicant at the site 1
identified for purpose ie. at Ring Road(Side Verge) along wi'EEtil;DRDO Complex bqur}dary NE.aI.L? .
Metcalf House 'and : Ring | Road Mall Road, Near Wazirabad Flyover, Delhi and fhe |
transplantation of all the 09 trees will be carried gut at PWD Store/office, Khyber Pass, I.<amila
Nehru Ridge; Civil Lines, Delhi-07 and shall maintain them foy 7 years to ensure the survival of - ~
planted saplings.. i : . o
B ) H
C : : ’ : , . ¢
In order to ensure such compensatory plantation in lieu of the felled/transplant trees, -
the applicant. is required to depositia security amount of Rs. 57,000/- per tree :
.cutting/transplanted, You are, therefore, requested to deposit an amount of Rs, 5,13,000/- i.e.
(Rs. Five Lalkh and Thirteen Thousand Only) asf Security Deposit in the form of the Demand
Draft issugd from any Nationali)zecl Banlki payabile at Delhi in favor of DDQ, DCF (North),.

KNR, Delhi-07. 1

- —

for 7 years by the applicant, relevant anjount of the security deposit shall be refunded on
submissio_r_f of related records alongwith Ahotogi'aphs of the compensatory plant;atidn. The ;
refund of sgcurity deposit.will be made only after yerification of plantation by Tree OQfficer after b
completion of 7 years, : i : . T

1] 3 ! -'
After completion of creation of the ﬁﬂemtatrpn and sucgessful maintenance of such plants

Dy. Conservator of Forests !
" North Forest Division
Copy to: : -
1. Sh. Ravinder Kumar, 1O for information and n/a. '
2. Cashier, Account Brangh, :
v

Dy. Conservator of Forests
North Forest Division

[

e o e
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GOVT. OF NCT-OF DELHI | @‘V&

. DEPARTMENT OF FOREST AND WILD LIFE
OFFICE OF THE DEPUTY CONSERVATOR OF FOREST

' NORTH FOREST.DIVISION, KAMLA NEHRU RIDGE, j{l/ﬂ/\ AR K — &

Date: {0.44.2.62-0

DELHI-110007(PH.:-23853561)

The Executive Engineer,

Central & New Delhi Building, (M-323),
Public Work Department,

A-Block, 1st Floor, Vikas Bhawan-1l,

Nr., Metcalf House, Upper Bela Road,
Delhi-110054.

Permission for felling/transplant of 09 no. of trees from the recidence of Hon'ble
C.M, 6 Flag Staff Road, Civil Lines, Delhi-110054. -

With reference to your application dt. 28.10.2020 on the subject noted above, you are

hereby informed that permission is granted for transplantation of 09 no. of trees from the
recidence of, Hon'ble C.M.,, 6 Flag Staff Road, Civil Lines, Delhi-110054 subject to the satisfaction
of the terms and conditions hereinto specified.

The required security deposit of Rs. 513,000/~ (Rupees Five Lalkh and Thirteen

Thousand Quly) vide payment DD No. “001378" date 10.11.2020, from State Bank of India,
Tis Hazari, Delhi has been received. ‘

S.No. | Species of frees . " “Location Remarks
. : lango-03 , . _
8g Iiﬁ;fim From the recidence of Hon'ble | Permission for
03,  Gitrus-02 C.M., 6 Flay Staff Road, Civil Liges, | transplantation of 09 no.
. - o 3 At 5 . 9 s
04. Karipatta-02 Delhi-110054 tree.

Terms & Condifions

1. Permission for transplantation of tree is granted at your rvisk and w

w

ussion tor ithout prejudice to
the c{aim (s) of any other person/s who may be having any ri ght (s) over the land or the
free. ' :
Material produced from tree
Officer.

Progress report of felling & transportation shall be submitted through Ing 3ectib1‘. Officer
concerned along with complete details of tree. You are requested t‘z inl’ﬁﬂ& th ) 'fl-(.- (:l
atleast 3 days in advance before starting the removal of felled trees. - - o offee
The .ﬁmb”/ ""Of’d avising out of felling/ transplantation is trans .vortad :

puth‘* crematorium managed by MCD under proper receipt and E;Eh‘ _‘“3 ' to t‘he ?eare:%t
submit copy of the receipt obtained from such cremator: S oxpense. helshall
thereafter, atoriam to this office immediately

s shall not be disposed without permission of the Tree

G o> o o
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Copy to:

7

In view of the above; it is communicated that90 tree saplings of indigenous .s'pecies '
(like Neem, Pipal, Arjun, Pilkhan, Jamun) of height of 15 feetand at least:6-inch diameterare
" to be planted. The Compliance report of the above direction shouId redch the office of the:
undersigned within 3 months from the issue of this letter.

CHESHTA%IGH

Dy. Coriservator of Forests

Central Forést; Divisic_m/ Tree Officer

.. 1. P.Sto. PCCF/ Depariment of Forest & Wildlife, 2r4 Floor, kaathawan, LD, estate,

New Delhi 110002. (For kind information)
2. P.A'to CCF (admin), Department of Forest & Wildlife, 2nd Floor, VikasBhawan, L. P

estate, New Delhi 110002 (Forkirid-inforthation)
3. P.A to CF, Department of Forest & Wildlife, 2n Floor; V11<athawan, LP. estate; New'

Delhi 110002. (For: kind information)

4. DCF(HQ), Department of Forest & Wildlife, 2 Floor, VikasBhawan, LP. estate, New

Delhi 110002: (For kind information)

CHESH’I‘AC%GH

Dy. Conservator of Forests

Central Forest Divisiony/ Tree Officer -

o e




/8

GOVT. OF NCT OF DELHI el -
OFEICE OF THE DCE/TREE OFFICER

FORM ‘B’

* Sir

E
|
SUB RULE (1) OF RULE (4) N : i
ML =
: !
7 . - (__,_______::_-
for gran ion for felli tree/s located in the pro erty situated
vﬂlage(g; % &jfé) %! 2‘1 .I ....... & District . ngz
furnish below the foﬂowmg details in support of my application:
1. Applicant’s name & address D seeesens '&’X kbt 4{;_0,’) Qeully M &
_ ' ¥
(In block letters) : &W&M 7'\\17{];99 (@Q B/QM gj
2. Name & address of the owner of the property : 13 réaﬁ g{% ‘Q@é @"Vwﬁw 3% 9
(If different from applicant)

3. Title of the applicant i.e. whether —

owner/ occupant of the property etc.

. 4. Name of the vill. & h No. of the property

- 5. Total area of the property with

description of the boundaries

6. Total no. of trees (species-wise) whose

| trunk or body is not less than 5 cm in dia .

at a ht. of 30 cm from the ground & whose ht.

is not less than 01 mits. from the ground “ @-0)(\/) 0 Vaﬁ .......................... M és d

7. The exact area (in sq, mtrs.) from which

felling of trees for which permit is sought
(description of the boundaries) Diirerereeninenerenes 5 O e Q‘%W@ .....
8, Total no. of trees to be felled LANR dnfa T @ /Q

9. Trees to be felled are numerically numbered in paints, lheir girth measured at «: ht. of 1.3

mirs. from ground level & their details species are :

-«
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.
oo OSTIAENE OF covvaverarersocnrnnenersssarsnevsessteasanssnsnsesiansess

; Vi-na.g; :~¢ "":i' ----- _a@"..-)‘.
o ,.dP"he‘rebyv éé}é} ‘fg.ﬁ .g.‘.t\.ulmgfﬁqhter Of tevenavennens S anes )
waiev ex

solemmly affitin

East : L \

North : N O‘X&’ff) },AU& '

West : ‘ ’

South : F‘N Q’J@MDVCLQ_ 0 CQ MO(Q Maﬂdg@ )b’-«@
2. ThatThaye app]iew the Thee OFfiCer, .vureee s STHTayfrpreeererdersnssressse veseeress fOr permission

o et RINVIOVAL. O M&xeﬁoxesaﬁ property. All the frees

have been numbered with paint.

3. That there is no other owner/ occupant of this property of the forest produce of this propexty
and 1 hereby solemnly affirm and dectare that I shall be solely responsible and answerable for
any claim and litigation. If any, that may arise’ at -any' fime in future regarding the

ncy of the said property or the forest produce from the said property.

ownership/ occupan o
wimen

" DEPONENT -

Verification

I hereby solemnly declare and affirm
contents of my above affiddvit are correct a

that to the best of my knowledge and belief the
nd true-and that no material has been concealed or

omitted there from.
Verified at ..oooneeesesseesens HhiS vevnveerereraanesnennes days ) S UTTTUIUL FRUPPPIPOPPION 2014
Y
- é
. DEPONENT
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ATTIDAVIT - |

Lq‘;”‘:\'liz‘gugzi:s; :}E‘xcculivv'l'"u;rixicm (Civi), Otfice of the CHMD, Division
¢ \:\W'm*ll Dethiz110054  do herd by solemnly affirme and
declare as under
1. That lam the‘Main&uhnm O‘I‘ﬁccx*.dr‘th'u Govt. property kiown as Felling
of trees at 45-47, R'\jpm‘ Road, Civit l.incs, Delhi-110054, houndarie of
which are as follows!- -

: Bast : - 2, Norx'£l1e11d=Roaci
v . hNorth P 6, F{E}gs’iafl’Road,’
‘ West : ' Civil Lixncs,»' ',{‘
. SQiltl‘l : L Rféipui‘ ROGCL
2.

. 3 T hat there is o ot‘m Mamtunnce Offlcex, oF l'h]S pmperty of the forest

produce of tlm propex ty ancl 1 hexeby solemniy afﬁm and dec.lare that | shall

be solely respcms;ble and. answemb]e for any clzum and litigation if any, that

- may arise at any time in later IE“aI dmg the ownershlp/occup'mcy of the said

e pzopm ty or the forest ploduce hom the saxd pr opmty
L
b iy 1
VERIFICATION TN AY THvU ey

I hereby solemnly dcclm e'and alfnm Llnt to the' best 'of my i\nowledue and
" belief the contents of miy-above. affidavit. are correct and hue ancl that no mater ial
~ has been commled or omntc_d thcu: from., R

’Jli" ,..I'

Verified'at Neye) elhl thls 23”' day ofl‘c,brudry 2.022

N,
e

\,F‘s\z AN th ki ARy

cC > © o



v vl a1 fewieram
GOVT. OF NATIONAL CAPITAL TERRITORY OF DELHI
PUBLIC WORKS DEPARTMENT
W mm Slﬁll"ﬁl OFFICE OF EXECUTIVE ENGINEER
o o R, Ao wam PUBLIC WORKS DEPARTMENT
A5 e i Rt W, CENTRAL & NEW DELHI BUILDING

Ui, Yo e, T W e fews A-BLOCK, 17 FLOOR, VIKAS BHAWAN-Ii,
TEHY, AR 997 Ve, Reel-~110054 NEAR METCALF HOUSE, UPPER BELA ROAD QELH|-110054.
o

|

Ph:- 011-23813979 Fax:-011-23813087  New E-maky- eepwddelhim323@gmail.com

| 0. 23(CMR) /@t /S T i Feweh v ((-329)/ / 947 79 e Lt
O /,‘ ) ) . ' '
Kamla Nelru Ridge,
DU-Area Civil Lines, Delhi

Subject:- Regarding TRagafest/Removing of 2 Nos. Trees.

Ref :- In continuation of permission of felling/kzxnegi@gt of 9 nos of trees from
the residence of Hon’ble residence C.M.,6 Flag Staff Roa-d,Civil lines
Delhi-54 vide letter no 09/NFD/TC/2020-21/989-90 dated 10-11-2020

' (enclosed) -

With reference to the above cited subject, and in continuation of above

referred letter it is to inform that 2 nos more trees to be anmd@Edl/Removed from

! vesidence of Hon’ble C.M., 6 Flag staff road, Civil Line, Delhi because the ,
| construction of new Block has been started in the campus of 6 Flag staff road. The
' changes are essential due to rotation of alignment of building recommended by
DUAC. A '

Hence it is requested for taking necessary action of lpasF2ea®Removing of 2 '

Nos. trees as above please .The said trees are in dry state This may treated as most

urgent. ‘
QP
@L\\S‘\M‘ 4
Executive Engineer o

C&ND M-323, PWD
Vikas Bhawan-I, Delhi

1. The Assistant Engineer, M-3231 (N) PWD, 16 Rajpur Road, Delhi-54 forinformation & N/A
Please,

2. The Assistant Director (Horticulture) (.5, Mihar Bhoj Vatika, NH-24, 2" Nizamuddin Bridge,

’ New Delhi-110091 for information. :

Copy to:-

Executive Engincer

s

%



E';L‘S' NO. s %
EMM Tree No. Species Girth ?\ lo -
“ . e . ‘
10. Purpose for which the felling of the ' . ﬁ{L g OC : Ze
. 1C Lo
* trees are intended D rreesesamenieenes N O+ ..... V/QT Y S-SR N
© '- s Yoo X
i 11.Intended use of felled trees.(e.g.) ' Lah e ;
! | . Sl
for sale for domestic use ete, : P S PSRRI ererieen
12. Intended use of land after » &5
RN o170 €YV 4

14

13. No. of species of trees intended to
be planted after felling (g‘%.ve details
of arrangements for raisitig, planting . _ k.

& protecting trees) O ST Y TN N e

14. Name/s & address/es of the \ |;N \/2(\/ CHBUNH My

owners/ occupants adjoining

v R

WAl

property/ies. ~ D o AR ALK = o
| | CUNLD Y e <
Tam enclosing an affidavit-&below mentioned papers in sfigport of my app]ic\a}é)}\{ IR B‘g
DECLARATION |

_. Thereby declare that I shall fully satisfy & abide by such terms & conditions of the’pe

as inay‘ beil:'pexc‘ﬁiefd EHEFEl ™ ~ o~ wraen . s %@»\\g \')-‘ "W

Applicants Signature

Place:

Date :

Attested copies of:

1. Property/occupancy documents

2. Plan of the property showing the khasra number

3. Enumeration list (list signed by the applicant)

4, Latest jamabandi of land record issued by the Tehsildar

5. No Objection Certificate” from the concerned local body (e.g. NDMC/MCD/DDA)
6. Boundary list (duly signed by the applicant)

7.” No Objection Certificate” from the adjoining property owners.

8. Rs. 5/- Court fee stamp,

9. Photographs of trees,

(To be signed on a stamped paper in the presence of Magistrate oy aythority approved for the
purpose)

e > O -
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IN]DIA NON JUDICIAL

Government of Nétional Capital Territory of Delhi

- Coertificate No.

i: " Certificate Issued Date

' Account Reference
Unlgue Doc. Reference.
Purchased by o
Description of Document ;,1_' -

H
'
t
[
1
il
1

|
!
I
1
i
|

-
: 5 E‘-:k'i’-'i
: Property Description 1 'ﬁﬁ?- e '
| Consideration Price (Rs‘) *wr'*

| First Party

| Second Party e
! Stamp Duty Paid By
, S
'

tamp Duty Amount(Rs.)
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ol
AFFIDAVIT

I,Vinay Chaudhary, Executive Engineer, PWD, at CBMD-M-
323, PWD, 6 Flag Staff Road, Civil Lines, Delhi-110054 do

hereby solemnly affirm and declare as under :

That I am the legal ownerfoccupant of the private propérty known as 6, Flag
Staff Rpad, Civil Lines, Dethi-119034, boundaries of which are as
follows:-

East

[RS8

(U5 ]

North: North Delhi
West
South :

. That I have applied to the Tree Officer, for removing of 2 Nos.Trees to fell

for permission to Removing of 2 Nos.Trees from the aforesaid property.

. That there is no other owner/occupant of this property of the forest produce

of this property and I hereby solemnly affirm and declare that I shall be
solely responsible and answerable for any claim and litigation if any, that
may arise at any time in later regarding the ownership/occupancy of the said

property or the forest said property. 2],
DEPONENT

YERIFICATION

1 hereby solemnly declare and affitm that to the best of my knowledge
and belief the contents of my above affidavit are correct and true and that no
material has been concealed or omitted there from.

DEPONEN

Verified at New Delhi this 14th day of December, 2020

21T TED

TARY PUBLIE
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T GovT, o arellingnzy (048 e
b VT. OF DELHI : 0t
OFFlcxggéIgIMENT OF FOREST AND WILD LIFE ‘
NORTAL. E DEPUTY CONSERVATOR OF FOREST
: OREST DIVISION, KAMLA NEHRU RIDGE,
DELHI-110007(PH.:-23853561)

o}
To Date 2,?3} {L} L i
'éhe Executive Engineer, PWD °
V'& ND M-323, A-Block, Ist Floor,
ikas Bhawan-II, Near Metcalf House
Upper Bela Road, Delhi-54,
} |
|
'Sub: Application for transplant of 02 trees from C.M. House, 6 Flag Staff Road, Delhi -
reg,.
. Sir,

Kindly refer above the mentioned application dated nil for felling/ transplantation of 02
| trees for construction of new Block in the campus of 6 Flag Staff Road.

As per Delhi Preservation of Trees Act, 1994 ten (10) nos. trees are to.be planted in lieu |

l of each tree proposed to be felled/transplanted. In this case a compensatory plantation ot 20
tree saplings (i.e: 2X10 =20), of tall size, of species such as Arjun, Jamun, Gular, Pipal, Pilkhan,

Neem, Amltash, Bargard, Desi Kikar and other native sps. shall be carried out by the applicant

at the site {dentified for purpose i.e. at Ring Road (side verge) alongwith DRDO Complex
boundary Near Metcalf House and Ring Road Mall Road, Near Wazirabad Flyover, Delhi and .
shall maintgin them for 7 years to ensure the survival of planted saplings. _

In order t.,.o ensure such compensatory plantation in lieu of the transplant of 02 tvees, the
applicant is required to deposit a security amount of Rs. 57,000/ per tree felled/ transplanted.
You are, therefore, requested to deposit an amount of Rs. 1,14,000/-i.e. (Rs. One Lakh and
Fourteen Thousénd only) as Security Deposit in the form of the Demand Draft issued from auy
Nationalize'él Bank, payable at Delhi in favor of DDO, DCF(North), KNR, Deihi-07.

After completion of creation of the plantation and successful mainienance of such plants
for 7 years.by tbe applicant, relevant amount of the security deposit shall be refunded on
submission of r¢lated records alongwith photographs of the compensatory plantation. The
refund of sgpurit}’r deposit will be made only after verification of plantation by Tree Officer aftes

completion of 7 yiears. &

Dy. Conservator of Forest
i North Forest Division
“ Copy to:
1. Sh. Ravinder Kumar, 1.O for information.
2. Cashier, Account Branch.

Cwm o © o

1

b

Dy. Conservator of Forest
North Forest Division

P
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ﬁ?pﬂ Speed Post/By Hang!?&réﬁl/WhatBa :
;- OFFICE OF EXECUTIVE ENG' :
Bl ﬁ‘iﬁn e ﬁ%ﬁ i) CENTRAL & NEW DELHI BUILDING M-323
B R - PUBLIC WORKS DEPARTMENT
o WY T, ﬁ?ﬁm W—-II A-BLOCK, 157 FLOOR, VIKAS BHAWAN-II,
T mé:’{"*mm o R phLar e
R~ UPPER BEL. -
13 0, 11 LMR T -0}1-23813997 B E-mall :- eepwddelhim323@gmall.com_}}
)/ﬁ"w"l e 528/ 202021/ 1q 9| [ e @ | 05 ML
eIk - T |
The Dy, Conservator of Forests _ ' h
Department of Forest and Wild Life
North Fordst Division
Kamla Nehru Rxdge, Delhi-110007. .
Ry~ Apphcation for transplant of 02 trees from Hon’ble C.M. 6 Flag Staff Road,
_ Civil Lines, Delhi. :
ﬁ'ﬁ‘fﬁ-—. Your office letter No‘ 09/I'~T.FD/TClFelling/2020-21/107 8 dt. 28.12,2020.
R fR & Tt 3 Y qEr W @ STET: 6-Flag Staff Road, Civil Lines, Delhi ¥ i
02 g W o et ¥ w2 afod sefy TR %o 1,140/~ (%0 T A wE TN ) ¥
~ DD No. 001764 dt. 3o1zzozomw$mwﬁwmwmﬁmm
HEEY 8 IR 9o W B
T T TR ST ¥ |
Enck- DD No. 001764 dt. 30.12.2020 ,
Re. 1,14,000/- (In Original) . ' ,70 'YO
| IOk
é
W Y8 7Y ﬁe—vﬁ 7T (-323)
niciferfl—

w:a ?ﬁm

1. Were i, Rmero Suew t-a231, 16—QW"T€ ﬁc‘vﬁﬁ&ﬂ?&i@wm%m
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' Speed Post/By HandlE-maillWlmts 3P
TR SRS AR OFFICE OF EXECUTIVE ENGINEER W
W e W R T (o) CENTRAL &UNE\;V DELHI BUILDING M:323 |
(a8 PUBLIC WORKS DEPARTMENT .
e e fef i, Rl s A-BLOCK, 1°" FLOOR, VIKAS BHAWAN.II, gl |
8 Ui, ™ T, Rew w11 NEAR METCALF HOUSE, |
Sk TG ATHH TN, AW A U, UPPER BELA ROAD DELHI-110054, \
| TR Rl-10084,
¥211-23813979 Fax:-011-23813997 - E-mall ;- eepwddelhimaza@gmall com
. M(CMR)/Rimam, oa waa/200-21/ (¢ 2 _ L | e At 0§ W)
. T~ |

¥ ¥,

The Dy. Conservator of Forests ' "

Department of Forest and Wild Life
North Forest Division
Kamla Nehru Ridge, Delhi-110007.

ﬁ‘ﬁ:—- Application for transplant of 02 trees from Hon’ble C.M. 6 Flag Staff Road,
: Civil Lines, Delhi.

& - Your office letter No, 09/NFD/TC/Felling/2020-21/1078 dt. 28.12.2020.

SRIT 5 & wed § AFg gE WA D AN 6-Flag Staff Road, Civil Lines, Delhi ¥ :

02 T & SRR & we § W a9t 27 aifva wRmfy R %0 114000/ (ﬁowwﬁaﬁww)

DD No. 001754 dt. 30.12.2020 5% W & T @09 W el mwmmﬁiﬂﬁmm
" oRiaE ¥g M A o @ g

T S Y e AW |

e

Encl:- DD No. 001754 dt. 30.12.2020
Rs. 1,14,000/- (In Original)

,A(\@J\WO At oW

- A “l'a‘ ﬁv‘vﬁ A (T-323)
I

1. Ve A, Rvergo Suded 193231, 1e—qwﬂs ﬁaﬂﬁwﬁwmmﬁmﬁﬁl
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DEPARTMENT OF FOREST AND WILD LIFE =~ -~ - P[ 9.
OFFICE OF THE DEPUTY CONSERVATOR OF FOREST . L
NORTH FOREST DIVISION, KAMLA NEHRU RIDGE, @
J ‘ DELHI-110007(PH.:-23853561) '
~§® F.No. 19/NFD/TC/Felling/2020-21/ [ 093 — &) Date: 04 / 0] / 202]
To, o
‘ The Executive Engineer, , )
. Central & New Delhi Building, (M-323),
R Public Work Department, '
A-Block, 1st Floor, Vikas Bhawan-II,
Nr, Metcalf House, Upper Bela Road,
Delhi-110054. '
Sub: Permission for transplantation of 02 no. of trées from the recidence of Hon'ble CM., 6 ‘
Flag Staff Road, Civil Lines, Delhi-110054. . '
! With reference to your application dt. 21.12.2020 on the subject noted above, you are :

hereby informed that.permission is granted for transplantation of 02 no. of trees from the
' recidence of Hon'ble C.M., 6 Flag Staff Road, Civil Lines, Delhi~110054 for construction of new .
Block, subject to the satisfaction of the terms and conditions hereinto specified. :

The required security deposit of Rs. 1,14,000/- (Rupees Omne Lakh and Fourteen
Thousand Only) vide payment DD No. “001754” date 30,12.2020, from State Bank of India,
Tis Hazari, Delhi has been received. .

S.No. | Species of trees Location = ' Remarks
From the recidence of Hor'ble | Permission . for
01. Mango-02 C.M.,, 6 Flag Staff Road, Civil Lines, | transplantation of 02 no.
Delhi-110054. free.

Terms & Conditions ,
1. Permission for transplantation of tree is granted at your risk and without prejudice to
the claim (s) of any other person/s who may be having any right (s) over the land or the
tree. 4
2. Material produced from trees shall not be disposed without permission of the Tree
Officer. . ' ' ‘
Progress report of felling & transportation shall be submitted through Inspection Officer
concerned along with complete details of free. You'are requested to intimate this office
at least 3 days in advance before starting the removal of felled trees, ' .
4. The timber/wood arising out of felling/transplantation is transported to the nearest
public crematorium managed by MCD under proper receipt and at his expense, He shall -

submit copy of the receipt obtained from such crematorium to thi ice i
- 0 this edi
thereafter. s office I‘mmedlately

5. Transplantation of tree shall be carried out in a scientific manner so as to ensure the

survivalﬁ'of the trees at receptor site. A report regarding completion of transplantation
and survival of the transplanted trees shall be submitted to this office without fail

[9+]

e
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File No. F1{2607)/Legal/HQs23-24 (Compute
163579/2023/LEGAL-FAWL (Computer No. 181629)

G . . L
" ' o - ANNEXURE A1/7 d;x\

. GOVERNMENTOFNCTOFDELHL .. - I\ RF ~ J
DEPARTMENT.OF FORESTS AND WILD LIFE Jhal
. A Block, 2" Levet,Vikas Bhavan,I'Bstate, Now Dolhi-2 -
Tel: 01 1-23370506;Fax; 011-23378513 hitp/fforest.delhigovtnlein/

o a(zowcf-jmqmm&mgw. | . Dated: -February, 2009

ORDER
T of Delhi, the Tree

. In view of the scasitivityinvalved in cemoval of trees in NC . .

fieers are heroby directed-that applications secking perimlssion for felling of trees

mbering 10 to 20 and more then 20 trees under tho Delhi Preservation of Tress Act,

1994, be processed and submitted lo fhie Conservator of Forests and Secretary (E&F), ,
1 oTNCT of Dalh, respectivly, before graniting such permission. . . .

£NCT of Delhi °

This issuce with the approval of tho Secretary. (B&F), Gavt. 0
.

g ; ' . Kainal Preet)

o " Dy Conservator of Forests (HQ)

' -uo;s.a(zm;}ff:mqmnmv—éw;ypgq(;’ .

" Didigo Pobrunry, 2009 -

' m:(fibution! ‘ , U . '
3 l.‘,DC'F(S‘;) & Tree OMcen, Oovt of NCT ,:of Da!hl.'Sbutﬁ. Faresi Divislon for _
et - sion and neessyary aetlon Ny | N

erE i 212, "DICEY My 1&Treq- DMeer Oovty AT NET| of: Dgltl. Newh;Eoesst Divislon for

{1 Fatation and necessary action
i W) & Tree-Officer, GOV, of NCT of Delhl, West Forcat Division for
“inforatlort and fieceasary action .

I

; , Copy;o: C e . R
S to-Bocetary, (BRF) for kind Informetion of Socmmy (E_E?F){_’ﬁ]w 693}1 .
— referenpado his g!mm.dawd 3oy Tt I e e
2, PAto rvaiar of Forests, Om.otN?’l‘nl‘Dcihl, Vikas Bhawsn,
~l . N +
Tt o o ! . o ‘(K.'amalet),
fé’%}i\:iﬁ“b; Ve . =M ':‘w : "' S | _‘- W?COPQW“QPM?PMQ(HQ] .'

W .
;\'3"‘-1_0,-“"
R A
, . , ,
Generated lrum' 0 . . . ! B 2206
eDifice by JASIIN KALR, LPATASHIN KAUR), LEAD PROJECT ASSOCIATE, FOREST AND WILDLIFE DEPARTMENT on 27/10/2023 ';T;:M
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l
: Permission for f&

Pt

ling/transplant of (2 trees at R/o Hon'ble C.M., 6.
» Civil Line, Delhj,

2y kinly pey application recei : utive Engi cer, C &
ND M-373, PWD Y Peruse the application received from Executive ngin

tr

 A-Block, 1 ', Vi -11, ' Metcalf House, Upper
Bela Road, Delhi-110 CX, 1+t Floor, Vikas Bhawan-II Near

054 seeking permission for felling/transplant of 02 nos. of

of new Block in the campus of 6 Flag Staff Road. ;

a) Application in Form ‘B' as per Delhi Preservation o

Tree Act, 1994 at P - 10 & 11/P.

b) Affidavit about land ownership a/'!: 15’ -07 & 08/P.

¢) Inspection Officer's report P - 13/P. '

d) Deglils of scheme of compensatory plantation at P- 01 to

02/P,

¢) Photographs of tree in file, .

f) The compensatory plantation ten times the no.’of trees,..
permitted for felling i.e. 20 (02X10) no. of spp. as Negm, ,

- Amaltas, Peepal, Pilkhan, Gular, Bargad, and Arjun
along with other native species is to be dc?ne by jche
applicant they will do compensatory plantation at Ring
Road (side verge) alongwith DRDO Complex boundary
Near Metcalf House and Ring Road Mall Road, Near
Wazirabad Flyover, Delhi. Details of scheme of
compensatory plantation placed at P-01 to 02 and the
transplantation of all 02 trees will be carried out by user
agency at PWD Store/office, Khyber Pass , Kamla
Nehru Ridge, Civil Lines, Delhi-07,

g) The required security deposit against felling/ transplant,
of 02 trees is amount Rs. 1,14,000 /-i.e. (Rs. One Lakh
and Fourteen Thousand only).

h) Progress report of felling & transportation shall be
submitted through inspection officer concerned along
with complete details of trees. - .

2. In view of the application mentioned above inspection of the site was
done on 24,12,2020, The applicatiori was made for 02 no, of trees needs to be
transplantation. The overall land area involved/affected 50 8q. mirs. Kindly
see detail at page No, 11/C.

3. The abstract of the detail of the tree is ag undei:-

For transplantation=02

ees for Construction

Permission can be given for transplantation of 02 no. of trees.

4, Considering the facts Placed above, there is 5 need to recommend for

ide verge) alongwith DRDO
calf House and Ring Road Mall Road, Near
', Delhi for construction of new Block in the campus of 6 Flag

antation of 02 no, trees would be in accordance with the

R"%QW‘\_

' ' avinder Kumar, D.R.Q
DCF iNoﬁh)
A
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GOVERMENT OF NCT OF DELHI
DEPARTMENT OF FORESTS & WILDLIFE
NORTH FORESTS DIVISION, KAMLA NEHRU RIDG
DELHI-110007 -

No. 13/CFD/TC/Felling/2021-22/ 2 o8 DATED: 12-08-2021

'Sub: Permission for felling‘of 6 no. of Tress in 6 flag staff road civil line

Ref. Your Application No. 3440 received on 08/08/2021

| Your"application for felling/ transplanting/ dangerous both of trees has been considered
and approved for felling of 6 no. of trees and transplanting of 0 no. of trees and dangerous of

0 noJ of trees, You are requested.
to deposit an amount of Rs 342000/- (THREE LAKHS FORTY TWO THOUSAND only)

through DD as security in the favour of Dy. Conservator of Forests (Central) for establishing
of compensatory plantation of 60 saplings to be raised I lieu of the trees proposed to be
felled/ transplanted. The permission will be granted after receipt of security deposit.

Deputy Conservator of Forests { Central)

Tree Officer (Central)

To

Shri Israr Ahmed
E.E. Health Maintenance Department , Lok Nayak Hospital, New Delhi

ol

‘o

' Divisional oéli'cer of Central

Cum O O
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T ~ TMENT
' PUBLIC WORKS DEPARTMENT @ eer

i W (qH-323 CENTRAL & NEW DELHI BUILDING (M-323)
gﬁ?ﬁﬁﬁaﬁ el gv;m ) PUBLIC WORKS DEPARTMENT
N A-BLOCK, 15T FLOOR, VIKAS BHAWAN-II,

§-if, He T, NI NEAR METCALF HOUSE,
’i‘g’_:? ?:::4‘5 THY, W ' UPPER BELA ROAD DELHI-110054.

b o . : -
 [Phi-011-23818979 Fax:-011-23813997 E-mail :- eepwddelhim323@gmail.com
| ®o. 54(Misc)/Hgel S Ty fowel o (GH-328) /2021-22/ \-]p2 -1 [ =7 12)08) 20N

T ¥, - .
. \)ie/D_y. Conservator of Forests - :
Departrnent of Forest and Wild Life
North Forest Division
Kamla Nehru Ridge; Delhi-110007. - o
fif1— Permission for felling of 6 No. of Trees in 6 Flag Staff Road, Civil Line.
- WS~ Your office letter No. 13/CFD/TC/Felling/2021-22/2308 dt. 1'2.08.2021..
SR favg & Wed § WY 750 W @ ST 6-Flag Staff Road, Civil Lines, Delhi 3
6 T & HRRIT B Wt F W af ¥ aifdw wRef vl w0 342,000/~ (R0 A e e EOR
A=) DD No. 004004 dt. 1soszozlswqa$ww{awﬁmmmmﬁaﬁm
TS HriaTE &g UG @Y o @ £
T DT AT 3raed ol |
-] ‘4&
Encl:- DD No. 004004 dt. 13.08.2021
Rs. 3,42,000/- (In Original)
DD I
' W5 Yo T el W (g2

=76- D+

1. wmaﬁum Rmergo swise w-a231, 1e—qwﬁ@,,ﬁo—vﬂzﬁ‘rwﬁwammmﬁr§%m

New PWDVAccounts anch\LeNers\GeneraI Letter Divicinn

/ GOVT. OF NATIONAL CAPQFZL TERRITORY OFDELHI ™ — v /C/
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' J/ GOVT. OF NCT OF DELHI /

DEPARTMENT OF FOREST AND WILD LIFE
OFFICE OF THE DEPUTY CONSERVATOR OF FOREST

. CENTRAL FOREST DIVISION, KAMLA NEHRU RIDGE,

DELHI-110007(PH.:-23853561)

’ Sl
F. No. 13/CFD/TC/Felling/2021-22/ 9355-57 Daté: 117 oy 7

To,

The Executive Engineer, PWD

Central & New Delhi Building (M-323)

A-Block, Ist Floor, Vikas Bhawan-1l,

Near Metcalf House, Upper Bela Road, Delhi-54.

Sub:- Application for felling of 06 trees in 6 flag staff road, civil lines, Delhi.

With reference to your online applicaﬁon ID no. 3440 was received on e-forest portal on
the subject noted above, you are hereby

informed that permission is granted fot felling of 06

trees in 6 flag staff road, civil lines, Delhi, subject to the satisfaction of the terms and conditions
hereinto specified.

The required security deposit of Rs.3,42,000/- (Rupees Three Lakh Forty Two Thousand

Only) vide payment DD/Cheque No. #004004” date 13.08.2021, from SBI Tis Hazari, Delhi has
been received.

rS. No. \ Species name \ Location \ Remarks J
01 Bottle palm -06 6 flag staff road, civil lines, Permission granted for
Delhi. . felling of 06 trees.
Terms & Conditions

1. Permission for felling of trees is granted at your risk and without prejudice to the claim
(s) of any other person/s who m

ay be having ary right (s) over the land or the trees.
2. Material produced from ftrees s

Officer.
3. Felling of tree/s shall be completed within 30 days of issue of this letter,

4. Progress report of felling & transportation shall be submitted through Inspection Officer
concerned along with complete details of tree. You are requeste

at least 3 days in advance before starting the removal of felled trees.

The timber/wood arising out of felling shall be auctioned by user agency and proceeds

shall be deposited as revenue to the Government Treasury. Lops and tops arising out of

trees be transported to the nearest public crematorium managed by MCD under proper

receipt and at his expense. He shall submit copy of the receipt obtained from such
crematorium to this office immediately thereafter. )

The compensatory plantation of ten times the no. of trees permitted for felling shall be
planted at Ring Road (side verge) along with DRDO Complex boundary Near Metcalf
House and Ring Road Mall Road, Near Wazirabad Flyover, Delhi. The 60 nos. of tree
saplings shall be 6-7 ft. tall of native species such as Arjun, Jamun, Gular, Pilkhan, Neem
amaltas etc. and the plantation shall be completed by the applicant within 9 months
from the date of issue of this permission and successfully maintain the plantation for 07
(seven) years. The completion of plantation shall be intimated to this office along with

photographs. //

hall not be disposed without permission of the Tree

d to intdmate this office ’

u/(,

o > © 2 ©
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7. In the event of failufe on the part of the permit holder to carry out compensatory . 3

plantation as indicated at serial number 6 above, the Tree Officer shflll himself arrange to
plant tree saplings and recover the cost thereof from the permi

t holder by way of
adjustment against the security deposit made by the permission holder, or ie;g;ng that,
by recovery as arrears of land revenue and take suitable action as per DPTA, :

M"“
Dy:. \

onservator of Forest

Central Forest Division
F. No. 13/NFD/TC/Felling/2021-22/ Date:
Copy to:- .

1. The Conservator of Forésts, Vikas Bhéwan, A~-Bloc:k,'2nd Floor, I.P. Estate, New Delhi-02
for information.0

2. Sh. Ravinder Kumar, 1.O. for information and necessary action.

e

&
Dy. Conservator of Forests

Central Forest Division
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F. No. 13/NFD/TC/Felling/2021-22/ s [y —51 '

. GOVT. OF NCT OF DELHI
DEPARTMENT OF FOREST AND WILD LIFE
OFFICE OF THE DEPUTY CONSERVATOR OF FOREST
CENTRAL FOREST DIVISION, KAMLA NEHRU RIDGE,
DELNI-110007(PH.:-23853561)

Date: 19 /01{ 5o

The. Executive Engineer,

| .
Central & New Delhi Building (M-323) m(\vﬁ\'Q ?Q - P

Public Works Department,

A-Black, 15t Floor, Vikas Bhawan-IT
Near Metcalf House, Upper Bela Road,
Delhi~110054

Sub:- Non-fulfilling of conditions attached to the permission for felling/transplanting of
06 nos. tree vide online ID no. 3440 for construction of New Block at 6, Flag Staff
Road, Civil Lines, Delhi-110054.

Ref: This office permission order no. 13/NFD/TC/Felling/2021-22/2355-57 dtd.

17.08.2021.

Sir, '
. Kindly refer the above mentioned permission issued by this office vide letter dtd.

17.08.2021, the details of which are as follows.

Project . No. Of trees|No. Of frees | No. Of saplings | Date of
proposed to be'| proposed to | to be planted as | issue of
felled be compensatory permission

transplanted | plantation by |.
project
) proponent
for comstruction | 06 Nil 60 17.08.2021.
of New
Block at
6, Flag
Staff
Road, 2
Civil
Lines,
Delhi
110054

In the above context it is informed thal-this office is not in recei
report regarding transplantion till date as mentioned in the terms and conditions mentioned

in the permission letter, You are requested to submit the following information teg. the
compliance of terms and condition of the following permissions.

pt of the complaince

1. Transplantation of trees shall be iniliated immedj

should be completed not later than three months, a
be submilted to the Tree Officer, The sp
less than 4 meter (point to point) at tr

ately after permission is issued and
fter which a completion report has to

acing of the transplantation of trees shall not be
ansplantation site.

o/Q

Q- o O o
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Copy to -
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The progress report of transplantation shall be submitted through
concerned along with complete details of trees. '
The lops and tops of the trees shall be sent/ supplied to the nearest crematorium free of
cost and the same should be reported to DCF (Central) by User Agency. .

6 nos. of trees permitted

The transplantation shall be carried out prior to felling of 0 F
herein. The 06 trees shall be felled and submission of compliance certificate to Deputy

inspectioni officer A¥.
2 3

Conservator of Forests (Cenfral), o ¢
Transplantation/ felling of trees and transportation of forest produce arising there from

to the public crematorium shall be completed within 90 days. ‘ . )
Detailed plantation schedule shall be submitted by User Agency in compliance .Wlth
Section*12 of Delhi Preservation of Trees Act, 1994 before initiating transplantation/

felling. .
|-
2D
Dy. Conservator of Forests
Central Forest Division/Tree Officer

1. PS to the Principal Chief Conservator of Forests, A-Block, 2nd Floor, Vikas Bhawan,

Delhi-02 for information. .
2. PA to the Conservator of Forests, A-Block, 27¢ Floor, Vikas Bhawan, Delhi-02 for

information.

.. /

Dy. Constrvator of Forests
Central Forest Division/Tree Officer
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Process
Application Documents

/Appllcantlon Summary

Applicant's Photo

Applicant's Name

Moblle No
Applicantion Category
Revenue District where trees to be

Felled

\Property Owner Name

SitePhotes

9717455493
Govt, Department
Central

@ Property Owner Address -

vihay chaudhary

Dashboard (DashboardaforeSemipatks (PendingFeedbaéiepops

Application Detail

o
Applicant’s Address

Emall Id

Print Application (Prlnl_Apprﬂomaspx)

Dlvislonal ofticer of
Central

Application 1D : 6288

E.E. Health Maintenance
Department , Lok Nayak

Hospital, New Delhl

eepwddelhib231@gmall.com

45-47 rajpur road

Property Information

Property

Pincode

Latitude & Longitude of the Property
Latitude 28° 41' 13" N

Total area of the property

Description of Boundarles *
North 6 flag staff road
Name(s) and addresses of the
owners/occupants of adjolning

e

property/les

(Name of the vuiage/ Location of the  45-47 rajpur road

110054

Longitude 17° 13' 10"E

13099.000

South rajpur road,

Khasra number

The exact area (in Sq.mtrs) from
which felling of trees permit is sought

East boundary wall of 6 flag
Landmark

45-47 Raj pur road

580.000

West

clvit line

45-47 rajpur road

Tree Information

land for alternative plantation
Longitude 28°40' 55"

No. of Trees Intended to be planted
after felling

plantation

Latitude 770431 240 g
60

ring road near metcalf house

Detalls of Traes In
tended to beplantEc:l‘.'s.No. mree  fTree

after felling

!
d

;Name' _'Caunt

Champa 160

Total number of trees 135 i Number of trees to be felled 6
Detalls of trees to be felled (grith  8.No, Tree S.No Tree Name Glrth (in centi meters 55 Tree Iy
measured at helght of 1,35m) F s lAshok (Polyéithla 440 e #) i S !TrEE Name ,Z:eue;lt
i longlfalia) _{1 Vo e 5
{z 1126 Ashok (Polyalthia 45 '""""“"'“’“'“"""{ f,“jng?ﬁ,.‘,’;‘;"*’""’a ? !
Lo gl E pergadbengan
P 27 fshok (Palyalthia A0 ) { (Fieus™ - : :
1 i ‘
! : ‘Io_nglfolla) o . Jbenghalensisy ! i
ho 6 _Fleus Benjamina 50 i3 Fleus Benjamina | :
5 199 Bargad/banyan 50 . 14 Lasuda Jomina 1 i
; (Fieus : | L suda P .
: ' benghalensis) ! :
L E 57 Lasuda 60 : ¢ .
Plantation Information
The exact area (in Sq.mtrs) of the  2174.000
- Address of the fand for alternative
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10:43 AM

Purpose for which the felling'of the
trees are Intended

Intended use of land after felling of  Semi parm
trees

Seml parmanent :]-u@eaamp

offlce In 45-47 rajpur roads

E-Forgst

Intended use of felled trees (e.g) for NA

sale for or domestic use

anent structure of camp office In 4547 rajpur rond

N

"The exact area (in Sq.m‘l:rs) from which felling of Trees permit Is sought ;- 580

e e, Actlon Report =
o Fliloc i By Apgllggq! t ] Report of Trea Inapector .| T“’ﬂ_omser Ac":"
s .No,” Troe S.No Troe  Name 'Glrth {In em's) Racommendation _ Wustificatlon Approved gﬂ"m‘"t: B
1 w25 Ashok 4o Recommended for  [The said ashok tree es for Transplanting per ; ded ﬁg,
; {Polyalthla 1 ,-‘I‘ransplantlng Fecommended for transplanting :::smpg nting of tree
: . longifolia) | . of tree : ’
NPT Chshok T 1*15“ o —‘lf{ecommended for rhe sald ashok tree iYes for Transplanting COP;F rrlzgnl::;;zr
¢ ! tin {
: {Polyalthla , ransplanting ecommended for transplan g Yransplanting of tree
) longlfolia) | of tree ting As per the 10 report
34 " “hshok Ho Recommended for  [The sald jamun tree Yes for Transplanting s p mended for
{(Polyalthia ; ransplanting recommended for transplanting L::ssr;lantlng f tree
; i ’longlfol!a) : f tree . s
T " Ficus” ) iRecommended for  [The said ficus tree Yes for Felling Ascg::nt\:idlgd '?::’
' ,aenjamlna [ IFelling recommended for felling of treel e
! i ! . H . Jfelling of tree
5 9 Bargad/banyan 80 77 77 Recommended for _Tr_ﬁe_ssffi—!;éﬁyéﬁ tree Wes for Transplanting ecg:n:ti;:drfe:rm
. (chs i ransplanting ecommended for transplanting i ansplanting of tree
. lbenghalensls) ! of tree e‘: the 10 repbort
6 97 {asuda 0 "Recommended for [The sald tree recommended for|Yes for Feliing ecgmmendEd o
' ; ' ' ling of tree i
i I r A éFelling {el ng Felling-of tree
L. ! :

O o e

" Send Back with Objectlon
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AFFIDAVIT

L Vinay Chaudhar
idhary, Executive- Engitcer (Civil), Office of the CBMD, Division

M-323, pyv
VD, Vlke\\ Bhawan- 15, Dethi-110054  do herdby salemualy athirm and
declare ag undar:

1. 3 * y H W ; ‘ o [ '
That T am the Maintenance Officer of the-Govt, property kiown as Felling

of trees at 45-47, Rajpur Road, Civil [ums. Delhi-110054, boundarics of
which are as followsi~

-]

Cast 2, Northend-Road
‘:North L6, I‘hg \‘laffl‘\oad.
West : Ll\’li Lmes, ‘
South : . R;jpug Rqads

-2 That 1 h'nw app]xed ta the Tree Oﬂ‘cer. Kamla Nehru Rxdgc, Dellu 110007

, l'or Removal of 06 Nos. Trees, irom th_e afox ésaid] propm ty.
it 3 o 'Thﬂt there 1; no othex Mnmtenah(':;:aflf;:e.'fbgf; ﬂ?m ploperty of the forest
| produce of tlm pmpex ty and 1 hexeby <olemuly 'xft“lm and declare that | shall
" be solely lQSpOﬂS]bIe and an‘:wcrable tor any clalm and litigation if any, that
nmy arise at any tune in htex m"al dmg the ownerbhlp/oucupmcv of the said

«.% « . property orthe for est prodyce from the said pr O})g}*ty. "

SR S - o DEPONFN
" . . VERIFICATION N A L A wp}‘u P f}m

"1 hereby so!emnly declare and drfn m Lh1t to the bebt of my l\nowledue and
belief the contents of my-above. affidavit. ale ‘correct and h ue and that no matm al

has been. concea)ed or. omltLed thcx rx om

; 3 R .Jl u o

. yemzed at.Ne, elhx t}us 23”‘ day ofI‘cbruary, 022-

s

,-.-.4- ‘
o ‘; K

R (E
BH O.\\l Ch th} N )\H\\}

G o © o
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2125122, 10:43 AM

~”~

htips:/iwww.treeremoval.delhigovinic.in/Postingp,aspx?ann ir=nAanin..

ol
Pracess Dushbourd {Dashhb i bk oid print Applliention (p,(na_f\ppﬂhxﬁm“'?")
' pivislonat oftlcer of
Contral
* L]
Application Detail . Application 1D : 6288
Application Documents SitePhotos
(Appllcantlon Summary 3
Applicant’s Photo /
L ey intenance
t's Address E.E, Health Ma
Applicant's Name Israr Ahmed Applicanf Department Lok Nayak
Hospltal, New Delhl
Mobile No 9717455493 Email Id eepwddelhib231@gmail.com
Applicantion Category Govt, Department,
Revenue District where treestobe  Central
Felled . d
LProperty Owner Name vinay chaudhary Property Owner Address - 45-47 rajpur rod W,

,Property Information
Name of the Village/ Location of the ~ 45-47 rajpur road
Property
Pincode 110054
Latitude & Longitude of the Property
Latitude 28° 41' 13" N Longltude 17° 13' 10" E

Total area of the property 130998.000
Description of Boundaries

North & flag staff roatd South rajpur road

Khasra number

The exact area (In Sq.mtrs) from

45-47 Raj pur road

580,000

which felling of trees permit is sought

East boundary wall of 6 flag

West civil line

)

Name(s) and addresses of the , Landmark 45-47 rajpur road
qwners/accupants of adjolning ot
\property/(es ) . )
,Tree Information
Tatal number of trees 135 . Number of trees to be felled 6
Detalls of trees to be felled (grith ~ S.No. _{Tree S.No Tree Name_ Girth (In cent! meters) | 'S.No. fTreeName  [rreer |
measured at height of 1,35m) 1 jt2s ‘/\shok (Polyaithla 140 ! ‘ ! Count
o fonglfolia) e : 1 lashok (Polyalthia B “
BTz T hshok (payatia S ! } _longifalia) -
L N élo_ng‘lfolla) l : 2 ;Bargad/bam}én' ‘1 T 1
5 n hshok (Palyalthla 40 ! i KFicus ! '
: : Jongifolia} v ! benghalensisy i
4 9% IFlcus Benfamina 60 ) 3 FiusBenjamina jt |
50 &9 Bargadfbanyan 50 : I|4  Lasuda’ N ‘
, {Fleus ! i '
. benghalensis) ‘ ) !
9 6 97 Lasuda 60
/Plantation Information )
The exact area (in Sq.mirs) of the 2174000 Address of the land for alternative

Jand for alternative plantation

Longitude 28° 40' 56" N Latitude 77° 13' 21" E
No. of Trees intended to be planted 60

after felling

\

plantation

ring road near metcalf house

Detalls of Trees Intended to be planteds.io, : ;
ofter felling pantedSNo. firee jiree

I

‘Name  Count

i chempa 0 1

(MiscellaneOUS Information

7

—
.
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2125122, 10:43 AM |

) E-Forest N
* Purpose for which the fellng of the  Seml parmanent structure of camp  Intended use of felled trees (e.g) for NA ‘\'\ !
e trees are intended office In 45-47 rajpur roadS sale for or domestic use &
Ny, Intended use of land after felling of  Semi parmanent structure of camp office In 45-47 rajpur road
R, N p jp
rees
The exact area (In Sq.mtrs) from which felling of Trees permit is sought :~ 580
p e e e eoeeeammy e —m e - - PCtlON Report e e I
L _Flilod By Appilcant I Roport of Treo Inopactor Trea Officor Agtlon |
S.No, Mreo SNo " Troo Name  Girth {in'om's) flecommendation _~Vustifieation ‘Approved Remarke 1o feor
B\ \125 {Ashok “Ro” ‘Recommended for . [Tha said ashok tree e for Transpianting AS per the i drf:r |
' ! {Polyalthla ! Transplanting fecommended for transplantlng recommen i
. : jongifolla) ! of tree uanSplantlng oftree | ¢
LU AU . ° . Ao A AUV VTON SRR PRpPoy S i
2 A% {Ashok %15 Recommentded for . {The said ashok tree es Tor Transplanting {*-" Pe"nl‘gn':g:?m )
' ' . Polyalthia l +  {Transplanting recommended for transplantlng {r:::;:lantlng of tree 0
' . Jonglfalia) of tree T !
T TR ‘ e e o - et rt
3 1 ‘shok o Recommended for [The said Jamun tree "Nes for Transplanting s per &;:dlgd'?:f a
' {(Polyalthla . Mransplanting recommended for transplantlngl J;‘_E:s;;gnung of tree )
i Mongtraliay of tree [N NP planur; -
T T Ficus & Recommended for  {The sald ficus free® Yes for Felling 'ﬁ‘:czi:n':;jgd":::“ '
; R i / f treex
Benjamina | Felling f ecommended for felling o feling of tree
5 99 - Bargad/banyan 80 Recommenided for lThe ‘siidbanyantres  iYes for Transplanting ;As per the;:d rfe:rort Vo
_ {Ficus i {Transplanting {ecommended for transplantmg fecomme? f tree_
o bergholerss) | L o ee o ot
§ 97 lasuda 50 Recommended for  {The sald tree recommended for'Yes Yes for Felling per the IO report *
! Felling felling of tree i recommended for i
E | felling of tree
APPROVE

' "Sond Back with Objectlon
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2125122, 10:44 AM E-Forest
SO

ol . Photo 4- Trae Photo (Trea 8.No -98)
- P 4 s i‘

Sl D R

g

b6 vr?
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PALF 1 134,

R

[ TR ZIEAY 0.
BANAERL e T
* 3
. Photo 5- Tree Photo (Tree S.No -97).”
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' in S ¥ F, 4
) L
.
|
1
A Photo 6- Tree Photo (Tree S.No;&\?g) ‘
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st SR .‘1&‘,
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1‘: =y ;d’r‘\‘%f
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i
¢ , Photo 7- Tree Photo (Tree S.No -127)
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The exact area (in Sq,mtrs) from which felling of Trees permitis sought ;- 580
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SECURITY DEPOSIT LETTER ;W,'/ |
| — AN

GOVERMENT OF NCT OF DELHI -
DEPARTMENT OF FORESTS & WILDLIFE
NORTH FORESTS DIVISION, KAMLA NEHRU RIDGE
DELHI-110007

No. 44/CFD/TC/Online/Felling/2021-22 "‘ 2487 DATED: 25-02-2022

Sub: Permission for felling of 6 no. of Tress in 45-47 rajpur road f
Ref. Your Appliqation No. 6288 received on 23/02/2022

Your application for felling/ transplanting/ dangerous both of trees has been considered

and approved for felling of 2 no. of trees and transplanting of 4 no. of frees and dangerous of
0 no. of trees. You are requested

to deposit an amount of Rs 342000/- (THREE LAKHS FORTY TWO THOUSAND only)
through DD as security in the favour of Dy. Conservator of Forests (Central) for establishing
of compensatory plantation of 60 saplings to be raised in lieu of the trees proposed to be

felled/ transplanted. The permission will be granted after receipt of securitygo/si;; '

-)_5’. l)")ow

Divisional officer of Central ¢

Deputy Conservator of Forests ( Central)

Tree Officer (Central) .

To

Shri Israr Ahmed
E.E. Health Maintenance Department , Lok Nayak Hospital, New Delhi — ‘© 2.
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| . File No. F1(2607)/Legal/HQ/23-24 (Computer No. 181629) Y
34579/2023/LEGAL-FAWL , . | .
q ko

B GOV'T, OF NCT OF DELHJ
:4f. DEPARTMENT OF FOREST AND WILL) LIFE
WTHICTOF THE DEPUTY CONSERVATOR OF FOREST
”é: RHRIYAL FOREST DIVISION, KAMLA NEHRU RIDGE,

. N DELHI-110007, (Ph: 011 - 23853561)

F. No. / DCF (CyDPTA/Offence/21-29/7551 Dated: 93024

NOTICE
To, : : -
The Fix. Eng,, Maintenance Department, ,
Lok Nayak Hospital, !
New Dethi~02, '

Whereas, it has been alleged that a*Tree Offence has been conumitted at 45-47, Rajpur
Road, Delhi by illegal pruning/cutting/damaging of tree/s whsch is a violation of the Delhi
Preservation of Trees Act, 1994,

And whereas, the statement/presence of the person (s) this notice addvessed to are
required to find out the factual posmon and to cletermine the extent of offence according to its.
merit.

Now, therefore, 1, Aditya Madanpotra, Tree Officer, as empowered under the Delhi
Preservation of Trees Act, 1994 call upon you 1o appear before me on )5egs-Rodd~... at

o e © o

201, PM, in the office of Dy, Conservator of Forest cum Tree Officer, Central Forest
. Division, Kamla Nehru Ridge, Delhi-110007.
. - y. Crms‘% ator of Jlorests

C@.nh&al Forest Division/ Tree Officer

Copy tor- h
1. Sh, Ravinder Kumar, 10, Tree Cell for informaltion and necessary action,
o _ . i
exf Lo _ il

N ) e e et i‘{',','f""ii'fﬁi-"‘ AT bl
Ly WA a4 0 L Bl ader S8t e L A e :ub.a'..--r(.'{:—ei;i‘f mé*z&*i'}‘ﬁ!,‘s%mr&’ﬁﬁ%n&ﬁiﬁfﬁﬁi%&ﬁ%&&%ﬁ% %‘ﬁ& Aok




- o ' 5peéd Pbst/By Hand/-&mail/vﬂmsapp@

GOVT. OF NATIONAL CAPITAL TERRITORY OF DELHI Awne s Y

PUBLIC WORKS DEPARTMENT(M-323) _
OFFICE QF EXECUTIVE ENGINEER

3 . \ UILDING {M-323)
i g fwed _ana) CENTRAL & NEW DELHI B M-323)
F?r:ia ﬁthgﬁmw f&g W(@ ) PUBLIC WORKS DEPARTMENT
=ts ‘ A-BLOCK, 157 FLOOR, VIKAS BHAWAN-1],
-TT®, For e, e -l © " NEAR METCALF HOUSE,
T9ET HTET By, oOR 9o ' UPPER BELA ROAD DELHI-110054,
e 1S, Reefi-110054. B
; Pl'l“ _0:1!:.12.§§..1_§.9,79 F ﬁx:.01.1-2'3‘813997 ~ E-mall - ce “.i(lde]hi]nzzg@gln?xﬂ‘cgm ;
w0 23(CMR/45-47) / 91/ gl 0 8 Reah Ae (waeg)/20a—2/ b4 | o Jrese

T H, ' | |
| X . rormyi
The Deputy Conservator of Forest,
Kamla Nehru Ridge,
DU-Area Civil Line, Delhi,
9T~ Regarding Removal of 05 Nas. of Trees from premise of 45-47 Rajpur Road,
Civil Line, Delhi. .
With reference to above subjéct you are reqguested to accord required
permission urgently to remove 05 Nos. trees from premise of 45-47 Rajpur Road,
Civil Line, Delhi as the redevelopment of 45-47 Rajpur Road, Civil line, Delhi has”

>

been started at above said location. o
This may be treated as MOST URGENT.

EncL:- 1) B Form

. 2} Photos of Trees ' /
e Lo
whafafd -~

1- AE, Sub Division M-3231, Delhi for necessary action & pusrsue the matter :
appropriate level. )
\%)(Hort.), GS Mihar Bhoj¥atika, NH-24, 2nd Nizamuddin Bridge, New Dethi-110091

RN

PR
S R
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AFFIDAVIT

I, Vinay Chéudhary, Executive Enéineer-(Civil), Office of the CBMD, Division

M-323, PWD, Vikas Bhawan-II, Delhi-110054 do nereby solemnly affirm and
declare as under: )

1. That 1 am the Maintenance Officer of the Govt. property known as Felling

of trees at 45-47, Rajpur Road, Civil Lines, Delhi-110054, boundaries of

which are as follows:-

East 'Boundary Wall of 6 Flag Staff Road, Bunglow.
North : 6, Flag Staff Road,

West : Rajpur Road, )
South : Private Property,

2. That[ have applied to the Tree Officer, Kamla Neliru Ridge, Delhi-110007
for Removal of 05 Nos. Trees, from the aforesaid property.

3 That there is no other Maintenance Officer of this property of the forest
produce of this property and | hereby solemnly affirm and daclare that | shall
be solely re;ponsible and answerable for any claim and kitigation if any, that
may arise at any time in later regarding the ownership/occupancy of the said

property or the forest produce from the said property.

»\t \7‘
. DEPONENT
VERIFICATION VT L bR R EY

I hereby solemnly declare and affirm that to the best of my knowledge and
.belief the contents of my above affidavit are correct and true and that no-material
has been concealed or omitted there from.

Verified at New Delhi this 15t day of March, 2022. R N
. ) t
A% T DEPON[:NT
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' Generated from eOffice by JASMIN KAUR, LPA(JASMIN

File
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No. F1(2607)/Legal/HQ/23-24 (Computer No. 181629) “5731,

~-\MAnnexure-B

May kindly see the PUC, which is an application ID No, 6483 received
for felling/transplantation of 05 .rees at 45-47 Rajpur Road, Delhi recelved
from the Ex. Bng, Health Maintenance Department, Lok Nayak Hospital,
New Delhi on e-forest portal regarding “constructon of semi Permanent

structure of camp office ”

As per officer order no, F. 8{207)/CF/HQ/DPTA/07-08/5983-87 dated.10-
. 02-2009 wherein it i3-hereby directed that-applications seeking permission for
felling of trees numbering 10 to 20 and more than 20 trees under the Delhi
Preservation of Trees Act, 1994, be processed and submitted to the
Congervator of Forests and Sacretéry (B&F), Govt. of NCT of Delhi,
respectively, before granting such permission, (Copy placed at 3A/ <),

Purther, it is to inform the another applicaion ID No. 6288 for

felling/ tx'an5plantation 0 ces_in, 45-47 Rajpnr Road,-Delhi-was-reaéived
from the Ex, Eng., Health Mainlenance Deparh'nent, Lok Nayak Hospital,
New Delhi on e-forest portal regarding constraction of “setni Permanent _
structure of camp offfee”, 'Subsequentl'y, permission was issued from this -
offlce vide letter No. 44/CED/TC/Online/ Felling/ 2021-22/ 7521-23 dated :

28 02,2022, (Copy placed at3/c).

Therefore, in terms of submission made at para 2 above, proposal is -
submitted for approval of competent authority.

: ‘ DRQ, Tree Cell ! ] ” 112~
DCE (c7,(a1) 9

r»w e

“|

[ od
| ¥ (?g}) cF LA™
0 D ‘ "{‘
vt
\ o "WV\’. - . . 140
0 ; LEAD PROJECT ASSOCIATE, FOREST AND WILDLIFE -DEPARTMENT on 27/10/2023 10:19 AM

i
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| | Avner— A
SECURITY DEPOSIT LETTER —

AL
GOVERMENT OF NCT OF DELHI -
DEPARTMENT OF FORESTS & WILDLIFE
NORTH FORESTS DIVISION, KAMLA NEHRU RIDGE
DELHI-110007
No. 44/CFD/T¢/0nnne/Feuinglzoz1 22 1’1 7,61? DATED: 25-02-2022

Sub: Permission for felling of 6 no. of Tress in 45-47 rajpur road

Ref. Your Application No. 6288 received on 23/02/2022

Your application for fellihg/ transplanting/ dangerous both of trees has been considered
and approved for felling of 2 no. of trees and transplanting of 4 no. of trees and dangerous of
0 no. of trees. You are requested

to deposit an amount of Rs 342000/- (THREE LAKHS FORTY TWO THOUSAND only)
through DD as security in the favour of Dy. Conservator of Forests (Central) for establishing
of compensatory plantation of 60 saplings to be raised in lieu of the trees proposed to be

felled/ transplanted. The permission will be granted after receipt of security &osi;
>

pho

Divisional officer of Central

Deputy Conservator of Forests ( Central)

Tree Officer (Central)

To

Shri Israr Ahmed | ' (/ ,

E.E. Health Maintenance Department , Lok Nayak Hospital, New Delhi — o 2.

Com <> @ o
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Confidentia/Court Matter

GOVERNMENT OF NCT OF DELHI
DEPARTMENT OF FORESTS & WILDLIFE

F.1(2607)/Legal/HQ/23-24/ de J-pwf 161 Date 06,06.2023

MEMORANDUM
Whereas, Hon'ble NGT vide order dated 09.05.2023 in the Original
Application No. 334/2023 in the matter titled as Naresh Chaudhary versus
Union of India & Ors (copy enclosed) ordered as below:

“8, In view of above averments and significance of requirement
of compliance for cutting frees and providing green belt as a condition for
constructlons in congested:and polluted city of Delhi, we consider it

v necessary to ascertaln the factual position by constituting a joint Committee
comprising Clitef Secretary, Delhi, Principal Secretary (Environment &
Forest), Delll, nominee of Delhi Urban Art Commission and District
" Magistrate of the area (District Magistrate, North). Meeting of the
Comuniitee may be held within one weekand report may be furnished within
three weeks from today by, e-mail at- dicial-ngt@gov. i prejérably in the
Jorm of searchable PDF/ OCR Support PDF and not in the form of Image
PDF, The Commi_tteg will be free to interdct with.any other De;;artmer.u or
Authority and unden‘éke»viv'it to the. site, It may meet online or offline as
may be found viable. If any violations are found, the.Committee may take
‘ remedial action in coordination w:‘rfg the concerned statutory authorities, in
| accordance with law, It may give a copy of its report to alleged violators
! Jor response before this Tribunal, if any, before the next date. "

Andwhereas DCF (Central) / Tree Officer has issued permission for felling
of 28 trees of dilforeul points of tima (copy of file notiugs aid order attached
herewith), The list of felling permissions is as below: '
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SN | Penmission Na, / | Permission pivun T e *
date Transplan/F or | Location ~of [ 1 5cation of
I plantFelllng Transplant g‘ﬁm{,ein-m%w
. [ E. No.09/NFD7 | 9 trees for Ganspinntan antation (CP
™ TCFelling2020- | 6 Flag Staff Roud, Gl 1" Koo Offce, 190 trecs 1o bs planid ot
2 dated L Mmnge-3 KNR, 2‘;*3. Green belt ot Metenlfs
10.11.2020 M Amiad Ling CIF| House, DRDO)
. Citus e Complex,
R R T T oo Tl Ep 3 v |
2, No. 3 2 nos. of Manpo trees to be | PWD 3
Felling20-21 " | ransplantid from 6 Flag SWlr | Khyber pass | Gy o &
, duted 04.(?1.20..1 Road, Civil Lincy 18:& Civil léouu‘l. DRDO
B 2 ex. N
3, | F.NoJ3NFDITC | 6 nos, of Bottle palm trees Tor | Nil Te
: {Tclling/2021-22 | felling frons 6 Flag Staff Road, g&c:encigtb:tpm:
daved 17,08.2021 | Civil L‘nas . }Iou_qg‘ DRDO
CO.“‘ ml
4. | FNod44/CFD/TC [« Total of 06 txes to be | PWD | 60 trces to be 3l :
Jonline/Felling/ felled/tvansplanted  from | Mursery near | Green be‘;l atphzz:!?‘:
2122 dated 45+ 47 Rejpur soad. Majny  %a | Houge, DRDO
28.02.2022 * _ Transplantition of4 Trees; | Tila Complex.
f.  Ashok-3
ii. Bargad-1
s TFellingof2 trees:
i, © Fious henjamina~1
il.  Luosoda-1
S. | FNolS/CFDITC | Total of 05 trees to he | PWD 5Q trees to be planted ot
Felllng/online 1D | felled/transplanted from 45+ 47 | Nursery near { Groen belt at Metealfe -
6483/22-23 dated | Rajpur road, Tronsplantationof | Majnu ka | House, DRDO| .
12.04.2022 4 Trees; ' Tila Complex, ; o '
) fiL.  Ashok-3
iv.  Jamup-l
Felling of 1 teees of Neem
Total: 28-Trees 280 trees to be planted
Telling: 9 trees at CP site.
Transplantation: 19 Trees

And wheteas it has been observed thap-thé permissions pranted for tree
felling/transplantation by the then DCF(C) b&passad the order no.
F.8(207)/CF/HQ/DFTA/07-08 dated 10/02/2009 (enclosed herewith) by granting
multiple permissions in violation of order dated 10,02,2009, N

And whereas, duting inspection dated 23.02.2022 in connection with

online application no 6288 dealt in file No, FD/TClonline/Felling/21-22
mentioned i SN A4 abiove, I wis olserved Ly e Inspeeting Qffleer (D
Range Officer, C_oentral Forest Division) that roots of 6 tress (Proposed for
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felling in the instant application) have already been exposed in the project

area, .6, 45-47, Rajpur Road, Civil Lines which is an offence under the

' DPTA, 1994, (Detnils -attached herewith). However, the permission for |
transplantation of above trees were given vide order deted 28.02.2022 before
the conclusion of above offence.

And whereas, Tree Officer(Central) has failed to act on offence reported
upon for 9 months from Feb, 2022 to.Nov, 2022 and then for 6 months from
Nov. 2022 to May 2023. During the same period, Tree Officer(Central) has
also failed to take action for non-comphance of conditions of tree felling
permissions. :

And whereas, Aditya Madanpotra, IFS had held the charge of DCF(C) &
Tree Officer(C) from 06.08.2029 10.21.06.2022.

- Now therefore, Shri Aditya.Madanpotra. IFS is hereby directed to explain
as to why his name should not be recommended for action for failing to (i)
prevent bifureation of permissions and (ii) act on thé offense and non-
compliance of conditions of tiee felling pérmissions. This reply should reach
the uhdersigned on or before 11 a06;2Q23 positively.

13 . m
: C.D. Si gh,hpgb

Prmcxpal Chief Conservator 0¥ Forests
> Govt, OFNCT of Delhi

To;

Shri. Aditya Madanpotra, IFS
Regional Director

Ladakh Pollution Control Committee
Swara, Leh, Ladakh — 194101,
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:lru (12 1]

[ i W OY‘(‘M‘N':’IEF”‘Y'GI‘NM‘
e THE ADMINISTRATION OF
e, elagid : © UNION TERRITORY OF LADAKH
i =0T IR L LADAKH POLLUTION CONTROL
SECUSECNR , COMMITTEE
F.NoF.No. LPCC/UTL/2023/2161-62 : -
E.0</email: regionaldirectorlpce ail.com : ®g/Leh, Dated:- 10 /06/2023

l
'

2

!)"56]9023
(i)

The Principal Chief Conservator of Forests,
Gaovt. of NCT of Delhi,

- A-2, Vikas Bhavan,
ITO, : *
New Delhi-110002, '

Sub:. Reply to the Memorandum , dated: 6" June, 2023. .
Ref: Your communication No. F.1(2607)/Legal/HQ/23-24/dcfpm/101, Dated: 06-06-2023.

{Through proper channelj ' : .
Sir, - ~ t - , Cw

" Atthe ery outset. it i8 to humbly submit that the undersigned has highest regards for the lnstltution of
the Tres Offlcer, and the Delhi Preservation of Trees Act, 1994, the Rules, 1996, framed there under
and various relevant Offics Orders issued from time to time. And the undersigned has always strived to
discharge the statutory responsibilities mandated by the said Act while obsetving due diligence. Further,
it is to humbly submit that the contents of the reply of the undersigned are constrained due to limited
availability of the institutional information/memory and office records. Further, the locus in captioned
matter is offics of the Execufive Engineer, PWD, a government agency, not being any private entity.

With reference to your commumcat:on dt.06/06/2023 (Memorandum), the pomt-wnse reply is ﬁumshed '
“below:

(i failing to prevent bifurcation of permissions’

(a) The said matter .has already been addressed at para 8 vide F.No.DCF(C)/PA File/ 2021- o

22/6923-25 dt 17/02/2022 (Copy of letter enclosed as Annexure -A).Further, it is to re-
. submit that Deparimental Office Order dt: 10/2/2009 states that ‘applications seeking
permission jor felling of trees numbering 10 to 20 and more than 20 trees’ under the

DPTA be processed accordingly. This office Order may be read with sub-section 3 of

Section 9 of the Act, which mandates that, “ provided that no permission shall be:

granted to any person from the same area on more than two accasions during the same

year subject to a maximum area of one hectare at a time”. Therefore, the applica

‘1o
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dt: 21/)2/2020f0r felling of two trees was treated as second occasion/application, not
being sent to the CF (as was also stated in para 7 vide F.No. DCF(C)/PA File/ 2021-
22/6923-25 dt 17/02/2022, Annexure-A). ‘The apprehensions of any alleged
matipulation of the Act is suggested to be dealt with through necessary amendments of
the Act,

(b) Further, trees were saved from felling by granting the permission of ‘Transplantation’
for each -application. The PWD, being a greening agency of the government, was
obliged to plant prescribed number of trees. The land for Compensatory Plantation was

' appropriately allotted geographically close to the site of ‘felling’.

! (c) The application for another ‘area’, 4547, Rajpur Road, was made for felling of 06
{six) trees for the construction of “semi-permanent structure of camp office” vide
application ID no. 6288 on 08/08/2021. Upon recomtendation of the Inspection
Officer, not below the rank of Dy Range Officer, as, mandated under the *Guidelines for
Tree felling penmssmns under the DPTA, 1994”, issued by the Conservator of Forests
dt. 06/11/2002, the permission was granted,

{d) However, upon receipt of another appifeation vide online ID no.6483, for felling of 95
(five) trees In the same ‘area’, the matter was discussed in the Headquarters of the
Department for clarification tegerding. alleged bifyrcation. of . permissions.
Subsequently, the matter was referred to the CF and examined by the DCF (P&M). The
approval wae granted with the remarks of DCF (P&M), 4s discussed with the CF, the
said permission may be given by DCF Central (less than 10 trees) Therefore, with the
approval of then CF, Smt. Sutabhi Rei, IFS, the application for felling of trees in said
ares was not deemed to be bxfurcated A Copy of the Note sheet is enclosed as
Annexure -B,

(ii) “failing to act on the offence and nan~compliance'of conditions of tree felling permissions” !

(a) Itis to humbly submit that upon reporting of the offence, the Notice for liearing was
issued promptly, despite all odds related. However, the addressee to the Notice, being a
government servant, did not appear for hearing nor any representative was received
from their end. As per available information, no person appeared for hearings held by .
my incumbent. The undersigned was under transfer in subsequent months. The format
orders were passed on 01/06/2023 and relieved from the GNCTD on 20/06/2023. Due
to latge number of tree offence cases and shortage of skilled maupower, the said
offenice cases could not be listed again in the remaining tenure as Tree Officer. A Copy
of Notice dt;: 28/02/2022 is enclosed as Annexure «C, .

() Further, the compliancé of conditions of tree. félling was sought from PWD vide F.No.
13/NFD/TC/Felling/2021-22/7049-51 dt: 18/02/2022. A copy of letter is enclosed as
Annexure =D,

Presuming though denymg, the part failure to act on the offence and non-compliance of
conditions of tree felling permissions, is not blatant. Due to wide scope of work of the
DCF/Tree Officer, the performance gets considerably hindered, It is to humbly submit

that the undersigned has conducted considerable number of hearings during the posting, .

as DCF Central and compounded offenses amounting to an unprecedented amountk&
exact details of which couldn’t be ascertained as this instance due to paumty of t

and avaxlabxhty of information.

29?3'
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It is prayed that the undersigned has always endeavored to observe due diligence. The

Wmmm&adakh Pollution Control Committee,

Copy to the:

" same may kindly be considered.

G AT IN N, /Aditya Madanpotra, IFS
8¥4RT ISR /Regional Director,

&Y, WEETE/UT of Ladakh. -

1. Advance copy submitted to the PCCF, GNCT of Delhi.

30f3

130

1 from eOffice by JASMIN KAUR, LPA(ASMIN KAUR), LEAD -PROJECT ASSOCIATE. FORFST AN e~ ==
—

L)
-




126

T e e e pemmses mmeme ceen 2y m——

D Pairts 2o --'—Y,_f,% LER] & '
gﬁ , File No. F1(2607<)Le al/HQ/23-24 (Computer No. 18
.7———' . 1363579/202_3/LEGAL-FAWL ) 2

| | , ' //""// Confidential/Court: Matter \

| GOVERNMENT OF NCT F DELHT
! . DEPARTMENT OF FORESTS & WL DLIEE

RUZSOTVLegaVHQ 2824 o (1054 Daite 06,06:3023

To,
Stirt, Anant Kuitiar
Enginegr-in-Ohfef, PWD
12th Flogs; M8O Buildinig,
1. PEstate, New Dielhit: 110003

Subject: Complinnes of ordees of Chief Secretsry on perifssions givan for
4547 Rajpur-Road,. Civil Lines. & 6; Flag Staff Roady yeg,
8y .
May kindly veferto order :éi"H'qn-"hIé NGT datet! 09:05.5083 in the ‘Qriginal
Application No. 3342025 in thig matter fitled as. Nuresh .C«‘haudlmiy versHs
Ution.of Indba & Ors (copy etislosed) wherels followifia has been ardered;
“8. In view gfabove averments and significanse G vepivenion
of complivnee for-eutting trees end providiag Breon bl as q condition for
sorstruciions in congested and palluted ity of Belbi, we consider it
neegssaryto asteriain the fuatwsd position byconssinting aioins Commie
comprising Chiief Seeretatss, Der, Prinipal Sepvotuiy (Brivironment &
.Eéiﬁés.i); Dilhi, nominee of Delhi Hibpn Art Gommisston and. Disirict
Mugisirate. of the: .'ama (Bistript Meugisirate, North). Meeting of the
Costmmittae mcy Bostald withiy vt vk apid fep@ﬁtm%rbe}wmuhadmmm
. thiree weeks from today by e-mailt e fulitiimenenin roftrably dnihe
Jorm of searchable PDE OCR Suppore PDF and not n tiz@faﬂm of littage
FDF. The Cojomittee-wil] ha,fiee o intermat-with-ony oiher Departmant or
Antherity. ond undertude visit o the sins I o meet onlive: or affitng s
e P 000 Y VBRI, P LG Wi

remealil actionin coordinalionwith .#hi'a:.’d‘“mlt‘s‘@?’h?d"é?fé’fmtbzg/zduthoﬁfﬂéf)} in
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accordance
Jor response before this Tribunal, if any,

In this connection, it is to inform that the Executive Engineer,

)/Legal/Hszz-Z’r (Computer No. 181629)

with law. It may give copy of its-report to alleged violators -
before the next date,

Maintenance |,

" Dept. PWD, Lok Nayak Bhawan has been issyed following permission for felling
of 28 trees at different points of time:

SN | Permission No, 7 Permission’ given for | Location of [ Location of

date Trensplant/Felling Transplang Compensatory
lantation (C ,

L. |'F. " No,09/NFD7 | @ trecs for transplantation from | PWD Office, | 90 trees to be planted at
TC/Pelling/2020-. | 6 Flag Staff Road, Cjvil Lines Khyber pass, | Gueen belt ot Metoglfc

|2 dat i, Mango-3 KNR, Civil | House, DRDO

/ *10.11.2020. i, Amlg2 Lines Complex,
.  Citrus-2 ;
: iv, __ Kadipatta.? ' .

2, | ENo.19/NFD/TC | 2 nos. of Mango trees to be | PWD Offlce, | 20 trees to bo planted at
/Felling/20-21 transplanted fiom 6 Flag Staff Khyber pass | Green belt at Meicalfe
dated 04.01.2021 | Road, Civil Lines . KNR, Civil | House, DRDO

' Lines Complex,

3. { FNo.13/NFD7TC | 6 nos. of Bottle palin trees for | Nil 60 trees to be planted ar
/Felling/2021-22 felling from 6 Flag Staff Road, Green belt at Metoalfe
dated 17.082021 | Civil Lines House, DRDO

: Complex,

4. | F.No44/CFD/TC | » Total of 06 tees to be PWD 60 trees to be planted at
fonline/Pelling/ felled/transplanted  fiom Nursery near | Green belt ag Metealfe
3122 45+ 47 Rajpur y0ad. ‘Majnu  ka | House, -DRDO

128022022 * Transplantation of 4 Trees: | Tila .| Complex,

(“’ Ashok-3 '
ii.  Bargad-1
» Felling of 2 trees;
i Flcus benjamina-1
i,  Lasods-] '

3. | FNo.0S/CFD/TC. Total of 05 tees to be EWD 50 trees to be planted at
Felling/onfine 1D felled/transplanted fiom 45. 47 | Nursery near | Groen belt at Metcalfe -
6483/22-23 dated Rajpur ro0ad, Transplantation of Majnu ka | House, DRDO
12,04.2022 4 Trees: : In . | Complex,

iii.  Ashok-3
v. Jamun-l
Felling of 1 trees of Neem
, Total: 28 Tiees 280 trees to be planted
Felling: 9 trees et CP site,
Transplantation: 19 Tyees

During inspection dated 25.02.202% in commection
. 0 6288 déalt is flle No. FLI/1 C/ontine/Felling/3

with online application
~22 mentioned in SN 4 above,
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it was observed by the Inspecting Officer (Dy. Range Officer, Central Forest
Division)that roots of 6 irees (Proposed for felling in the instant application) have
already been exposed in the project ares, i.¢., 45-47, Rajpur Road, Civil Lines
which is an offence undsr-the DPTA, 1994. As s follow up, the Tree Officer /
DCF (Central} has issued nofices. dated 28.02.2022, 62.11.2022, 02,05.2093 & |
12.05.2023 to the Bxeutive Bhgineer Muintenance Department, PWI), Lok
Niyale Hospita] to appear before the Tree Offtcer o enguire info the tree offense

stated above. However, concerned Executive Engineer has not appeared before
Tree Officer il date. The next date of hearing {s 23.08.2023. The copies of the
netiees are attached herewith, L ‘

In pirsusnce of Hon'ble. NGT Ga}t.ad 0%:05.2023, HEEHIERRE
TR b 8 o

Wt Tuedile notings furtherreveals that Bx, Bugg, Malnienance Deptt. PWD, Lok
3 Naysk Bhawan'fs notresponging to the noficss of the Diept, for m‘m?w:
* reportedion 25713042 froftr pare ()t pege Giimte] iy i (ool

indiostes , gross’ dereliction to -official dufies) add: the Depafﬂm; Wa;
conveniétly sleeping cverthe mutter for ayinibs ffistly foi mote 1 g;’,;,m
srioudisfrom Féb, to, Nov. S052and e fqrg‘bmrtﬁmonfhs fromNo%. e
My 2023] which shierws Tethasgy: on.part:of T Depacipiont. Therefore
explaration oft 4 B tfof all it
cath sho B, Hiig, Maliterianve Diptt PWD, Lok Nayak BHAWEA (0F 8% =
. -i‘}-‘aifoffﬁgime ofoffoet) within 3 workisg s to exglafuas to Wy
i actiondtall mot be vecomymendsd gt gudk officer(s) for () swldng
' pertissions dn; Hifurcated, menner for tres felling / frangplastanion oF
‘bypess e Order-fafed 10:022005; (5 tp volste the contifions. &
permisions;gtanted-hy the thew DOR(Gentsal) for such oy wee SR
mpmww; md‘(ﬁ’ﬂ ofE'en_Gé'S'-aB TQ})OI(&Q on 551022022 for whid i
notice wasismud on 28:02:2022, | _ ' [

v > © o
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13 Also, the information with-respect to tree felling / transplantation be brought
anwdmgs mfalln. ﬁorma!,

, W[ Lotgin. | SwE | Coagpess Sl mm prory el
'F ?%‘%% oo ’:"fnfg o ,ogﬁ Ph:*?munn M‘lm «mlﬁm W' oM
"1 FhgSarr ﬁonmn . ; :v'-tmwrw puted
. foad - i ; ganied

1" As the: matter is being monitored by Hori'lile NGT whoreln a report is 10 be
! 4 fildibed ore the Hon’ble NG, therefore, the.file be re-subrmitted with replies of the
- som'- oﬁicers glong thh spamﬁc mco&mnendaﬁms of fhe PCCF aud By,

Bﬁ)ﬁ@ﬁiﬁg@., s %ﬂ%?;g with

i
-ﬁgx.%mwh am@am orb

Yours sch;m]y, ' / '

: ' ' C. D, Smé m' s
: Principal Chief Conservator of Pt
| Gopy o : S : '
« P Seeretary ® WD), BNCTD, 4th Blor, MSOBoilging, 1P Esute, N
Delhf-110002 . : ' "
K aafpgs
g Principal Chieﬁ Conservator of Fomts
E o , GNETD
i
i
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PUBLIC WORKS DEPARTMENT et gitnns
HTETAG W HER SfEr (o J9 we) Z @d
OFFICE OF Pr, CHIEF ENGINEER(M&F) it
42 o T, ¥A. . ol W, Mahotqav
o, B TRE, 7 fAwhi-110002.
/ Phone : 011-23317926/011-23317520
/E-Mail: preempwddelhi@emall.com
No. S(EYPT.CEMIPWD! (472, , Dated: H.o_s.zoze

To
\%ﬂnclpal Chief Conservator of Forests ;
—i ' Deptt, of Forests & Wildlife, GNCTD v - ;
: " Vikas Bhawan, 2nd Floor, A-Block, ' -
l%%‘rmg IP Estate, New Delhi-02 - ' ;

\{ W Sub:- Compliance of orders of Chief Secretary on permissions given for 45-47 Rajpur
‘, ) Road, Clvil Lines & &, Flag Staff Road; reg. . |
1 Refi-  Your office. letter ne. .1(2607)/Legal/HQ/23-24/dcfpm/103—04 dt. 06.06.2023.

\ ' - Sin, . , :
In pursuance of Hon’ble NGT order dated 09.05,2023 and para (iil) (a) and {iif) (b) 13
mentloned In above referred letter, the reply recelved from Executive Engineer, Central &
New Delhl Bullding (M-323), PWD and Dy. Director {Horticulture), East-M along with relevant
" documents Is enclosed herewith for futher necessaty action:

\ . This office agrees with the reply of Executive Englneer, {M-323) 8 Dy. Director {Hort.).

ETRmIe s -

This issues with the approval of Engineer-In-Chlef, PWD. .‘ e Sy

Encli- As above. . . ,/

o | : ' " . iYourssincerely, |
| - (Ashok Kumar Rajdev) - |

- Pr. Chief Engineer (M&F)

. Copy to:-
L 1. The Pr. Secretary, PWD, GNCTD, 3™ Floor, MSQ &ug

: ' please, :
2. The Englneer-ln~Chlef PWD, GNCTD formforma’cte'
3. The Chief Engineer (Flyover}, PWD, GNCTD for:

biDielhi-02 for Information

iChlef Engineer (M&F)

|
| -
|

ted fram n'r\“l.-- .o
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e CENTRAL & NEW DELHI BUILDING
AR {e-s2), 7{:% (M-323) P.W.D. A-BLOCK,
R‘“}T WO, Azadi 15T FLOOR, VIKAS BHAWAN-I),
R AR AT AoEY, NEAR METCALF HOUSE,
Rifyera, feal-110054. AmritMahotsav _CIVIL, LINES DELI-110054,
Ph:- 011-23813979 Fax:-011-23813997 E-mail:- eepwddglhin_a323@gymil.cum )
. 54(11)20-21 /A (aReedma ([T-s23)/2008-24/(509 LRt 13.06:98
' To NS WL i v T V.
. The Engineer-in-Chief \
Public Works Department M‘
12th Floor, MSO Building c:;\‘ PR
- LP, Estate, New Delti-110002. \
{Through Proper Channel)

fiva: - Compliance of arders of Chief Secretary on permissions given for 45-47 Rajpur
Road, Civil Lines & 6 Flag Staff Road - Reg.

Deptt of Forests & Wildlife office letter No. F.l(260’l)lLegalIHQl23-24Idcl‘pmll()3-04 -
dt. 06.06.2023, (Received through Whatsapp) : .

: s -
Apropos the above captioned subject and referrved letter following details and facts are’
put-up for consideration.Details of permission asked and reasons are mentioned in tebular
form below:- .
In pursuance of order of Hon’ble NGT dt. 09.05.2023 para wise reply of observation of
The Chief Secretary, GNCTD is mentioned below:-

3 . -

R TR P

AT mIenaeLr

SN Permission Addressedto ' Permission given for Reply
No./Date Transplant/Felling . ) -

1. | R No | Undersigned. ) 09 Trees for transplantation | As per drawings and consultant there 5
09/NFD/TC/Fe | Ofo Executive Engineer, | from 6 Flag Staff Road Civil | was requirement of transplantation of
lling/2020- C&ND Bidg. M-323, PWD, | Lines 09 of trees from 6 Flag Staff'Road, Civil H
21/889-90 dt, | A-Black, 13t Floor, Vikas | i.Mango ~ 03 Lines for providing additional &
10.11.20. Bhawan-1l, Near Metcalf | ii. Amla ~ 02 accomodaton for Hon'ble CM.| =

House, Upper Bela Road | iil. Citrus - 02 Accardingly, permission.  for T;
New Delhi. : JIv. Kadipata - 02 transplantation was sought by . this g
{Copy  euclosed as|: . office from forest department. It was §!L '
Annex-A) de . fssued by Dy. Conservator North
10.11.2020 Forest Division. (Conv enclosed as ]



: (X
IS File |[Nsptf1(2RefRigd eglyHQ/23-24 (Computer| Nosulkdi6 24y client for substation
519/2003/LEGAL-FAWI| providitnow.} and reception block. At that place 06
) Mos bottle Palm trees had to be
felling/transplanted.
Accordingly permission was sought
from Forest Department which was'
issued from Forest Department.

4, F. Undersigned. o Total of 06 trees to be | This application  was made
44/CFD/TC/on | Ofoc Executive Engineer, felled /transplanted . | approximately after 06 months from
line/Felling/21 | C&ND Bldg. M-323, PWD, from 4547  Rajpur | previous application for
-22 dt. | A-Block, 12 Floor, Vikas Road. transplantation of 06 Nos of trees for
28.02.22. Bhawan-1[, Near Metcalf | « Transplantation of 04 | construction of Camp Office on 45-47

House, Upper Bela Road trees:- . { Rajpur Road which is approximately
/ New Delhl. i. Ashok - 03 200 Feet away from newly constructed
{Copy enclosed as ii. Bargad - 01 Hon'ble CM Residence. There is no
' Annex-D) = Felling of 02 trees:~ relation of these trees with 6 Flag Staff
. 1, Fleus benjamina - 01 Road, Civil Lines DelhiAccordingly
ii. Lasoda - 01 permission was sought from Forest
Department which was isstied from
' . : . Forest Department (Copy enclosed as
. : Annex-D)

5 | R No. | The Executive Engineer, | Total of 05 trees to be | After two months from the previous
05/CFD/TC/Fe-| Health Maint. felled/transplanted from 45- | permission consultant and client
lling/online ID'| Depit. Lok  Nayak | 47 Rajpur Roady | desired to expand area of Camp Office,
6483/22-23 dt. | Hospital, Delhi. Transplantation of 04 Trees: | Accordingly permission was sought
12.04.2022, {Copy enclosed as | iii. Ashok-03 from Forest Department which was

I % Annex-E) dt. | iv. Jamun - 01 {ssued from Forest Department (Copy
12.04.2022 Felling of 01 tree of Neem _ . | enclosed as Annex-E] dt. 12,04.2022

It is clearified that four (04) out of five (5) permissions were in favour of Executive Engineer,
C&ND Bldg. M-323, PWD, A-Block, 1t Floor, Vikas Bhawan-II, Near Metcalf House, Upper Bela Road
New Delhi and last one was in favour of The Executive Engineer, Health Maint. Deptt. Lok Nayak
Hospital, Delhi. This fifth and last permission for felling/ transplantation of trees was received
thorughWhatsapp from Horticultutre Department and undersigned asked to then Assistant Director,
Horticulture to co-ordinate with Forest Department to change the address the Forest Department
made for permission of Felling/Transplantation of trees.

After getting’ permissions, this office had written letters to The Deputy Director
{Horticulture)Div. M-214, PWD, G.S. MiharBhojVatika, NH-24, 2" Nizamuddin BridgeNew Delhi-110091for

| arrengements of machineries, labours for plantation of trees as per terms and conditions of Forest
’ [ " Department. (Enclosed as AnnxF dt. 13.11.2020 and G1 dt. 30,12.2020).1t is also informed that
this office had asked detail report and photographs of compensatory plantation against 28 Nos of
trees from DD, Horticulture dt. 21.04.2022.(Annex-G2}.

This office had never bypassed the order dt, 10.02.2019 regarding tree felling/transplantation

- permission as all the permission asked to Forest Department are based on actual site conditions,
drawings given by consultant, changes made by DUAC and requirements of Client. There is
approximately gap of 18 Months . in  between permission sought for  1st
transplantation/removal/felling of trees from 6 Flag Staff Road, Civil Lines and 5% and last
permission seeked for transplantation/removal/felling of trees from 45-47 Rajpur Road.

It is again highlighted that different applications were made for different locations and
buildings or for expansion of buildings, the demand of which came up at later stage. Further,it is also
stated that all procedures stated by Forest Department have been followed by this office and DD,
Horticulture of Horticulture wing of PWD as transplantation and compensatory plantation was done
by Horticulture wing of PWD (Report of DD, Horticulture dt. 15.05.2023 Annex-H and
12.06.2023 Annex-] are enclosed herewith).

H
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1363578 pRilEGALABAWL  Permission Locatio | Status | Compens [ Statusof CP | Reasonsfornon- | Actions | Deliga
on Online | - soughtforhow | nofTP | of TP ation on ground compliance of taken %
applied ar many tress on Plantatlo | asondate conditions of against | oftieEr
Wy PWD | online | [Felling/Transp! groun n (CP) permissions non- | /officia
for45-47 | (Appl. antation (TP) das granted complianc | IS (if
Rajpur | Details] | Fellin | Transpl on eof any)
Road g antatio date conditions
Civil n of
Lines or permissio
6 Flag ns
Staff granted -
Road,
Delhi a i
1 6 Flag Offline - a9 PWD | Could | 90mnos All90nos | All the terms and | Nolapze NA
Staff office not trees at trees ar conditlons on the
Road Khyber | surviv | outerring | survive and | according to the | partof '
Pass e roadnear | inhealthy | permission letter | PWDin
/PWX*T KNR, DRDO condition | have been | complianc
Civil Complex | (Marked | complied, but due | eofterms
Lines Delhi treeno.1 | to climatic conition and
t0 90) of Delhi some | condition
transplanted trees of the
could notsurvived. | permissio
: ) n letter
2 6 Flag Offline - 02 PWD | Could Z0nos AllZ20nos - | All the terms and | Nolapse -
Staff office not trees at treesar conditions onthe
Road Khyber | surviv | outerring | surviveand | according to the | partof
. Pass e roadnear | Inhealthy |‘permission - letter | PWDin
KNR, DRDO condition | have been | complianc
A7 X»}(l Civil Complex (Marked | complied, but due | e ofterms
Lines Delhi tree no. 91 * |-to dlimatic conitlon | and
to 110) of Delhi some | condition
transplanted trees of the
could not survived. | permissio
' n letter
3 6 Flag Online 06 Nl Could 60nas All60nos | All the terms and | Nolapse -
Staff not trees at trees ar conditions ’ on the
Road surviv | outerring | surviveand | according to the’| partof
e roadnear | inhealthy | permission letter | PWDin
DRBO condition | have been | complianc
,1(9;.):- L Complex (Marked | complled, but due | eofterms
' * Delhi tree ho, to climatic conition and”’
' 711t0170} | of Delht some | condition
transplanted trees | ofthe
' could not survived, | permissio
. : : o letter
4 45-47 Online 02 D4 PWD"’ | 1tree 60nos All60nos | .All the terms and No tapse -
Rajpur nursery | found | treesat trees ar conditions on the \
Road near in Ring survive and | according to the partof
Maju | health | Road in healthy | permission letter PWDin :
ka Tila y Near, condition | havebeen complianc |,
/99';)(-4?) . condit | Metcalf |. (Marked | complied,butdue | eofterms
] ion. House | treeuno.l | toclimaticconition and
Other Delhi to 60} of Delht some condition
s transpldnted trees . ofthe
Could could not survived. | permissio
not n letter
surviv . :
e .
45-47 Online 01 04 PWD | Could | SOnos All50nos | All the terms and No lapse -
Rajpur nursery | mnot | treesat treesar | conditions on the
Road near | surviv LP. surviveand | according to the partof
Majau e Blyover in healthy * | permission letter PWDIin
ka Tila ITO Delhi | condition | havebeen complianc
ATYX~N {Marked | complied, butdue | ¢ofterms
treeno.1 | toclimatic conition and
. to 50) of Pelhi some condition,
transplanted trees of the
. could not survived, | permissio
n letter -
69

eOffice by JASMIN KAUR, LPA(JASMIN KAUR), LEAD PROJECT ASSOCIATE, FOREST AND WILDLIFE DEPARTMENT on 27/10/2023 " '
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ereas It 1S mformed that as mentioned in above refer letter which undersigned got through
hatsApp that tree officer/DCF (Central) has issued notice dt. 28.02.2022, 02,11.2022, 02.05.2023 &
12.05.2023 vide which Executive Engineer was asked to appear before the tree officer to enquiry
into the matter and Executive Engineer did not appear in any hearing before Tree Officer till date.
In this regard it is submitted that this office never received any such notice/notices from any
authority of Forest Department as mentioned dt, 28.02.2022, 02,11.2022, 02.05.2023 & 12.05.2023.
It pertinent to mention that above notices issued by tree officer/DCF (Central) were issued in
the name of Executive Engineer PWD Lok Nayak Bhawan, whereas sanction/permission for
transplantation/Fellinig of trees from Forest Départment, were issued in the name of Executive
Engineer, C&ND Bldg. M-323, PWD, A-Block, 15t Floor, Vikas Bhawan-1I, Near Metcalf House, Upper
Bela Road New Delhi.
After getting above refer letter in which date of next hearing of above matter is 23.08.2023. |
would be appeared on that date and co-operate into enquiry.

In view of above, | would humbly request you to accept my explanation and free the
department and undersigned from the charge of not appearing in response to nctice/ non-
cooperation in the matter. [ shall be thankful to you, ¢ ’

Encl.:- 1. Detailed Report Annexures-A, D, EF,G1, G2, H& L.
2.NGT, Principal Bench Order. (Annex-Jj
3. Letter of Pr. Chief Conservator of Forests, GNCTD. {Annex-K)

n%é@\ﬁf\%@b'@
' R
U G2 74 Reelh 0 @Qu-a28)

Copy to:-
py1 The Pr., Chief Engineer (M&F), PWD, 12t Floor, MSO Building, New Delhi.
2. The Chief Engineer (Flyover),-PWD, 4t Floor, MSO Building, New Delhi. -
The Superintending Engineer, C&ND Circle, PWD, Delhi.
4. The Deputy Director (Horticulture)Div. M-214, PWD, G.S. MiharBhojVatika, NH-24, 2nd
Nizamuddin BridgeNew Delhi-110091
" B. The Assistant Engineer (P), C&ND Building (M-32.3), Vikas Bhawan-11, New Delhi.
6. The Assistant Engineer, C&ND Sub Division M-3231, Rajpur Road, Delhl
7. Guard File.
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C.No.137427

F.No0.46011/1/2019-IFS-1 (AGMUT) (Part.I)
Government of india

Niinistry - of Environment, Forest and Climate Change

kKK

Indira Paryavaran Bhawan, 6 Floor, Agm ng,
Jor Bagh Road, Aliganj, New Delhi ~ 110 003.

1Y

OFFICE ORDER:

The following transfer/posting of IFS officers of AGMUT Cadre are hereby ordered with’
immediate effect:

Dated: 1* June, 2022. =

S.Ne. ' . {From To

() Shri M.Rajkumar, IFS (AGMUT:2000), CCF  |A&N Islands DD&DNH

(ii) Shri Millo Taseer, IFS (AGMUT:2000}, DCF  {Arunachal Pradesh  |A&N Islands

(iii)  |Shri Abhinav Kumar, IFS (AGMUT:2014), DCF jArunachal Pradesh  WCT of Détht

(iv)  |Shri Dhawan Kumar Rawat, IFS Arunachal Pradesh [UT of Ladakh
(AGMUT:2017), DCF '

(v) Shri Naveen Kumar, IFS (AGMUT:2010), DCF |A&N Islands Goa

(vi)  |Smt. Nabanita Ganguly, IFS (AGMUT:2010), |A&N Islands Goa
DCF

(vii) [Shri Satyaprakash Singh, IFS (AGMUT:2015), |A&N Islands |Arunachal Pradesh
DCF o

(viil) _|Shri Damodhar A.T., IFS (AGMUT:2010), DCF |Lakshadweep [Arunachal Pradesh

(ix) Shri Jabestin A, IFS (AGMUT:2011), DCF Goa |Arunachal Pradesh

(x) Shri Aditya Madanpotra, IFS (AGMUT:2016), [NCT of Delhi UT of Ladakh .
DCF

(xi) __ |Smt. Cheshta Singh, IFS (AGMUT.ZO.I 6), DCF [Arunachal Pradesh- INCT of Delhi

(xii)  |{Sh. Abdul Qayum, JFS (AGMUT:2013), DCF* [UT of Chandtgarh A&N Islands

*Shri Abdul Qayum, IFS will stand relieved from UT of Chandigarh to A&N Islands on
30" November, 2022,

2. The above mentioned officers are requested to join their new place of posting and send a copy
of the joining report to this Ministry immediately.

3. This issues with the approval of the competent authority.

(Mahendra Yadaw)
Under Secretary to the Government of India
Distribution:
1. PS to Minister, Environment, Forest & Climate Change, New Delhi.
2. PS to Minister of State for Environment, Forest & Climate Change, New Delhi
3. qu to Secretary, (EF&CC)/ PPS to DGF & 'SS, MOEF&CC, New Delhi.
4, pPS to IGF(IFS), MoEF&CC, New Delhi
5. The Chief Secretary, A&N Island Administration, Port Blair
6. The Chief Secretary, Government of Arunachal Pradesh, Itanagar,
7. The Chief Secretary, Government of Goa, Panjim.
8. The Chief Secretary, Government of Mizoram, Aizawl.
9. The Chief Secretary, Government of NCT of Delhi, Delhi.
10. The Chief Secretary, Government of Pondicherry, Pondicherry

ﬁ%w’-t’{*/‘ "»%L"‘A’/
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-11.
12,
13.
14.

1c

16.
17.
18,
19.
20.
21.
<22
23. :
. Civil List (US, IFS-IUS {Vigilance Section) Guard file.
25.

. 136

The Administrator, Administration of Daman & Diu and Dadra & Nagar Haveli, Daman.
The Administrator, Administration of Lakshadweep, Kavaratti.

The Administrator, Administration of UT of Chandigarh, Chandigarh.

The Principal Chief Conservator of Forests, Govt. of Arunachal Pradesh, Itanagar.

The Principal Chief Conservator of Forests, Government of Mizoram, Aizawl.

The Principal Gh‘ef Conssrvator of Forests, A&M Isldnds Administration, Port Blair

.The Principal Chief Conservator of Forests, Govt. of Goa, Panaji. -
“The Principal Chief Conservator of Forests, Govt. of NCT of Delhi, Delhi.

The-CCF, Administration of Daman & Din and Dadra & Nagar Haveli, Daman.
The Conservator of Forests, Puducherry, Puducherry. .

The Conservator of Forests, Administration of Lakshadweep, Kavaratti,

The Chief Conservator of Forests, Administration of UT of Chandigarh, Chandigarh.
concerned IFS officers (through website of [FS)

NIC Cell (Shri Irshad) — for placing on the Ministry’s web site.

(Msahendra Yadav)
Under Secretary to the Government of India

<co

G > O o




=

' ' 197 Awnex A

— .
File No. F1(2607)/Legal/HQ/23-24 (Computer No. 181629) 3/5/
363579/2023/LEGAL-FAWL . ) “~
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F. No. / DCE (C/DPTA/Offence/21-2%/5 5 55-56
GOVT. OF NCT OF DELYIX
DEPARTMENT QF FOREST AND WILD LIFE
OFFICE OF THE DEPUTY CONSERVATOR OF FOREST
CENTRAL FOREST DIVISION, XKAMLA NEHRU RIDGE, .
DELHI-110007, (Ph: 011 ~ 23853561) :
Date:a{/(//t"t?\--
NOTICE
To,
The Ex. Eng., Maintenance Department, .
Lok Nayak Hospital,
New Delhi-02. '

In continuetion of this office notice F. No, DCF(C)/DPTA/Offence/21-22/7551 Dated
28/02/2022 on the matter of tree offence committed at 45-47, Rajpur Road, Delhi by illegal

pruning/cutting/damaging of tree/s which is a violation of the Delhi Preservation of Trees Act,
1994,

And whereas, the statement/presence of the person (s) this notice addressed to are
required to find out the factual position and to determine the extent of:offence.according to its
merit.

Now, therefore, 1, DCF (Central), Tree Officer, .as empowered undﬁ the Delhi
Preservation of Trees Act, 1994 call upon you lo appear before me on AR at

U‘-?m M. in the office of Dy. Conservalor of Forest cum Tree Officer, Central Forest
Division, Kamla Nehru Ridge, Delhi-110007.

Dy. .Co_nsé%ltm' of Forests

Central Forest Division/ Tree Officer
Copy to:- ' '

1. Sh. Ravinder Kumay, Tree Cell, 1O for information and necessary action.

rator of Forests
wision/ Tree Officer

Dy
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Uusnces Mowe - Tieaz - Bahtcs » Kejriwal's Rs 45 crore ‘Sheesh Mahal': Rs 1 crore for curtains, Rs 6 crore for marble

Kejriwal's Rs 45 crore 'Sheesh Mahal': Rs 1 crore for
curtains, Rs 6 crore for marble

£TOnline Last Updated: Apr 26, 2023, 04:13:.00 PM IST FOLL"O';NUS SHARE FONTSIZE SAVE PRINT COMMENT

Synopsis

Delhi Chief Minister Arvind Kejriwal has been accused of spending Rs 45 crore on the
renovation of his official residence, which has led to calls for his resignation by BJP in
india. Approximately Rs 44.78 crore of taxpayer money was spent on the major
renovation, which included Rs 11.30 crore on interior decoration, Rs 6.02 crore on stone
and marble flocring, and Rs 1 crore on interior consultancy.

Glowing in the huge public attention
he got after the Anna Hazare agitation
against corruption, Arvind Kejriwal,
now Chief Minister of Delhi, had
promised before his first Delhi
assembly elections that he would live

an austere life as a chief minister. He

Wiidei s i 2iid had said g simple home of four-five
[eih Craef Mmsster arvind heprnwal (file photo) .

rooms was enough for him. An old
video of Kejriwal making these claims has surfaced on social media when it
has come to light that he has spent crores on renovation of his official home.

Revelations that Kejriwal spent a whopping Rs 45 crore on renovation of his
official home at 6, Flagstaff Road, Civil Lines in Delhi, have triggered a political

tow, with the opposition parties demanding his resignation.

What was the money spent on?

Videos

ajoins Rahul visits Khongjom EAM slan
1de-led Shiv War Memorial in Thoubal members

https:l/economictimes.indiatimes.com/newslpolitics-and-nation/keiriwals-rs—45-crore-sheesh-mahal-rs-1-crore-for-curtains-rs-6-crore-for-marble/a... 119
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STATUS REPORT OF TREE FELLING PERMISSION OF 6 FLAG STAFF ROAD , CIVIL LINES

A field visit has been conducted on 01.05.2023 on different locations of Transplant and compensatory plhnnlion site proposed by proponent,
The following observations have been made:-

SL. | File no. Onlinc | Permission given for | Location of Status of Compensatory Status of Remarks
No. 1D Transplant/Felling | Transplant | Transplant/ Plantation (CP) CPon
Felling on ground
. ground .
1 | F. No. 09/NFD/ offline |9 trees (Mango-3. PWD Mango-4, 90 frees to be Mango-4, Amla-2
TC/Felling/2020- Amla-2, Citrus-2,{ Office. |Amla-2 planted at Green trees.  which  were
21 dated Kadipatta-2) for| Khyber | found at | belt at Metealfe transplanted, have
10.11.2020 transplant from 6 pass, transplantation | House. DRDO been found dead & dry
Flag Stafi Road, | KNRCivil |in dead & dry | Complex. on  ground. No
Civil Lines Lines. condition. numbers have been
Only 83 { found on tree,
Pilkhan
2 | F.No. offline |2 nos. of Mango PWD No mango tree [20 trees to be | (Ficus . |No mango tree on
19/NFD/TC/Felli trees to be transplant |  Office, |[on planted at Green | virens) trees | transplantation  site
ngf20-21 dated from 6 Flag Staff{ Khyber | tmnsplantation |belt at Metcalfe | have been | have been found
04.01.2021 Road . Civil Lines passcKNR. |site have been | House, DRDO { found
Civil Lines | found Complex. planted out -
of 280 at
3 |F.No. 3440 | 6 nos. of bottle palm Nil Nil 60 frecs to be | proposed -
13/NFD/TC/Felli trees  for felling planted at Green | CP site.
ng/2021-22 dated from 6 Flag Staff belt at Metcalfe
17.08.2021 Road , Civil Lines House, DRDO | There were
. Complex. 60 pits
o having no
4 | F.No. 6288 | 06 trees Transplant-4 PWD Only 1 Bargad [ 60 ftrees to be | sign of | Only | Bargad trec has
44/CFDITC/onlin (Ashok-3, Bargad-t) | Nursery | treehasbecn |planted at Green | plant there | been found on ground
e/Felling/21-22 and Felling-2 (Ficus near foundon | belt at Metcalfe | (might have | with 10. 99 on frunk

—=m
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During the inspection of e-forest portal online 1D no.-6288 for seeking permission for felling/transplantation on 25.02.2022. an offence was reporied
at 45-47 Rajpur road, Civil Lines by inspecting DRO. During inspection, an offence of exposing roots by excavation works in respect of following

species:-

SL. No.

Name of Species

No. of trees

1

Ficus 1

dated 28.02.2022 benjamina-1 & | Majnuka ground with | House.  DRDO | died).
Lasoda-1) from 45- Tila no. 99 on trunk | Complex.
47 Rajpur road There have
. been no|
S | F.No.OS/CFDITC 6483 | 05 trees PWD Ashok-3. 50 trees to be | sign of 1 4 trees. which were
Felling/online 1D (Transplant-4 & | Nursery Neem-1. planted at Green | planting of | transplanted. have
6483/22-23 dated Felling-1) near Jamun-1 belt at Metcalfc | 137 tree | been found dead & dry
12.04.2022 (Ashok-3. Jamun-1.{ Majnuka found at ‘House, DRDO |saplings at|at site. No numbers
Neem-1) at 4547 Tila transplantation | Complex. the  same | have been found on
Rajpur road site in dead & site. tree.
dry condition
Total 19 trees to be Bargad-1 tree | 280 trces fo be|Only 83 Out of 19 trecs, only
transplanted found healthy. | planted at CP | trces have | Bargad-1 tree found
site. been found | in healthy condition.
11 trees found planted at] Other 11 trees were
dead & dry. CP site. dead & dry
. condition. Remaining
Remaining 7 trees werc not
trees were not found on ground.
found on
ground.
OFFENCE REPORT
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2 Neem 1

3 Lasoda 1

. 4 Bargad 1
5 Ashok )

Total 6

After which a notice was issued vide nofice no. Funo. 14/DCF(CYDPTA/Offence/21-22/7551 dated 28.02.2022 by DCF (C) to Exceutive Engincor.
Maintenance Department. Lok Nay ak Hospital, New Delhi. As per notice the offender was dirccled to appear in person on 15:03.2022 at 02:00 PM
but no one appcared Again. a 2™ notice was issued on 02.11.2022 by DCF (C) and the offender was directed to appear in person on 23.11.2022 but

no one appearcd These 6 trces were granted permission on 28.02.2022 against Id no.6288.

Al the same site, i.e..
permission for felling of 5 trees. Permission was issued on 12.04.2022 for 4 transplant and 1 felling.

i.e.. 45-47, Rajpur road, another online application was made on 01.04.2022 through e-forest portal (online ID n0.-6483) for seeking
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File No. F1(2607)/Legal/HQ/23-24 (Computer No 181629)
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F. No. 44/ DCF (CYyDPTA/Offence/2
‘ GOVT. OF NCT OF DELHI
DEPARTMENT OF FOREST AND WILD LIFE .
OTFICE OF THE DEPUTY CONSERVATOR OF FOREST
CENTRAL FOREST DIVISION, KAMLA NEHRU RIDGE,
DELHI-110007, (Ph: 011 - 23853561)

Date: 2-05-2a2%
_ NOTICE o
To, ‘
The Bx. Eng., Maintenance Department,
Lok Nayak Hospital,
New Delhi-(2.

°

In continuation of this office notice F. No. DCF(C)/DPTA/Offence/21-22/7551 Daled
28/02/2022 & ¥. No. DCF(C)/ DPTA/Offence/ 21-22/5555-56 Dated 02/11/2022 on the matter of
tree offence commilted at 45-47, Rajpur Road, Delhi by illegal pruning/cutting/damaging of

* tree/s which is a violation of the Delhi Preservation of Trees Act, 1994,

And whereas, the statement/presence of the persan (s) this notice addressed to are
required to find out the factual position and ta determine the extent of offerice according to its

merit,

Now, therefore, I, DCF (Central), Tree Offxce1, as empowered under the Delhi

Preservation of Trees Act, 1994 call upon you, to appear before me on W B 2R at
rerselionnne . in the office of Dy. Conservator of Forest cum Tree Officer, Cenual Forest

Division, Kamla Nehru Ridge, Delhi-110007.

It is rexterated that this is the final notice of appearance issued in the instant matter. In
case, the alleged accused fails to appear before the undersxgned, an ex-parte order will be issued
for compounding of offence, .

Dy. Conservaﬁ% of Porests
Central Forest Division/ Tres Officer

Copy to:- | .
1. Sh. Ravinder Kumar, Tree Cell, 1O for.information and necessary action.

Dy. Consevé% of Forests

Central Porest Division/ Tree Qfficer

Co

é/c, :
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CENTRAL FOREST DIVISION, KAMLA NEHRU RIDGE,
DELHI-110007 (PH.-23853561),

"f“ 7 CEDIDCHC Site-napestion Repuctyasogzndzy | Date: 04,05.2023
o2

The Exe, Engineer,
Maintenance Department, PWD,
Lok Nayak Hospital, New Delh

Sub: Reg. non~compliance of the Terms & Conditions of Tree Txansplanfaﬁoq/Felling

the undersigned;
8.No File. No. : Date No. of trees
1 [F.No. 09/NFD/TC/ Felitng/ 2020-71 10132020 | 03 rees 1o be tramsplanted |
(Offiine) '
% | ENe.19/NFD/TC/Online/Felling /205157 | 04072051 | 03 trees to be rangplanted
{Offline)
3. | B.No. 44/CFD/TC/Online/ ¥elling/2021-37 | 26.00,2025 | 0d trees bo be transplanted,
* I (1D, No. 6288) 02 trees to be fellad
4, E.No. 05/CFD/TC/Oniine/ Felling/2022-23 [ 12.04.2023 | 04 tvees i be transplanted,
(L.D. No. 6483) ' : : , 01 tree to be felled
| | TOTALTREES TO BE TRANGPLANTED - T Tomess

As per ﬂlé status report dated 01.05.2023 filed Ly Sh, Ravinder Kumar {DRO), out of
total 19 nos, of trees to be transplanted, only 1 Bargad tree was found to ba alive and healthy,
11005 of trees were dead and dry and remaining 07 trees were miseing at the transplantation
sites L.e, PWD Office, Kybér Pass, KNR, Civil Lines and PWD Nm:sery, niear Majnu Ka Tila,

As &'Tree Officer, I saust convey my disappointment with such flagrant disregard for
the guldelines and regulations in place to protect and preserve the environment, It is crucial
to ensure that all activities related to ttansplantation of trees are carried out in & responsible
and sustainable manner o mitigate the impact on the environment and the communily.

’ oo,
, AL R YO

LYTY
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In view of the above, it is cotamunicated that 90 tree saplings of indigerious species
(like Neem, Pipal, Arjun, Pilkhan, Jamun) of height of 15.feet and at leést 6 inch diameter are-
to be planted. The Compliance report of the above direction should reach the office of the
undersigned within 3 months from the issue of this latter.

‘ o e CHESHT.%GH
l ' Dy. Conservator of Foresta
e L . ‘ " Ceniral Forest Dlvision/'rtee Officer
i . - Copy to: -
1. P.8 to PCCE, Departoent of Forest & Wildlife, 204 ¥loor, VikasBhawan, LP. estabe,
: New Delkd 110602, (For kind information)
2, P.A to CCF (admin), Department of Forest & Wildlife, 20 Floor, VikasBhawan, 1. P
f ' estate, New Delhi 110002 (For kind itforration) .
8 , " 3. P.A to CF, Department of Forest & Wildlife, 2+ Floor, VikasBhawan, LP, estate, New
¢ . Delhi 110002, (For X’ ..t information)
’ 4, DCFED), Depariment of Forest & Wildlife, 204 Floor, VikasBhawan, 1P, estate, New
_ : Delhi 110002, (537 kind mformauon) _ ,
i : CHESHTAC% GH
) o Dy. Consexvator of Forests
Central Foxest Division/Tree.Officer

Generz ‘
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GOVT., OF NCT OF DELHI
DEPARTMENT OF FOREST AND WILD LIFE
OFFICE OF THE DEPUTY CONSERVATOR OF FOREST
; i CENTRAL FOREST DIVISION, KAMLA NEHRU RIDGE,
L . DELHI-110007{FH.:-23853561)
' F. N6.337/CFD/D CFE(CQ)/Site-Inspection Reports/2023-24/1220-24 Date: 04.05.2023

To,

The Exe. Engineer, )
' Maintenance Depastment, PWD,
Lok Mayak Hospital, New Delhi

Sub:  Forfeiture of security depasit due to non-compliance of the Terms & Condition of
Tree Transplantation/Felling Permissions-reg

This is to bring. to your notice that the following iree transplantation/felling | K )
permissions were issued against the following tree felling applications from the office of the N
undersigned: '
; _ . S.No . . File, No. Date MNo. of trees Affected
1. F.No, 09/NED/TC/ Felling/2020-21 10.11.2020 | 09 trees to be Transplanted
(Offline Mode)
4
2, F.No. 19/NFD/TC/Felling/2020-21 04.01.2021 | 02 trees t¢ be Transplanted
i (Offline Mode) 0
. _ )
L ot « 13 | ENo. 13/NED/TC/ Felling/2021-22 17.08.2021 06 trees to be Felled )
| . (LD. No. 3440) ' )
4 |FNo. 44/CFD/TC/ Online/Telling/2021-22 | 2.02.2023. | 04 trees to be ransplanted,
(LD. No.6288) 02 trees to be felled
: 2. F.No. 05/CFD/ TC/ Online/Felling/2021-22 1 12.04.2022 | 04 trees to be transplanted,
; (1.D. No. 6483) 01 tree to be felled
TOTAL AFFECTED TREES 28 Trees
' \
As per the status report dated 01.05.2023 filed by Sh. Ravinder Kumar (DRO), only 83
nos. trees were found to.be planted as Compensatory Plantation against total of 280 trees
which were to be planted at the compensatory plantation site i.e. Green Beltat Metcalfe House,
' o DPRDO Complex. L _ ' . '
: | ' A""N\ i ‘-".5"/: i
L o (S |
S ( b (;;.\5\
~ e | . 36
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o’ As a Tree Officer, | must convey my disappointment with such flagrant disregard for

the guidelines and regulations.in place fo protect and preserve the environment. It is crucial

' . toensure that all activities related to the felling and transplantation.of tvees are carried outin

a responsible and sustainable mannet to mitigate the impact on ke environment and the
community, '

In view of the ébpve,_ itis comin'uni’aat\ési"ﬁﬁ"iﬁé the security deposit for the remaining,
197 trees to be planted as compensatory plantation stanids forfeited. Moreover, the remaining
plantation will also be carried out the Forest Department for completing the Compensa

Plantation,
M CHESHTA SINGH
* Dy, Conservator of Forests
Central Forest Division/Tree Officer
Copy to:
1. P.Sto PCCR, Department of Forest & Wildlife, 2nd Floox, VikasBhawan, I P. estate,
New Delhi 110002, (For kind information) ’

2. P.A to CCF (admin), Department of Forest & Wildlife, 2rd Floor, Vlkathawan, LP.
estate, New Delld 110002. (For kind information)
3. P.A to CF, Department of Forest & Wildlife, 2r4 Floor, VikasBhawan, LP. estate, New, .-
. Delhi 110002, (For kind iniormauon) S
° . 4. DCE(HQ), Department of Forest & Wildlife, 20 Floor, Vlkathawan, LP, estate, New

Delhi 110002. (For kind information) :
CHESEI‘&%GH

Dy. Conservator of Forests
Central Forest Division/Tree Officer

37
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' GOVT. OF ¢ NCT OF DELHI . / %/C/-
| DEPARTMENT OF FOREST AND WILD LIFE .
OFEICE OF THE DEPHTY CONSERVATOR OFFOREST -

CENTRAL FOREST: DIVISION, KAMLA NEHRU RIDGE,
Dﬁfm—i‘mw (Pl 011 zassasmj

¥, NO.M/DCF (c)/vl’rA/o&qmem-zzﬁﬁwwsﬁ o Date:12.05.2003
N NOTICE R :

_'To,
I’heBx Eﬁg,, Maintexiance Department, : '. e ,_'.
Lok Nayak Hospml, N . : S
. New Deﬂ‘li~02 )

N

asy,
3

In eori},inuanOn of. thxa ofﬂce ngtice F. Mo, DCF(C)/DPTA/ Offence/ 21-22/7551 Dated
28023022 -and B, No. DER(E)/DPTA/Offence/21:22/6555-56 Dated 0211.2022 & F. No,
DG‘I“ (WY DPTA/Offenoe/ 21*22/1135 Dﬁtgd 02.05,2023 on the matter of tree offence commitbed at

" 4547 Refpi Road; Delli by illegal pmﬁng/cutung/dmgmg of tree/s which is a vialation o‘t‘ o

the B’elhi Presérvgtion of Teea Ak, 1094,
- .. And’ whe‘reas, ith " mtemmt/presence of' the pemon ) this notice addressed to dre
. requﬁ'ed to, ﬁzud gut the' factuai position and fo detemune the. extent-of offwuce according to ifs .

. merit, .
No‘w, therefom, I/ DCi’ [Central)/‘l‘ree Ofﬁcer, as. empowered under the Dethi

Préaei*vahan of Trees et 1994 cal,. upon you to appeat before-me on 23.8:2%at ... L. AM.
thq ofﬁcq of Dy; Conserv‘ator of Forest cum Tree Offxcer, Cmtral Fordst Division, Kamla Neh;ru
. .Ridge, Denuui‘iUDO?
:<In the- inwgst of ;ustme and oppontunity to be heard, the underaigned i of the opmion
. ~"..that\ ona moxe opportunity be givan w the addleeaee béfore passing an ex~pa:te order. Co

..: - ,
f . N °

. T T : Dy Comexva%l?orests
) TN CmimalForestbmsxon/Tree Officer
Coe _ ‘Sh Ravmder Kumar, IOfor mformaﬁon and necessary achon. ; ) .
| . .',._ : . . . . , . R e .
R A o DyComean'ofForesfs

Sl Jot un&alForestDivismn/TteeOfﬁcer

25
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GOV'T, OF NCT OF DELHI

. DEPARTMENT OF FOREST AND WILD LIFE
OFFICE OF THE DEPUTY CONSERVATOR OF FOREST
CENTRAL FOREST DIVISION, KAMLA NEHRU RIDGE,

DEL-110007(PH.:-23853561) °

F. No.69/CFD/T C/Chec1<~Lisi;/é023-2024/2281-83 Date: 31.05.2023

ORDER

Tlus is in furtherance of the letter bearing no. 337/ CFD/ DCE(C)/ Site-Inspection .
Reports/2023-24/1220-24, dated 04.05.2023, issued to Exe, Engineer Meintenance Department
(PWD), apropos forfeiture of security deposit due to non~compliance of the Terms & Corndlition .
of Tree felling permissions. The Executive Engineer of Maintenance department, Lok Nayak
Hospital, PWD had failed to comply with section-10 of DPTA, 1994, which imposes an
obligation to plant trees as prescribed by the Tree Officer.

Consequent upon the same, you are hereby directed to plant trees on the Green Belt at
Metcalfe House, DRDO Complex, utilizing the forfeited security deposit money of the Executive
Engineer of the Maintenance Department (PWD), The plantation of trees is to be catried out as
per the following details: &

1. Location: Green Belt, Metcalfe House, DRDO Complex
2. Number of Trees: 197streecs
3. Species Selection: Please ensure a diverse selection of native tree species suitable for the
local climate and soil conditions. The choice of species should promote b10d1vers1ty and
contribute to the overall aesthetics of the area. Heve is a suggested list of species:
= Pilkhan
¢ Amaltas
*» Arun
+  Jamun

The compliance report shall be submitted in the office of the undersigned within (4)

weeks from issuance of this order, »

To, . .
Vicky Dagar,
Range Officer,
Centfral Forest Division
Dy. Conservator of Fores@ree Officer
Central Forest Division
Copy to:

1. The Exe. Engineer,Maintenance Department, FWD,Lok Nayak Hospital, New Delhi
2. Tree Cell, Central Forest Division, Kamla Nehru Ridge, Delhi-110007 .

Dy. Conservator of Forests/Tree Offfcex
Central Forest Division
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Confidential/Court Maiter

GOVERNMENT OF NCT OF DELHI
DEPARTMENT OF FORESTS & WILDLIFE

F.1(2607)/Legal/HQ/23-24/ defp It} ' Date 06.06.2023
MEM UM

Whereas, Hon’ble NGT wvide order dated 09.05.2023 in the' Orfginal
Application No. 334/2023 in the matter titled as Naresit' Chaudhary versus
Union of India & Ors (copy enclosed) ordered as below:
“8. In view of above averments and significance of requirement -
of 'éomplianc,e for cutting trees and providing green belt as a condition for'
' constructions in congested and polluted city ‘of Delhi, we cownsider it
necessary to ascertain the factual pt.;sition by constituting a joint Committee
comprising Chief Secretary, Delit, Principal Secpetary (Environment &
Forest), Delhi, nominee of Delli Urban Art Comunission and District
Magistrate of the area (District Magistrate; North). Meeting of the
Committee may be held within one week and report may be furnished within -
three weeks from today by e-mail at judicial-ngi@gov.in preferably in the
| Jorm of searchable PDF/ OCR Support PDF and rot in the form of Image
PDF. The Committee will be free to interact with any other Department or
Authority and undertake visit to the site. It may meet online or offline as
may be found viable. If any violations are found, the Commitiee may take
remedial aclion in coordination with the concerned statutory authorities, in,
accordance with law. It may give a copy of its report o alleged violators

Jor response- before this Tribundl, if any, before the next date.”

And whereas DCF {Central)/ Tree Officét has issued permission for felling
of 28 uees at differant points of time (copy of [ile notngs aid order gtaehed:
herewith), The list of felling permissions is as below;

-1
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SN [ Permission No. / | Permission  given  for-| Location of | Location of
date Transplant/Felling Tremsplant | Compensatory

| Plantation (CP)

1. |F. No.O%NFD/ |9 trees for lransplantgtion' ‘PWD 90 trees to be -planted
TC/Pelling/2020- | from 6 Flag Staff Road, Office, at Green belt at
21. - dated | Civil Lings Khyber Metcalfe- House,
10.11.2020 i  Mango-3 pass, KNR, | DRDO Complex.

' it. Amla-2 Civil Lines:
' fii. Citrug-2
iv.  Kadipatta-2:

7. | F.No.19/NFD/TC | 2 nos. of Mango: trees 1o be. | PWD 20 trees to be planted
Felling/20-21 transplanted  from 6 Flag | Office, at  Gresn  belt at
dated 04,01,2021 | Staff Road, Clvil Lines Kbyber Metgalfe Houge,

pass KNR, | DRDOQ Complex.

f . N . Civil Lines | .
3, | F.No.I3/NFD/TC | 6 nos, of Botile palm trees | Nil 60 treesito be planted
' /Felling/2021-22 | for felling from:6'Flag/Staff at Green ‘belt at
: dated 17,08.2021 | Road, Civil:Lines . ‘Metcalfe  House,

‘ ‘ - DRDO Complex.

4. | F.N0.44/CED/TC [» Total'of 06 tress 'to. ba { PWDr T 60°trees to be planted
Jonline/Felling/ falledAtanaplanted from | Nuegety  |at Gicen ‘belt .at
2122 dated | 45-47 Rajpurzoad. near Majnu | Metealfe ~ Housg, |
28,02.2022 » ‘Trangplantation of 4 |Ka Tila DRDO: Complex.

Trees;
.. Ashok-3
i, Bargad-t
» Felling of 2 frees:
i Ficys
benjamina-
#,  Lasoda-1 °

5. | P.Ne.05/CFDITC Total of 05 trees to be | PWD! '50:trees to be planted.
Felling/ouline ID felled/transplanted ﬁ'om 45~ | Nursery at- ‘Green ‘belt at
6483/22-23 dated | 47 Rajpur road. | near: Mfdnu Metealfe  -House,
12.,04,2022 Transplantatnon of 4 Trees: | ka Tila DRDO Complex,

iit.  Ashok-3

iv, -Jamun-1
Felling of 1 tre¢s:of Neem.
| Total: 28 Trees 280 trees to be
Felling: 9 trees' | planted at CP gite,

Trans'plantatio:;; 19 Trees

And whereas, during inspection dated 25.02,2022 in comnection with
online application no. 6288°dealt in ﬁle No. FD/TC/onhne/Fellmg/Zl-fzz
jenttoned I SN 4 gbove, 1L was observed by thie Inspectivg Offeer Dy.
Range Officer, Central Forest Division) that roots of 6 trees (Proposed for

Generated from eOffice by JASMIN KAUR, LPA(JASMIN. KAUR), LEAD -PROJECT ASSOCIATE, FOREST AND WILDLIFE DEPARTMENT on 27/10/2023.10:19 AM

147

fdb

e




\4\ CORTEEEETvS Jf:}t%&?.dﬁ:mmi 5 !i:ﬁsfm" m&ﬁéﬁmﬁm&h" e L e e e B
Fllqa No. F1(2607)/LegaI/HQ/z3 24 (Computer No. 181629) !
1363579/2023/LEGAL-FAWL ‘ i

3
t

felling in the instant application) have already been exposed in the project
area, i.e., 45-47, Rajpur Road, Civil Lines which is an offence under the
DPTA, 1994 (Details are enclosed herewith).

And whereas, Tree Officer(Central) has failed to act on the above said
offence reported upon for 9 months from Feb. 2022 to Nov. 2022 and then for
6 months from Nov. 2022 to May 2023, During the same period, Tree
Officer(Central) has also fuiled to take action for non-compliance of
conditions of tree felling permissions. '

And whereas, Smt, Cheshta Singh, IFS has been holding the charge of
DCF(C) & Tree Officer(C) since 06.07.2023.

Hence, Smt. Cheshta Singh, IFS is hereby directed to explain as to-why her
name should not be recommended for action for failing to act on the offense
and non-compliance of conditions of tree felling permissions. Reply should

ke,

C. D Sipgh,
Prmclpal Chief Conservator orests
Govt. of NCT of Delhi

reach the undersigned on or before 11.06.2023 positively.

To | .
Smt, Cheshta Singh, IFS
DCF(C) & Tree Officer(C)

) ’ 3
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Confidential/Co'u rt Matter

o GOVERNMENTOFNCT OF DELHI
DEPARTMENT OF FORESTS'& WILDLIFE

F.1(2607)/Legal/HQ/23-24/ A@%p‘m_/ {o| Date 06.06.2023

MEMORANDUM

Whereas, Hon’ble NGT vide order dated 09.05.2023 in the Originél
Application No. 334/2023 in the matter titled as Naresh Chaudhary versus
Union of India & Ors (copy enclosed) ordered 4 below:

“8, In view of above averments and significance of requirement
of compliance for cutting trees and providing green belt as a condition for
constructions in congested and polluted city of Delhi, we consider it
necessary to ascertain the factual position by constituting ajoint-Committee
comprising Clitef Secretary, Delhtt, Principal Secretary (Environment &
Forest), Dellii, nominee -of Delhi Urban Art Commission and District
Magistrate of the area (District Magistrate; North), Meeting of the
Commiitee may be heid within one weekand report may: be furnished within
three-weeks from today by, e-mail at judicial-ngt@gov.in, preferably in the
Jorm of searchable PDF/ OCR Support PDF and not in the form of Image
PDF. The Committee will be.free tointeract with.any other Depariment or
Authority and undef;ak,_ev visit fo the site. It may meet online or offline as
may be found viable. If any violations are found, the. Commitie¢ may take

‘remedial action in coordiriation with the concerned statutory authorities, in

> O o -

[ accordarice with law, It may.give a copy of ifs report to alleged violators
| Jor response before this Iribzmal, if any, before the next date.”

And whereas DCF (Central) / Tree Officer has issued permission for felling l
of 28 trees at different points of time (copy of fils ualiogs ath-orderaltached
herewith), The list of felling permissions is as below: '

' ‘ . : 149 -
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GOVT, OF NATIONAL CAPITAL TERRITORY OF DELHI
OFFICE OF THE DEPUTY CONSERVATOR OF FOREST
CENTRAL FOREST DIVISION,
KAMLA NEHRU RIDGE, NEW DELHI-110037

F. No. 43/CFD/Misc.Corres/2023-24/2655

! To,

]bé?f)w«?

The Principal Chief Conservator of Forests,

Department of Foxests & Wildlife, GNCT Delhi

IInd Floor, A Block, Vikas Bhawan,

IP Estate, Delhi 110002

R}Cf{f 4y) Sub: Reply to Memotandum, dated 6 June 2023
F.1(2607)/Legal/HQ/23-24/dcfpm/102 dated 06.06.23

Ref:

Sir,

]
°

Date: 09.06.2023

This is in reference to Letter No. F.1(2607)/ Legal/ HQ/23-24 / dcfpm /102
dated 06.06.23. The matter pertains to issuance of following tree
felling/ ransplantation permissions:

S.No. | Permission no./Date | Permission given for' | Location | Location of
Tranmsplant/Felling | of Compensatory
Transplant | Plantation
(€F)

1. F.No. 9 trees for FWD 80 trees to be
09/NFD/TC/Felling | transplantation from | office, planted at
/2020-21 dated 6 Flag staff voad, Khyber Green belt at
10.11.2020 Civil Lines Paass, Metcalfe

KNR, House, DRDO
Civil Lines | Complex

2. E.No. 2 nos. of Mange trees | PWD 20 trees to be
19/NFD/TC/Felling | to be transplanted office, planted at
/2020-21 dated from 6 Flag staff Khyber Green belt at
04.01.2021 road, Civil Lines Pass, Metcalfe

KNR, House, DRDO
Civil Lines | Complex

3. F.No. 6 nos, of Bottle Palm | Ni} 60 trees to be
13/NFD/TC/ FeIlmg ‘trees for felling from planted at
/2021-22 dated 6 Flag staff road, Green belt at
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17.08,2021 Givil Lines o Metcalfe
House, DRDO
Complex
4, E.No. - o Totalof 6nes, |PWD 60 trees to be:
44 /CFD/TC/online of trees tobe | nursery, | planted at
/Belling/2021-22 felled/transpla | near Green belt at
dated 28.02.2022 nted from 45- | Majnuka | Metcalfe
47 Rajpur . |Tila House, DRDO .
road. Complex
¢ Transplantatio |
n.of 4 trees
+ Tellingof 2
- {rees
5. B.No. ‘ Total no. of S trees to- | FWD 50 trees to be
05/CFD/TC/ Felling | be nursery, |plantedat
/online ID 6483/22- | felled/transplanted | near Green belt at
23 dated 12,04:2022. | from 45-47 Rajpur Majiu ka | Metcalfe
road | Tila House, DRDO
' e Transplantatio ‘Complex
n of 4 trees g
e TFellingofl ) *
t:ee- ..
' ‘Total; 28 Trees 280 trees to be
' Felling: 9 trees planted at CP
, Transplant: 19 trees “site

In this regard, I would-wish'to draw to your kind notice that all the above free
felling/transplantation permissions were issued during the period 10.11.2020 to
12.04.2022, The undersigned had joined the division.on 06.07.2022, therefore these
permissions were issued before she had token.charge of the division.

Purther, in the above referred letter F.1(2607)/ Legal/HQ/23-24/ defpm /102 ddted  °
06.06.23, the undexsigned hag been asked. to furnish replies pertaining to:

@)  Regarding failing to act onoffence
A tree felling permission was sought by PWD via Application ID: 6288 on
eforest portal for six trees at 45-47 Rajpur road. During the inspection of
Inspecting Officer of the site on 25,02.2022, he reported an offence. As per
the Inspecting officer’s report, xoots of six frees were exposed at 45-47
Rajpur Road, New Delhi-2, @
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Accordingly, a notice was served to the Executive Engineer, Maintenance

department, PWD, Lok Nayak Hospital, New Delhi-2 on 28.02.2022 to .

appear on 15.03.2022. The tespondent did not appear on the date of

hearing. Thereafter, second notice was served on 02.11.2022 to appear on’

23.11.2022, to which the respondent did not appear. A third notice was
served on 02.05,2023 to appear on 09.05.2023, to which the respondent did
not appear. A fourth notice was served on 12.05.2033 to appear on
23.08.2023. .

During each hearing conducted on the above-mentioned dates, no one
attended the hearings.

The undersigned had joined this division on 06.07.2022. This division had
hosted four Van Mahotsav functions in the same month. Being plantation
season, the undersigned had to also ensure maximum plantation during
the same period. The total offence cases registered in the division are 655
(from 2010-11 onwards) and only one execw lve staff was assigned in the
Tree cell section, who Jooked after both felling/ransplantation permission
and offence cases. The dates of hearings are fixed in a periodic manner.
The matter regarding this offence was brought to the notice of the
undersigned on 02.11.2022 by Incharge-Tree cell and the earfiest possible
date was given to appear on 23,11.2022, While the second hofice was
served on 02112022, the third and fourth notices were served on
02.05.2023 and 12,05.2023,

Due to the availability of limited staff in the division, the undersigned
worked upon the strengthening of Tree cell by recruiting more staff in
December’2022 and thereafter efforts were being placed to train the staff,
Also, to give a fair opportunity to express his point of view to defend
himself as per the principle of natural justice, reasonable opportunities
were given by serving notices on different dates,

Moreover, the undersigned is actively working towards streamlining the
case management process, while also exploting feasible solutions to
reduce the backlog and expedite the resolution of pending cases.

Regarding non-compliance of conditions of tree felling perntissions

Five tree felling permissions were issued from.10.11.2020 to 12.04.2022 for
{elling of total 28 trees, For these permissions issued, a total of 280 trees
were to be planted as Compensatory planiation. As per the Inspecting
officer report dated 01.05.2023, out of 280 trees only 83 trees have been
found to be planted at the site. In this regard, a letter has been sent to the
Executive Engineer, Maintenance department, PWD, Lok Nayak Hospital,
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New Delhi-2 on 04.05.2023 conveying that the security deposit against
failed. Compensatary plantation. of 497 trees has been forfeited. A. letter
was also sent to Range Officer on .31.05.2023, Central Forest division
directing him to plant 197 trees within four weeks against the forfeited
security deposit along with submitting its.compliance. :

As per the Inspecting officer report dated 01.05.2023, out of the total 19
trees which were to be transplanted, only 1 transplanted tree has been
found to be in healthy ‘condition. In this regard, a letter has been gent fo
the Executive Engineer, Maintenance department, PWD, Lok Nayak
Hospital, New Delhi-2 on 04,05.2023 for non-compliance of terms and
conditions of Tree felling/transplaritation and failure of transplantation.
They have been directed to-plant 90 tree saplings of indigenous species of
height 15 feet and at least 6 inch diameter within 3 months, as per Section
6 (b) (iv) of Tree Transplanitation Policy 2020,
The undersigned has taken all remedial measures; after the Inspecting
. officer's status report on tree felling permissions upon his visit on
01,05.2023 was submitted.

The undersigned has taken sleps proactively to ensure that dug

compliances regarding:the tree felling permissions issued are fulfilled and

is also committed to ensure speedy disposal of the vari_&uacompliances of

conditions-of tree felling pexmissions, It is-further submitted thatthere was.

no mens-tea involved in this particular case, Thefinstant act'has been dane

| without-any prejudice and is.devoid of any malafide inténtion. The matter

was also timely hrought to the.notice:of her superiors, . _
It is humbly submitted that the undersigned has always delivered her

statutory responsibilities with due diligence and requests you to kindly

consider this. . '

S : Cheshta Singh, IFS
‘- ~ Deputy Conservator of Borests
! ' Central Foxest division

.

i -—_
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GOVT, OF NCT OF DELHI
DEPARTMENT OF BOREST ANDWILD LIFE
OFFICE OF THE DEFUTY CONSERVATOR OF FOREST
CENTRAL FOREST DIVISION, KAMLA NEHRU RIDGE,
DELII-110007(PEL:-23853561)

F. No,69/CFD/TC/Check-List/2023-2024/2281-83 Date: 31.05.2023

ORDER
This is in furtherance of the Jetter bearing no. 337/ CFD/DCF(C)/Site-Inspection
Reports/2023-24/1220-24, dated 04.05.2023, issued to Exe. Engineer Maintenance Department
(PWD), apropos forfeituse of security deposit due to non-compliance of the Terms & Condition
3 of Tree felling permissions. The Executive Engineer of Maintenance department, Lok Nayalk
! Hospital, PWD had failed to comply with section-10 of DPTA, 1994, which imposes an
obligation to plant trees as prescribed by the Tree Officer.

Consequent upon the same, you are hereby directed to plant rees on the Green Belt at
Metcalfe House, DRDO Copnplex, utilizing the forfeited security deposit money of the Executive
Engineer of the Maintenance Department (PWD). The plantation of trees is to be carried out as
per the following details: N

- O o -
-

1. Location: Green Belt, Metcalfe House, DRDO Complex

2. Number of Trees: 197 trees
3 3. Species Selection: Please ensure a diverse selection of native tree species suitable for the
local climate and soil conditions. The choice of species should promote biodiversity and
contribute to the overall aesthetics of the area. Fleve is-a suggested list of species:

L » Pilkhan
S ¢ Ajsmnaltas
‘ * Arjun
‘ . ¢ Jamun

The compliance repost shall be submitted in the office of the undersigned within (4)
weeks from issuance of this order,

) To, _
: ! » Vicky Dagar,
, Range Officer,
| Central Forest Division
; Dy. Conservator of Fores‘%ree Officer
Central Forest Division *
i Copy to!

1, The Exe, Engineer,Maintenance Department, PWD,Lok Nayak Hospital, New Delhi
2. Tree Cell, Central Forest Division, Kamla Nehru Ridge, Delhi-110007 :

Dy. Canservator of Forests/Tree Officer
ggentral Forest Division

°
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+ : DEPAR’I‘M&'ENT OF Fomzs'r AND WILD LIFE
. OFFICE OF THE DEPUTY CONSERVATOR OF FOREST
o CENTRAL POREST DIVISION, KAMLA NEHRU RIDGE,
o et e , DELHI-ilOUO?(}EH '~23853561) e :
' RNo. .;;;‘, 'I'A/Offenaéfmw,zg'??ﬂ'w . o Dage: L«-.-o'}f‘fm
| s - ;,‘; - . ’ ORDE . . ’ . T .

In furthexance of the complamt recetved in the ofﬁce of the undersi,gned mspecuon was
camed out on 25.02.2022. apropos tree offence committed-at 4547, Rejpur Road, Delli, -

.. As per the submitted znspectxon report; the xoots of 6 108, Of trees were exposed bafore '
' ’rhe fmal permmswn was gwen45—47 Rajpur Roa.d, Delkd respechyely

— . ——.

AND WI—IEREAS hea:mgs in the seud matter was held ‘on' 15.03,2022,° 23—11.?.022, 09, 05 2023,
16,06.2023, Ta.kmg inito consideration the inspection report of LO dated 25.02.2022 and the
* photos shown' during the hearing dated 16,06:2023, 4t is also imaportant to mefition that Shi
. VinayChaudhary, & Shri. Rajat Kant himself accepted that have exposed ‘the roots of the
‘ o . comcerned trees, I'is also revealed that the offence under Delbi Preservaﬁon of Trees, Act, 1994
'has been comumitied By ﬂlegall;r damagmg the roots of thetreés. ~ ,

NOW, THEREFORE I, Cheshta Smglt, Tree Officer; is imposing a penalty of 60 ,000/ (Rs Slxty
* thousand oniy) on Vinay Chaudhary, The "Executive Engineer (Civil); Office of the' CBMD
¢ . Division, M-323, PWD, Vikas. Bhawan-ll, Delhi-110054, for the tree offence under Délhi .
- Presexvation of Trees, Act, 1994, dnd is hereby | dxrected to deposit the pénalty Rs. 60,000/~ (Bixty
Thousand Only) for damaging the roots of 6 xios, of trees, through demand draft.in favor of
DDO., Dy. Conservator of Farests (Central), KNR, , Delti “wiithin' 15 days of the receipt of H:us
order. failing which recc:very proceeding ds  per law shall be uuua'ced agamst them., -

. .. ‘Ttisdles ordered that no further action( wxll be taken agamst the offender 28 xegaxdmg
: : thie instant matter is coneemed

- . . Tncésethe offender faﬂs fo d.eposxt the above amount wzthm pemutbed period necessary
: .achon shall be :mﬁatéd to prosecute him. under the  provision. of L’ne above said Act. - :

Cwr o © o

R | . Dy Comma’co:‘% Forests |
. ".." ' Central Forest vaxsmn/ ‘Free Officer
- .Sh V:my Choudhary, . '
The Executive. Engineer (Cwal),
Office of the CBMD Division, M-323 PWD,
Vikas BhawanIT; Delhi-110054
| ) -
' . . Copy to- L : : . )
, B 71, Consérvator of Forests, A-Block, 2ﬂd Floor, Vikeas Bhawm, P ‘Estate, New Delhi (For
o . C Kind, Approval)
: -2, Dy. Conservator of Form (P&M) A—Block, 2nd Floox, V:kas Bhawan, II’ Estate, New

Deﬂu (For Kind Apptoval)

L]

o SN "'DyConservato Forésté. .
o ) Voo . Cenh'alFores’tD isiqn/Tme Officer
v, . . 24 . R . ' ’

Fanaratad fram oNffire hv 1ASMIN KATIR | PATASMIN KAURY. LEAD PROIECT ASSOCIATE, FOREST AND WILDLIFE DEPARTMENI‘F o'n 27/10'/2023 10:19 AM

s+




w 4 8 Ty v g5 W I PV v
/
Speed Post/By Hand/B-mail/Wh
GOVT. OF NATIONAL CAPITAL TERRITORY OF DELHI . ~

PUBLIC WORKS DEPARTMENT (M-323}
OFFICE OF EXECUTIVE ENGINEER

‘ - " CENTRAL % NEW DELHI BUILDING
Iga W@ 323), 1t
@ﬁﬁf—m@%) 7 (M-323) PW.D.A-BLOCK, /)
11 o e B, e Azad' T ROy VIKAS BRAWANT,
o, Reii-t10054, Ararit Mahotsav CIVIL LINES DELHI-110054;
Ph:- 011-23813979 Fax:-011-22813997 E-mail ;- eepwddelhim323@gmail.con
w0, 54(19)21-22/Vrgel US 7 faeoll W (q9—328) /2028—24/ [47] 3 [ i /Q/ﬁé}ﬁa'}g

To, .
The Dy. Conservator of Forests

Department of Forest and Wild Life

North Forest Division , . )
Kamla Nehru Ridge, Dethi-110007. . pd

g Regarding Demand Draft for Rs. 60,0600/-.

Wgd—  Your ofﬁce letter No letter No. DCF[C}/DPTA/Offence/21-22/3572-74 dt\
04.07.2023. |

With reference to your above‘referred order, DD:No. 885671 dt. 18.07.2023 for
amounting to Rs. 60,000/~ in favour Dy. Conservator of Forest {Central} is enclosed

herewith for further deposition and necessary action,

Please acknowledge the receipt.

A N
Voo v

Enclr- DD No. 895671 dt. 18.07.2023 T |
Rs. 60,000/~ (In Original) : L

a-%\@ﬂ 90190

WW“‘&’WW@H@)

wferferf—
1, mmﬁwm&omw—wm 16-Y SR S, Wﬁmwwmﬁl
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o
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Speed Post/By Hand/E-mail/Whatsapp

GOVT. OF NATIONAL CAPITAL TERRITORY OF DELBI
PUBLIC WORKS DEPARTMENT(M-323)

Arten wrTEE SRR 0
el o g faeely age ot ccpitson CE
{@T-323) TR0, Y, T gmoeee
ot oo, fyew a2 AedRE Azadi kg

Amrit Mahotsav

Al Teww BeY, e oEa,
] T fref-110054,

T JRY

FFICE OF EXECUTIVEENGINEER o
NTRAL & NEW DELHI BULDING Ty
(M-323) PWD A-BLOCK,

157 PLOOR, VIKAS BHAWAN-II,
CIVIL LINES, DELHI-110054,

B-mail - cepwddelliim323 @xmail.com

311-23813979 Fax:-011-23813997

23(CMR)/DB/C&ND Bidg. (M-323)/2023-24/ R0 &)Y

Ry (872

Te,
Deputy Conservator of Forests, .

Central Forest Division / Tree officer,
0/0 The Deputy Conservator of Forest,
Central Forest Division, Kamla Nehru Ridge,

Delhi-110007,

Name of work :-Reg. Non- compliance of the Terms & conditions of Tree

Trausplantation  /Felling
Transplantation.

Permissions and failure of

Ref. No. - 1 Your office letter No. 337/CED/DUE/(L)/SIte~Laspecuun Reput s,

202324 /1225-29 dt. 04-05-2023, i
2 This office letter No. ZBCCMR)/DB/C&ND Bldg.(M« 323)/2023~ e

2471175 dt. 20/05/2023,

3 ,This office letter No. 54(11)20-21/C&ND Bldg.(M-323)/2023-

'24/1577 dt, 19/06/2023.

4 AD(Hort) office letter No.'54(Hort.)/HSD-C&ND/HD-East/ PWD

/20237272 dt, 01-08-2023,

Kindly refer your letter at §
* Maintenance Deptt, PWD, Lok Nayalk Hospital, N

. No. 1 which was addressed to Executive Engineer,

ew Delhi received to undersigned -

on 17-06-2023 through whatsapp from Horticulture wing of PWD vide which itwas .
asked for submission of compliance report for plantation of %0 trees saphngs of
indigenous species (likke Neem Pipal, Arjun, Pilkhan, Jamun).

This office vide above referred letter at
Director(Hort.) wing of PWD for taking action
plantation of 90 trees saplings.

S. No. 2 has requested to Dy,
in compliance of above letter for

. - DD(Hort,) through whatsapp vide letter No, at S. No. 4 has informed that 90
trees of pilkhan have been planted at outer ring road(Chanding: Ram Akhada to '

Majnu Ka Tilla) near Chandrawal as compensatory plantation in lieu of 19 trees
(Annexure-A), copy of Google Map loction is also enclosed as (Annexure-B).
It is for your information and necessary action please,

Enclosed :- As above.
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" ANNEXURE II ;
&m’/) L Observation Letter .\ ¢ AU
.No.: 0OL-26112061016 DPate: 16/12/2020
ULB Code: 821047_C Cade 1 2611611357
To,

Rohini Zone, new Delhl, Sectar-5, rohini

fimy : Addition Alternation In Resldence of Honble Chlef Minister at 6 Flag Road,Civil Lines, Delhi
e ’
TRy |

B IR TR SMANT 7 R 11/12/2020 02:30 PM m‘ramffméﬁwﬁﬁaﬂﬁmrwml
maﬁﬂ&nﬁﬁwﬁv‘fugﬂwﬁi

Not approved, observations gjiven.

Observations :
1.The proposal was forwarded by the PWD { GNCTD ) ( online ) for consideration of the

Commission,

2.The Commission did not approve thé building plan proposal at its meeting held on November 06,
2020 specific observations were given,

3.The revised proposal at formal stage received ( online ) was setutinised and-a detailed discussion
was held with the architect on Cisco WebEx Meetings,

wherein the architect explained the overall design intent and provided clarifications to the queries
related to the elevational features on the fagade ete. However, based on the detailed discussion,
replies and the revised proposal submitted, the following observations were given:

a.The proposed office block, staff, security blocks and boundary wall are very much part of the
overall complex, and shall have an aesthetic and visual impact on the complex, However, the
detailed 3D views and elevations clearly indicating the architectural features, materials to be used
have not been provided to comprehend the proposal, The estate office and the office building may

be redesigned to be same in size and elevation,

b.A sufficient number of s¢lf-explangtory, annolated 3D views ( at least 6 in numbers including
Arial views ) of the complex at various angles, clearly showing the proposed design scheme with
proper annotations and corresponding to, proposal drawings may be submitted.

45
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f.It was suggested to align the main building parallel to the front boundary wall/flag staff road for
better aesthetics, rather than the rear boundary as has beén done.

g.The proposed architectural elements in the building shall follow a uniform architectural
vocahnilary and pattern, All sides appear to have columns with varying proportions, This needs to be .
made uniform. Built mass also needs to be balanced to ensure a cohesive built form,

h.The parking provision made in the front set-back be suitably refocated somewhere else and the
green area be extended further to make it a large consolidated greea space with appropriate
landscaping. A lot of hard areas have been provided in the site without indicating its
application/use, the same nieeds to he minimised. There is an extensive peripheral road network
around the site which neecls to be rationalised with efficient site planning,

i.The Commission observed that the building befonging to the chief State representative should
' have a very strong architectural character, The fortm and function should respect the setting and also
ensure that all the requisite functions in the building (.including ceremonial areas, common areas,
office spaces for staff plus parking, security staff, frisking areas from security point of view, spaces
for domestic staff etc. ) are catered to in the design itself. The above mentioned functions are not
- incorporated in the proposal and if is purely seen as a residential complex, Thus, the space needs to

be appropnately redesigned.

j»While dc51gn1ng the internal layout, segregatxon of spaces ( public and private ) to ensure privacy
and security shall be ensured by appropriate interior layout design.

k.The setting of the porch is not appropriate. It does not lead to a grand entry to the building
( befitting a Chief Minister ), father open into a natrow side entry, Also, other public spaces
including ‘baithak’ atd the entry space do not have appropriate movement and connections within.
Also, they borrow light from other areas and are not ventilated directly, thus need to be relooked
into. Spaces going into the corridors seem to be wasted and need careful planning. Private spaces
including bedrooms do not get view towards any green spaces. \

LIt is suggested to locate the public areas on the lower/ground floor and the private/family spaces
on the first floor by appropriate layout design.

3.The architect was advised to.adhere to the above observations and redesign the complex in a
comprehensive manner and furnish a pointwise 1nc01porat1011/reply. 4

WG
' w0 B
Wi
wifay
1) vikash madan k-47 kallash colony new delhi-110048
2) c&nd building (m-=323)pwd dellsl,a-block, 15t ficor,vikash bhawan-2 delhi-110054
° e P
Hia
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c.Jt was observed that British architectural elements and style has been used extensively in the

design proposal which was not appreciated, Instead, it was suggested to explore a regular simple
design approach to be adopted to represent a contemporary Indian/Delhi representative style,

d.The right side elevation seems to be more appropriate ( more institutional ) than the front
glevation ( more arnate ), The front elevation shall also be designed in consonance with the right
side elevation. The curve at the top front elevation may be removed. The architectural
elements/features/style used in the columns on the fagade should have taken inspiration from Indian
architecture, Also the design of the tain building shall be kept minimal and symmetrical to ensure

harmony in design.

¢, The baithak should be designed to have nahuai light and ventilation and not borrowed from other
spaces in the house.

f.It is suggested to provide connection between lounge and library on the ground floor, No part of
the site shall have chamfered edges; it being a building of prime importance shall be designed with

linear geomelry and no negative spaces.

g. The drop-eff point shall have covered porch till the entry i.e. the trellis would not act as a covered
eniry and the same shall be replaced with a more permanent roofing element.

h.The design of the boundary wall shall be made more subtle with minimal clements and light
design, Presently, it is gandy.

° i.Local native species shall be planted and the existing tress shall be retained as far as possible, The
landscape plan should indicate the details of the trees planted, existing trees, levels, types of species
on an appropriate scale, (in terms of the point nos, 8ix of the CPAA (Criterion for Project
\ Assessment and Approval) available on the DUAC website at www.duac.org to be ensured,

4,The architect was advised to adhers to the above observations and furnish a pointwise

: incorporation/reply.
AR
Wi e
GG
aRfafa

1) vikash madan k-47 kallash colony new delhl -110048
2) executive engineer C & ND buillding m-323 pwd delhl a~block first floor vikas bhawan -2

it Fea

N | |

8 46

0
{ Generated from eOffice by JASMIN KAUR, LPA(JASMIN KAUR), LEAD PROJECT ASSOCIATE, FOREST AND WILDLIFE DEPARTMENT on 27/10/2023 10:19 AM

S S © o




u__\(
162

,_uu/)/Legal/PI(BZf-zdr (Computer No. 18

% y | | ) AMNEX\
/ Q) Observation Lettér—

nerd $o4Y bt sman T e

/ ‘No.: OL-04112061015 ) Date: 11/11/.

ULB Code: 821046 C ° Code : 0411611

To,
Rohini Zone, new Delhi, Sector-5, rohini

fagw ¢ Addition Alternation in Residence of Honble Chief Minister at 6 Flag Road, Civil Lines, Delh
e
LEice

S S W AT B RAE0644/42020 02:30 PM 9t el dow # faere Rar o |
i 2 derd war Frfa g R E |

Decisions ’
Not approved, observations given.

1.The proposal was forwarded by the PWD, GNCTD ( online ) for consideration of the
Commission, : .

7

2.The formal proposal received ( online ).af formal stage was scrutinised and following
observations were given: ' -

a.It is mentioned in the project details  proforma forward of the proposal to DUAC part A, sr. no:
16 ) that the site work has already commenced. Construction can commence only after approval.

b.As per the subject/project title, the ptoposal is for the ‘additions/alterations’, however, it is clearly
evideént from the submission that an entirely ‘new building’ is being proposed after completely
demolishing the existing structure. This needs clarification.

¢.The submitied 3D view does not portray the correct site conditions. 3D views of the site shall be
superimposed with the existing context of the surroundings, including road networks, structures
around the site, for better understanding of the proposal in the actual environment to make it

clearer,

" d.A detailed survey plan to be submitted showing the existing site conditions, barticularly the
number of trees existing on the site. The same needs to be made and superimposed with a
demolition plan along with the proposed layout for a clear and better, understanding of the proposal.

e.Existing site photographs do not provide a clear understanding of the proposal, thus difficult to
appreciate and visualize it in the cutrent context. An appropriate nos. of site photographs shall be
provided to get in-depth clarity of the site and surroundings. They need to be resubmitted with

% proper uncut views from all the sides, .

&
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. was suggested to align the main building parallel to the front boundary'wall/ﬂag staff road for
tter aesthetics, rather than the rear boundary as has been done.

.The proposed architectural elements in the building shall follow a uniform architectural
ocabulary and pattern, All sides appear to have columns with varying proportions, This needs to be
nade uniform, Built mass also needs to be balanced to ensure a cohesive built form.

h.The patking provision made in the front set-back be suitably refocated somewhere else and the ‘
green area be extended further to make it a large consolidated green space with appropriate P
landscaping. A lot of hard areas have been provided in the site without indigating its
application/use, the same needs to be minimised. There is an extensive peripheral road network
around the site which needs to be rationalised with efficient site planning.

1.The Commission observed that the building belonging to the chief State representative should
have a very strong architectural character. The form and function should respect the setting and also
ensure that all the requisite functions in the building ( including ceremonial areas, common aress,
office spaces for staff plus parking, seourity staf¥, frisking areas from security point of view, spaces
for domestic staff etc. ) are catered to in the design itself, Th® above mentioned functions are not

+ incorporated in the proposal and it is purely seen as a residential complex. Thus, the space needs to
be appropriately redesigned. .

J-While designing the internal layout, segregation of spaces ( public and private ) to ensure privacy \
and security shall be ensured by appropriate interior layout design. : \

k.The setting of the porch is not appropriate. It does not lead to a grand entry to the building Sl
(befitting a Chief Minister ), rather open into a narrow side entry. Also, other public spaces

including ‘baithak’ and the entry space do not have appropriate movement and connsctions within.

Also, they borrow light from other areas and are not ventilated directly, thus need to be relooked

into, Spaces going into the corridors seef to be wasted and need careful planning. Private spaces i
including bedrooms do not get view towards any green spaces. '

LIt is suggested to locate the public areas on the lower/ground floor and the private/family spaces
on the first floor by appropriate layout design. .
3.The architect was advised to adhere to the above obsetvations and redesign the complex ina
comptehensive manner and furnish a pointwise incorporation/teply.
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Decisions: '
. Approved, observations given,

Remarks;
Accordingly the proposal Is approved, If the same is otherwise as per provisions of the Delhl Master
Plan, Zonal Plan, building bye-laws, flre-fighting regulations and any other instructions of the Govt.
of India. Further, compliance of ‘Bureau of Indian Standards’ norms against earthquake hazards,
\provislons of availability of municipal services as per Govt. Notlflcation no.
K~12016/5/79-DDIA/VA/IB(PL.) dated June 7, 2000 and provisions for raln water harvesting should
be ensured by the concerned looal body before releasing the approval, -

g.bser vatiohs:
1.The proposal was forwarded by the PWD ( GNCTD ) ( online ) for consideration of the
Commission,

2.The Commission did not approve the building plan proposal at its mesting held on December 11,
2020 specific observations were given..

3.The revised proposal at formal stage received ( online ) was scrutinised along with the replies in

compliance to the earlier observations of the Commission communicated vide DUAC obgervation
letter no: OL~26112061016 dated 16,12,2020 following observations were given:

a.The use of Indian column base/capitals in the revised elevation were appreciated by the Commission.

b.It was suggested to screen the front buildings i.e. the estate office and the office building with
Tees/erespers, as appropriate, to maintain the fine of vision to the main building.,

47
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= *;f:«»g i c.Appropriate screening arrangements shall be made to ensure sor eening of clothes hanging in the

" balconies. Appropriate arrangements/spaces shall be created to house air-conditioners, etc. so as not to

/ mar the aesthetics.

d.Sustainability features shall be as per point no. 7 of the CPAA (Criterion for PrOJect Assessment and
Approval) available on the DUAC website at www.duac,org.

e.All service equipment at the terrace should be properly camouflaged (in terms of the point nos. 10, 11
&12 of the CPAA ( Criterion for Project Assessment and Approval ) available on DUAC website at
www.duac,0rg.
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Toll Free Complaint No. 1800 11 0093
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Ho: wHE eﬁ /ofofdo /T /Al / 2 £ ) f&=i®: 26.07.2017
PRI ST

- - Exemption for Government building from operation of Municipal Laws to
regulate their erection, .

The North DMC vide their letter No. D-02/C.E.(Bldg.)/HQ/2017 dt. 18.05.2017
has exempted the PWD projects, to be used for public purpose, from seeking sanction
of building plan from the local bodies as per ptovision of section-3 of Govt. Building
Act 1899, subject to adherence to the norms of UBBL-2016/MPD-2021, as amended
up-to-date as well as other rules/regulations/Acts/notification as applicable. However,
they shall give reasonable notice to the local bodies i.e. concerned Zonal Building
Deptt. as per provision to Section 3 of the act before erection of the Govt. Buildings.

In view of above, it has been decided to set up the following committee ta
examine all the drawings for PWD Projects to be used for Public Purposes under the
Chairmanship of Sr. Architect, PWD:-

1. Sh. Ashok Kumar Sharma, Sr. Architect - Chairman
2. Sh. Narender Chandu Patla, Architect - . Member
3.  Concerned Executive Engineer (C) - Member
4 Concerned Executive Engineer (E) - Member

The above committee will examine all the drawings prepared and to certify that
the buildings plans conform to the building by-laws, after assessing all the
requirements of Electric Load, water-supply, sewerage and horticulture, based on
input provided by the concerned Executive Engineer(Civil) & Executive
Engineer(Elect.). The concerned Executive Engineer(Civil) will submit the proposal in
complete shape to respective local bodies about proposed construction and all the
records shall be maintained by concerned Executive Engineer{Civil). The Committee
will secure all necessary approval from Fire Department, DUAC and other concerned
applicable authorities like Airport Authority of india, National Monument Authority,

.Heritage Committee, Environment Clearance, etc,
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A NORTH DELHI MUNICIPAL CORPORATION
3" S OFFICE OF THE CHIEF ENGINEER (Bldg.)HQ
’ i 10™ ELOOR: EsWING: DR. S.P.M; CIVIC.CENTRE
MINTO ROAD: NEW DELHI - 02

No. [)-ed. /C.E(Bldg.)/HQ/2017 ‘Dated:lc‘?i/‘.’.ff/"i"{ 7

OEFICE ORDER

RN ' Subject: Exemption of Government -Buildings from operation of
‘ Municipa[‘hws to mnuhte thelr cracton, . .

v

v
. o

-G orporat:on vidé jts Rasolution no. G'):L ‘dated 14.03.2017 hes re=0lvud p
allow PWID Projests, torbe used for public purpose, .exempt from seeking sanctign °
of - guilding . Plary frofiv the- Local Bodles, as per provision of Secton-3 of
Government, L:uﬂdlngf”\tt‘, 1899, subject te adherence to the noims of UBKIL~
2016/ IIPD-Z()"i s amended up-to-date as-well as all other ruies / regulations /
Acts/. noumauona v.)a apphcablc Howavel, they shall glve xcamnable notlice to Lhe
iocai Lnf)aie: Le. concefrnd Zonal Building Deptt. as per proviston to Settion 3 uf
-the Ach I3 efore c.n.x.tmn aF the (:overmrr.nt bulldmg.. .

\

: ' Thoy sroy f‘lr«“hhr mqulfed o deposit the requlsxte cimges as applicable, lm
! . the Local Dodu, slongwith the riotice of commencement and after completion uf.
' the IIFOJO"I.‘ shati uuLaIn accupancy Ly~ complqun certificate frof the Local
Bodles 5 W -

% . . N

M e e

Chief Engineaf(Bldy,)HQ
, : - North DML
! - Dis fl"l‘tltlm"h - - .
. Al Chied L"Jln&c,r,..- North Diag,
ﬂh =,qr~.| D\r Cominissivner- North DMC
3. B.E DMC,
4. Alrzogai ot DMe.
5. All-BEs(S)- North ric.

.

< O < e

XN

Copy: l‘or‘!mui mfc‘:rmalmn o
1. Secratary, PWD, GNET of Delhi, -
) ] 2. 0SD 16 Hon'bie Minlt:;.or (PWD)}, GNCT of Delhi: In refer rence. to latber Mu,
. OSU(PWD)/2G12/Min. Heslth /1654 dated 10.03.2017.,
3. Comnmissionar- North DMC.
4. All Addi. Ct‘l‘t‘ll'\ﬂSbf\\hf‘:b— North DMC.
. . 5 anrlrmer—in~"'hxe.. PWD, 1Z% Floor, MSO Bullding, New Deifl,
'3 l~nr'lnec.r—ln cmar, Nnrth DMCE, .

: 7. Dnecwr [1T)~ N ru- DM\ : Ta upload the arorc.,ald,\:lrcular'cn the webslta, ~ -

8. Office Copy. " o o C
r"’/‘ ' -
—

( - : : : Chiet Enghi&er(Bidg.)HQ)
. | . © Narth DG
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10.8r. Architect {(North), PWD, 6th Floor, MSO Building, I.P.Estate, New Dc1h1 02

11.Dy. Director (IL), DDA, A—216 Vikas Sadan, New Delhi23.
12.Executive Engineer (Central & New Delki, Building), CEMD M- 323 Public Warley

Department 1st Floor, A-Wing, Vikas Bhawan-2, Near Mctcalf House, Delhi-54
Court

"H ’

13.Executive Engineer, PWD M-231Karkardooma
Under Akshardham Flyover, Near Metro Pillar No.50, Noida Mor Delhi-91 .
14.Executive .,  Engineer = PWD (C) (North East) - Bldg

276, DDA Blats, Mansarovar Park,
15. L‘aecutwe Engineer PWD (C) M-332, NW-Bldg.2, Dethi Technological Universily

16.Ex Eng PWD (Civil}, (OP I, Gd., Tloor, VikasBhavan-II Delhil10084
17.Executive Engineer, South (Building)-M, PWD (NCT} PTS Colony, Malviya Nugar,
New Delhi-110017
18.Ex. Engineer, PWD, CBMD- M-421, IIT Gate, Hauz Khas, New Delhi-110016.
19.Executive Bngincer, CBMD M-121, PWD, GNCTD, B-6, N.C.C. Bhavan, Safdaijuny
Eaclave, New Delhi,
20. Executive Enginecer, PWD, Div,-M-332, Jail Road, New Delhi
21. Ex. Engincer, PWD North West Building-1, PWD, SU Rlock, Pitampura, Delh]

. F.No. 54(409)/BC/LG-PIU/DSW/2014/ pt.file/ S35~ 38 Dated: .
. -
Copy for information to - . 2 Af EM’\Y [U”’
P.S to Secretary, SW, 'GNCT of Delhi, GLNS Compicy, Delhi Gate, New Delhi-02

1.
to Director, DSW, GNCT of Delhi, GLNS Compléx, Declhi Gate, New Delli]-02

2. P.5
3. P, S to Spl. Dir., SW,.GNCT of Delhi, GLNS Complex, Delhi Gate, New Delli-(02

‘""s-_,"m-_
\X\ — S

--l
Wu‘m&v

Dy Director {Fatato
,98686538H16
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Toll Free Complaint No. 1800 11 0093
daqIge: http://pwd.delhigovt.nic.in
g—¥eh: pwdhqdelhi@gmail.com/dppwdhqdelhi@gmail.com

oA/ yoa sifdgary &1 /2020 /294 (M) ~ Rig21.01.2020

OFFICE MEMORANDUM

In partiél modification to this office memorandum issued vide No.3420 dated 26.07.2017, the

" ‘composition of the Building Committee, PWD is modified as under:-

1. Senior Architect (Projects), PWD - Chairman
2. Architect (South Zone) ‘ - Member
3. Coricetiied Executive Engineer (Civil) - Member
4, Concerned Executive Engineer (Elect.) - - Member

The Chairman of the. Cofnmittee will associate one Assistant Architect and one Ministerial Staff
from his/her unit for the smooth functioning of the committee proceedings. Rest of the Content of said
Office Memorandum shall remain same,

This issues with the approval of Engineer-in-Chief, PWD. . i l
' Directof (Works)
Copy for information & necessary action to :- : o

1. The Pr. Chief Engineer (Projects), PWD, MSO Bldg., New Delhi.

2. The Pr. Chief Engineer (Maintenance & Flyover), PWD, MSO Bldg., New Delhi.

3, Chief Engineers (East, North, Health, South, Flyover, Projects, Other Pro;ects), PWD, New Delhi: -
4 All SEs & EEs through PWD Website
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Toll Free Complaint No. 1800 11 0093
Fawigae: http://pwd.delhigavt.nic.in
- % pwdhgdelhi@gmail.com/dppwdhqdethi@gmail.com

| No.E-in-C/PWD/Works/Office Order/2021/ 36< Dated: | .02.2021 .

OFFICE MEMORANDUM

In pértial modification to this office memorandum issued vide No. 384(H) dated
21.01.2020, the composition of the Building éommittee, PWD is modified as under:-

1. Senior Architect (Project), PWD — Chairman
2. Sh. Tusar Kanta Giri, Architect (East) -~ Member
3. Concerned Executive Engineer (Civil) ~ Member
4. Concerned Executive Engineer (Elect.) - Member

The Chairman of the Committee will associate one Assistant Architect and one
, Ministerial Staff from his/her unit for the smooth functioning of the committee
| proceedings. Rest of the content of said Office Memarandum shall remain same.

This issues with the approval of Engineer-in-Chief, PWD.

Director (Works}

| Copy for information & necessary action to:-

1. The Pr. Chief Engineer (Projects), PWD, MSO Building, New Delhi.

2. The Pr. Chief Engineer (Maintanance & Flyover), PWD, MSO Building, New Delhi.
‘ 3. The Chief Engineers (East, North, South, Health, Flyover, Projects, Other
i Projects), PWD, MSO Building, New Delhi, .
5 4. All SEs & EEs through PWD Website. S a .
é/NI Senior Architects in PWD, through PWD Website.
! 6. All Architects in PWD, through PWD Website.

Director {Works)
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Sulz - Proposed addition/alteration in Plot No, 6, Flag Staff Road, Civil Lines, Delhi,

obs¢rvations for online compliance dre as under;

— 2
: \E& Building Committee of PWD
]

8" Floor, MSO Buildi [ ' :
oy L0k MSO Buildipg, IP Estate G ) :
New Delhi-110002, Ph. 011-233 18846, 2370504 w-m
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Bated: 07122021

The Executive Engineer (C),
C&ND Building (M),

- PWD, A-Block, 1 Floor, Vikas Bhawan I,
Near Metealf House, Upper Bela Road,
New Delhi-I10054.

In continuation. to online rejection dated: 10,02.2021 in PWD Portal please find further

Land dacument is {0 be submitted.
"Approved Layout plan Is to be submitted in which plot sitiiated,
Zonal Developmeit plan is required fo be submitted indicating location of plot.

Site Survey Plan is to be submitted along - with information of existing structures with
area slatement along with tree information,
Key Plan (o be.submitted.

Parking Plan is to be submitted.

Landscape Plan is to be subitted.

: 1' ey o
&/ﬂcﬁmﬁri

(Architect)
O/o SA (Project)
PWD, New Delhi

co
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